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Th.7RODUCTION ; 

I, the Chairman of tl:e Public_Accounts Committe;! as . t or ~ed by 

the Committee, do present on their behalf this Forty-Eighth Report of the 
Public Accounts Committee (Seventh Lok Sabha) on paragraph 32 of tho 
Advance Report of the Comptroller and Auditor General Qf India for the 
year 1978-79, Union Government (Civil) on the National Council of 
Educational Research and Training relating to the Ministry of Education 
and Culture (Department of Education). 

2. The Advance Report of the Comptroller and Auditor General of 
India for the year 1978-79, Union Government (Civil) was laid on the 
Table of the House on 26 March, 1980. The Public Accounts Committee 
examined the audit paragraph at their sittings held on 20 and 21 February, 

1981. The Committee considered and finalised this Report at their sitting 
held on 23 April, 1981. The Minutes of the sittings of the Committee 
fOID1 Part 11* of the Report. 

3. The Committee have expressed the view that it would be preferable 
to have an eminent educationist as the head of the NCERT as this would 
be in tune with its autonomous character. The Committee have recom-
mended that a Task Force consisting of the representatives of the Ministry 
of Education, the NCERT and some eminent educationists s ~u d be set 
up to consider the urgent problem of its restructuring. The Committee 
have also stressed that the NCERT must intensilfy its efforts to bring out 
quality text books at reasonable price. 

4. A Statement containing the conclusions and recommendations of 
the Committee is appended to the Report (Appendix). For facility of 
reference, these have been printed in thick type in the body cf the Report. 

S. The Committee place on record their appreciation of the assistance 
rendered to them in the examination Qf the subject by the Office of the 
Comptroller and Auditor General of India. 

6. The Committee would also like to express their tbanks to th& officers 
of the Ministry of Education and Culture (Department of Education) and 
Planning Commission for the cooperation extended by them in giving 
infoID1ation to the Committee. 

NEW DELm; 
April 26, 1981 

CHANDRAm YADAV, 
. oi~ 

Public Accounts Committee. 

*Not printed (one cyclostyled copy laid on the Table of the Rouse 
and five copies placed in Parliament-library). 

(v) 



CHAPTER I 

ORGANISATIONAL SET UP AND FUNCTIONS OF TIlE NCERT 

(a) Objectives 

1.1. The first phase in the national programme for the improvement 
{)f school education began with the establishment of a few institutioDl by 
the Government of India in 1954. After a review of their work and of 
the progress of the entire programme of school improvement, it was 
decided that these institutions should be brought together under an auto-
nomous organisation. Thus, the National Council of Educational Research 
and Training (NCERTI came into being on 1 September, 1961 and took 
()ver the functions of these institutions. 

1.2. The objectives of the NCERT, as indicated in its Memorandum of 
Association, are to aSsist and advise the Ministry of Education in imple-
menting policies and major programmes in the field of education, parti-
cularly school education. For the realisation of these objectives, the 
Coundl undertakes the following programmes and activities: 

(a) Conducting, aiding, promoting and coordinating research iB 
all branches of education; 

(b) Organising pre-service and in. service training mainly at an 
advanced level; 

( c ) Organising extension services for institutions engaged in 
educational research, training of teachers and providing exten-
sion service to schools; 

(d) Developing and experimenting with improved educational 
techniques and practices; 

(e) Collecting, compiling, processing and disseminating educa-
tional information; 

(f) Assisting States and State-level ~titutions in developing and 

'(g) 

implementing programmes for qualitative improvement of 
school education; 

Collaboration with international organisations like the 
UNICEF, the UNESCO, etc. and with natioDal level institu-

tions of other countries in developing educational personnel of 
other countries; 
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(h) Serving as the Secretariat of the National Development Group . 
of the Asian Programme of Educational Innovation for Deve-
lopment (APEID). . 

(b) Role and functions 

1.3 .. By virtue of its objectives and its unique position, the NCERT 
plays an important role in the nation's educational development. By 
developing and trying out suitable educational materials and practices at 
the school level, by organising programmes of teacher education and by 
conducting research on educational problems, the Council makes the 
effective implementation of educational programmes possible. Over the 
years, the Council has come to acquire a status of its own and has develop-
ed expertise in various areas of education. As part of its activity, the 
Council has undertaken revision Qf curricula and preparation of textbook 
to suit the needs of the new pattern of school education. It has also under-
taken experimental programmes of non-formal education so that sufficient 
experience becomes available for adopting non-formal education as a major 
strategy for universalisation of elementary edocation. It has assisted the 
States in conducting surveys and developing curricular and instructional 
materials and for the programme of vocationalisation of school- education. 

1.4. Research and innovations in the field of education axe actively en-
couraged and supported by Itbe Council through its Educational Research 
and Innovations Committee (ERIC). Financial assistance is given to indi-
viduals and institutions for undertaking research relevant to educational 
needs. Besides supporting the research effort of others, the Council itself 
conducts significant research in the qifferent areas of education. The Coun-
cil also operates a scheme of research fellowships to attract and promote 
research talent. The NCERT produces quality textbooks, low-cost science 
kits for elementary and secondary schools, laboratory equipment and teach-
ing aids. These programmes have acquired renewed vigour in the context 
of the new curriculum. 

1.5. The training and extension activiJties, through which the NCERT 
helps the practising teachers to adopt innovative practices, are important 
functions of the Council. In order to ensure a multiplier effect, the Coun-
cil has adopted the strategy of training key persons at the State level. 

1.6. The dissemination of educational information is a majOr function 
of the Council. As pert of this activity it publishes four journals covering' 
different content areas and catering to different levels of readers. The In-
dian Educational Review covers research and is meant primarily for educa-
tionists and research workers. The 'Journal of Indian Education' dissemi-
nates information about innovation attempts and approaches that are mean-
ingful for teachers and teacher educators. 'School Science' deals with 
science and science teaching at the school level and is intended mawy for 
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science teachers and stundents. 'The Primary Teacher' is published batbr 
in Hindi and English and caters specifically to the needs of primary teachers. 
and teachers educators. 

1.7. Besides directly taking up programmes for the improvement of schOOL 

education, the Council also assists professional educational organisations in 
the country which undertake work related to school education. The coun-
cil has been operating this scheme of financial assistance for the past few 

years. 

1.8. The NCERT is also one of the implementing agencies for the bi-

lateral cultwral exchange programmes entered into by the Government of 
India with the governments of other countries. It thus maintains a two-way 
. flow of educational ideas with othe: .:' ':: ,ding delegations there 

to study specific educational problems relevant to our requirements and by 
arranging training and study for forei2Il nationals from developing nations. 
This is also done under the sponsorship of the UNESCO and other inter-
national agencies. The Council deputes its officers to various international: 

seminM'S/conferences and receives foreign visitors. 

(c) Administrative set-up 

1.9. In order to achieve its objectives effectively and fulfil its role, the 
NCERT has, broadly speaking five major coIlS'tituents: 

(i) The Secretariat which is responsible for coordi.nation and for 
providing administrative support; 

(ti) The National Institute of Education (at Delhi) which comprises 
different Departments/Units which concern themselves with tht.' 
development of academic programmes of importance for the 
improvement of school education; 

(iii) The four Regional College of Education (at Ajmer, Bhopal, 
Bhubaneswar and Mysore) which develop and offer innovative 

y teacher education programmes; 

(iv) The Centre for Educational Technology (at Delhi) which has the 
status of a Regional College of Education and is concerned 
with distant-Ieaming systems and other educational technology 
, progi'ammes; 

(v) The Field Advisers' Offices (at State Headquarters) which main-
tain an effective lklison with the State Department!! of Educa-

, tion and State-level institutions. 

1.10. The apex body is the Council with the Union Education Minister 
as its President, the Union Minister of State for Education as its Vice-Presi-
dent, and the Ministers of Education from the States/Union errit~ries  the-· 
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'Chainnan of the U.G.C., the Secretary of the Ministry of Eduoation four 
Vice-Chancellors of Universities drawn from each region and e ine~t te ~ • 
'-Chers and educationists as its members. J 

1.11. The NCERT is administered by a smaller ~ body called 
"the Executive Committee. The _Committee operates through a number of 
'Standing Committees and through ~ e Programme Advisory Committee. 

1.12. The Programme Advisory Committee is an academic body which 
""verseas all the programmes of the Council, lays down broad guidelines and 
~ecides the priorities of the various programmes of the Council. These. 

programmes are processed by a number of other committees and boards in 
the light of the guidelines laid down by the Programme Advisory Committee. 
"The first-level consideration and approval of programmes is by the Depart-
mental J\dvisory Board (DAB) of each Department/Unit of the NIB. 
The Academic CommitteelCoordination Committee/Educational Research 
and Innovations Committee, makes a second-level examinoation of proposals, 
particularly from the point of view of ensuring inter-departmental coordi-
n tio~. The research programmC6 are examined by the Educa".tioool Re-
-search and Innovations Committee (ERIC); it approves research proposals 
received for financial assistance from outside as well as from within the 
-Council. While the Academic Committee under the Chairmanship of the 
Dean (Academic)) considers the programmes of the academic departments 
of the NIE, the Coordination Committee, under the Cllairmanship of the 
-Dean (Coordination), considers the programmes of the service/production 
-departments of the NIB. 

1.13. There is also a Coordination Committee under the Chairmanship 
-of Dean (Academic) for the Regional Colleges of Education. In order to 
ensure closer links with universities and the State Governments of the re~ "" 
-gion served, each Regional College of Education has a Management Com-
mittee; the representatives of the State Government concerned are members 
-of this Committee and the Chairman is the Vice-Chancellor of the univer~ 
sity to which the College is affiliated. 

1.14. An Advisory Board under the Chairmanship of the Dean (Co-
-ordination) advises the Council on the programmes of the Field Advisers' , 
{)flices. This Board includes representatives of the State Governments. At 
the State level, an Advisory Committee under the Chairmanship of the Sec-
"Tetary of the Education Departme-nt of the State concerned advises the 
:Field Adviser. 



CHAPTER (I 

EDUCA TlONAL GOALS AND PRIORITIES 

(a) Sixth Plan Objectives 

2.1. The Committee desired to know whether Government had laid 
-down any priorities in the field of education during the Sixth Plan. The 
:Secretary of the Ministry, replied: 

"The priorities have be:!n prescribed for the universalisation of 
primary education and the adult education. In order to 
achieve this, an alternative strategy and structure will have to 
be developed at the State level. We are also able to main-
tain quality in certain categories of higher learning." 

2.2. The Joint Secretary, Ministry 9f Education further elaborated: 

"In the 6th Plan period. two priorities have been prescribed for 
universalisation of· elementary education. The Working 
Group gave 10 years' perspective and suggested that in the 
7th P!an period, we should concentrate on middle education. 
to achieve universalisation in t ~ 6th Plan period. We seek 
to achieve 95 per cent enrolment in the primary classes. We 
will move to achieve lOOper cent during the next plan 
period. At the middle level, we seek to achieve 50 per cent 
enrolment now and the other 50 per cent in the next five 
year plan. Today there are 50 million children outside the 
school in the age group of 6 to 14. We seek to bring the 
all of them into the school during the 6th Plan period." 

2.3. Explaining the approach of the Planning Commission to the pro-
blem of TIliteracy, the AdvisOr (Education), Planning Commission 
-:stated during evidence : 

"T':le Ministry of Education and the Planning Commission have 
been very much seized of this problem. We have been 
presuming that the entire educational system should work on 
two legs. one is that of elementary education and the other 
is of adult literacy. Unless these two legs are very strong 
and bard and capable of mobility the whole structure of educa-
tion cannot stand. That has been our view for a long time. 
For some time there was allergy towards the whole problem 
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of adult literacy. But gradually it was found that it was a mis-
taken impression. Education of the age group of 15 to 35 i9 
a programme which was ltaken up four or five years age in a' '\ 
vigorous manner. In the Adult Education programme it was 
planned to bring about 60 million adult literates in the age 
group of 15 to 35 in some sort of formal or informal education 
in a period of five years. The other plan was universalisatioD 
of elementary education. This was the eariler plan, when fOJ 
the first time in the history of planning it was aimed to provider 
60 per cent of total eduaotion outlay on elementary and adull; 
eduaction. This kind of trend, with thrust on these two sec" 
tors, is continuing in the Sixth Plan also. As early as possible, 
it would be desirable to have cent per cent enrolment in classes 
I-VIII. As our friends have illready clarified, there is no 
constraint of resources for worthwhile programme and as yoa 
know, money alone does not make the mare go. But the only 
constraint is the non-availability of management. We find thai 
in some aroos, for instance, in educationally backward Statf'-s, 
in the country the progress is not goOd. These are responsiblv-
for bringing the all India averages down to the minimum. 
These are the States like, Uttar Pradesh, Madhya Pradesh, Bihar, 
Rajasthan, Andhra Pradesh, West Bengal etc. We think wcr 
should be able to devise a new system of non-formal educatioD' 
which is non-segmental where children can join at any st ~ 

depending on their convenience and time. We have also to' 
consider whether it is at all necessary for young children to go 
to school for all the six to seven hours a day. At such a young 
age say 6 to 8 yearn, shomer duration will be alright. Of 
course, in case of non-formal eduaction,. it all depends on thC1' 
children. The programme has to be worked out according t<1' 
their local environment and the conditi~n of the parents. So, , 
for this funCltional and non-formal eduaction programme, f01 "-
the first time, we are trying to provide more money. ~ 

Planning Commission 'persuaded the Eduaction Ministry about 
three years back to evolve a special scheme for assistance tQ' 
educationally backward States to pursue this kind of program· 
me which has not been so far exploited by the academic world' 
because in addition to the usual difficulties, the educationally 
backward States are coming up with problems peculiar in theit 
particular areas. In the experimental programme, which wa" , 
a pilot programme in Madhya Pradesh, success was possiblft 
because of the short duration. We wanted to change the curri-
culum of non-formal eduaction programme in relation to t ~ 

actual needs of the children and of the areas. We hope that 
the Ministry of Education and the State Governments in thft 
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course of the next Itwo or th'ree years will be able to do this in 
respect of education, both formal and non-formal and that 
distinct projects will emerge for both the kinds of education 
namely elementary and adult eduaction. That is the approach 
of the Planning Commission to which we are according tho 
highest priority." 

(b) PLm allocations for elementary education and adult literacy 

2.4. Explaning the Sixth Plan strategy to accelerate universalisation 01 
elementary education and to remove illiteracy, the A.dviser (Education), 
Planning Commission stated during evidence: 

"The Sixth Plan alone cannot indicate deveiopmeilit in this area. 
There is some sort of momentum which has been gathering 
over the last thirty years or so. You w:11 bear us out that as 
far as Education sector is concerned, the outlay for education 
has been incerasing. In the First Plan it was Rs. 153 crores. 
In the Fourth Plan it was Rs. 786 crores. In the Fifth Plan 
it was Rs. 1,285 crores. In the erstwhile Sixth Plan it was 
Rs. 1986 crores and in ithe Sixth Plan which has now been 
approved it is Rs. 2524 orores. In addition to this there are 
major outlays in other Departments-Medical, Agriculture, 
Housing, Railways, Social Welfare, etc. Our reckoning is that if 
Rs. 2524 crores is the outlay for eduaction departments, in tho 
Sixth Plan another about Rs. 800 to 900 Or even Rs. 1,000 
crores would be for similar activities of fomal, non-formal 
training and oresearch activities in other sectors of development. 
The outlay for education has thus been incerasing. 

Another aspect which you have to bear in mind is that there is somo-
thing like non-plan expenditure. This Plan outlay reflects nine 
or ten per cent of the total expenditure. Currently, i.e., 1980-&1 
we spent about Rs. 3200 crores on education and out of this 
Rs. 299 crores was in the Plan. The total educational e en~ 

diture increased at the rate of 17 to 18 per cent annually. As 
you are:-aware, we are now in the region of 4 per cent national 
income being spent on eduaction. If it is compared to total 
governmental expenditure, it is about 11 per cent. It is not a 
mean achievement for a country like India where the pressure 
on resources is too much and it is increasing." 

2.5. The witness further added: 

"We have found that in map.y States the enrolment ratio is not going 
up because there is a limit after which the curve does not grow. 
What shall we do when the enrolment ratio in the States reaches 



8 

60 to 65 per cent 1 Then it will take about 10 or 20 years to-
achieve cent per cent enrolment. We have done some c cu ~ 

tion. Even by the end Of 1999 or 2,000 there will be still 20-
children out of 100 children in the ~u  6-14 who will 
Dot be going to school." 

2.6. As regards allocation on primary and adult education, the represen-
tative of the Planning Commission stated: 

"You will be glad to know that when money was asked especially by-
the Education M'mistry, the' Planning Commission did not re-
duce even a single naya paise on adult education. Rs. 60 cro-, 
res were proposed by the Ministry of Education for Literacy 
Progmmme in the Sixth Plan. This was accepted in tOto. 
There was some ifeduction only in the allocation for States.. 
That was alSo because the intention was not clear about their 
capacity to initiate a big programme like that. You will find. 
that Rs. 128 crores have been provided for the development 
of literacy programme. As against Rs. 128 crores, only about 
Rs. 18 crores have been spent during the last five Plans on total 
litemcy and adult education. This is a big massive investment 
that we have made. We have given the assurance to the 
Ministry of Education and the State Governments that money 
for these two important sectors will not be the consideration. 
My own experience in the Planning Commission is that if 
there is an on-going scheme and it has been proving a 
success, money is made available. We would like that by-
1990, the problem of universalisation of elementary education 
could be covered. But, there may be some areas like the hiD 
areas or in any tribal areas where the achievement may be 
low. This percentage does not indicate anything unless wet 
make a massive effort. Here the whole responsibility will 
have to be borne by the State Governments .... 

We do hope that with the massive doses of the non-formal methods 
the problem of spread of education could be overcome. There 
is one consideration especially among those who are deprivect 
of the eduaction. For insmnce, the Third and FoU11th Educa-
tional Surveys have indicated that 95 per cent of the habita-
tion have been covered by the prOVision of a primary school. 
Thus, lack of school is now no more a hindrance. It is the so-
cio-ecooomic backwardness which is retarding progress. The 
emph9Sis has been laid on a certain programme like 'Continu-
ing Education'. In the existing formal education, we could not 
reach the unreached. Reaching the Wlreached can be only by 
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having a new formulation where we would like to have the-

community participation. Wherever there is too much of gov-

ernmental bureaucracy, we could not take up these programmes. 

Therefore, a number of voluntary organisatio.os are now coming 

forward. As regards adult literacy our emphasis is not so-
much on awareness as on literacy, numeracy and functionality. 

The plan document mentions aOOm the intensified use of the existing_ 

facilities including adjustment of schooling hours. T1lls will 
mue some savings both on facilities and manpower. In the 
plan document we have also referred that 170 lakh children, 

will have to be enrolled during the next five years. We have 
also mentioned at the middle stage ten to twelve lakhs c i dre~ 

will have to be enrolled every year i.e. about 63 lakh children-
during five years." 

2.7. Referring to the observations of the Adviser, Planning Commission .. 
the Secretary, Ministry of Education observed: 

"The Planning Commission have proposed an outlay of Rs. 2524-
crores which is 2.6* of the totaI-proposed 6th Plan. I also 

believe that we have to optimise our resources and improve the 
delivery system and our administrative system, but the alloca-
tion is less than what was in the earlier plan. For the Sixth· 
Plan, the proposal of the Ministry was for about Rs. 3500 
crores and the idea was that by 1990 we will be able to achieve-

the goal of investment on education of 6 per cern of the nwona! 
income. As I said, we are getting about 1000 crores less from 
the view point of the proposals that we had worked out in the 

Planning Commission working group. Out of that, the centre-
will have about Rs. 735 crores and Rs. 1788 crores will be the-
States' share.". 

2.8. The Committee enquired how much amount had been aske.d for by 
the Ministry of Education for primary education during the Sixth Plan period 
and the how much had been agreed to by the Planning Commission. The-

representative Of the Planning Commission stated: 

"The Working Group proposals amounted to Rs. 3500 crores and' 
the approved outlay is Rs. 2524 crores. The break-up of the-
Working Group proposal and what is finally approved is like-
this. For elementary education, the Working Group had sug-
gested 1700 crores and now as a result of discussions wiJth the-
State Governments, who have the real interest in this, it has-
been reduced to Rs. 905 crores. For adult education, the-
working group recommended 230 crores, the final allocation I$. 



128 crores. Rs. 100 crores was knocked off here and about 
Rs. 800 crores knocked off from the elementary education. The 
rest ~ the sectors have got the same as was suggested by the -. 
Working Group. For higher education, the proposed outlay 
was Rs. 500 crores and the finally agreed outlay is'Rs. 486 
crores--hardly any difference. For the secondary eduoation, the 
amount as proposed has been more or less agreed to. The 
amount _proposed for physical, technical eduootion, scholarships 
~tc. has been agreed to. The sum total is that only two sectors, 
I.e. elementary eduoation and adult education have suffered as 
a result of the reduction. Pnorities have been discussed with 
the States." 

2.9. Asked to state his comments on the above, the Secretary, Ministry 
cOf Education stated: 

"Primary education does find the main point of focus in the 6th 
Plan. Still we feel that much more will have to be done in 
terms of allooation. In primary education, the States and the 
U.nion are both involved. I wanted only to point out some 
difficulties and problems which arise. The Working Group on 
primary education had asked for Rs. 900 crores. It was given 
Rs. 760 crores. We wanted, for adult eduoation,_ Rs. 230 
crores; at the moment we have Rs. 200 odd crores. We are 
just now trying to reorganise and re-vitalise the adult education 
programme, because its basic importa-nce is recognised. But 
so far as the Plan is concerned, the emphasis is now on the uni-
versalisation of primary education. Our target is 95 per cent 
of the coverage at the primary stage and 50 per cent coverage 
at the secondary stage. That is why we feel that this is a very 
important thing. Our emphasis all along is gomg to be on 
Scheduled Castes and Scheduled Tribes, landless labourers and 
other weaker sections and women. For this we also wan.t to 
have an internal system to reduce wastage. The focus in the 
Ministry's approaoch and in the Plan all along is that opportu-
nities should be provided from the regional angle for the rural 
and urban weaker scotions and better schools should be pro-
vided for them. All along in the Plan and in our Ministry's 
proposals that has been the thrust and this will be the super-
vening or overriding consideration." 

2.10. The Committee pointed out that the outlay on elementary educa-
'tion had been going down in the five year plans. In the First Plan the oot-
-lay on elementary education was 58 per cent of the total outlay on educa-
'tion in the Second Plan it came down to 35 per cent, in the Third Plan it 
-was' 34 per cent, in 1966-69, in the Annual Plans it came down to 23 
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f!& cent.. In the Fourth Plan it was 30 per cent and in the Fifth 32 per 
cent. This sho\Ved that there had been a considerable fall in the allocation 
for elementary education. The Education Secretary stated: 

·Your point was well made and that position cannot be disputed. 
The only point which I would like to submit is that the invest-
ment made in each Plan becomes the background or infra-struc-
ture on which we can build in the next Plan." -

.( c) Role oj NCERT 

2.11. Elucidating the role of NCER. T in this sphere, the Director, 
NCERT stated: 

"With regard to the strategies of the NCERT in relation to the natio-
nal objectives and the priorities to which you made reference 
particularly in the area· of elementary education where univer-
salisation of education upto Class VHr has been laid down as 
the target, the NCERT visualises a particular kind of policy 
which it has been trying to develop. There are two or three 
aspects in this. One is to produce instructional materials for 
the students. The second relates to the ·problem of teachers 
where methodology of training is outdated and the attempt is 
to improve their competence in this regard so that they can 
meet the challenge. The third is to pay particular attention to 
those nine states which are identified as backward states and 
within those states particularly the SCST and the girls who 
constitute largely the drop-out. We started out with primary 
curriculum renewal, a project which was assisted by the 
UNICEF. 

In this our attempt was to involve State level personnel to be asso-
ciated in this task in order to understand how we can develop 
materials which will be relevant in response to the needs of the 
children sothet children will not tend to drop-oul and they 
will find the lessons interesting. After some years of experi-
ence, it was appreciated by some other States which had not 
joined the programme earlier. Now, all the States and Union 
Territories are participating in this programme through their 
State Institutes of Eduoation. We added another dimension 
particularly for the teachers so as to increase their capabilities. 
We have developed a programme which we are operating and 
which we called Comprehensive Access to Primary Eduootion 
assisted by UNICEF. In Jthe training of the teachers itself we 
have added that the teachers should also be trained to identify 
community needs and develop materials according to that Bod 



make them available for the children' to' study. Tftis is also now-
lIllder operation. We have, in this process, found the need to-
educate the community. Unless the adults themselves appre-
ciate thet ithe child has to go to school in order to learn the 
alphabet etc., it will not be possible for us to implement the 
programme. We have to project also on, what we call commu-
nity education. It is not strictly adult education. It is really 
approaching the mothers, parents and others to make them 
understand that the school can also help in the development of 
community." 

2.12. The Committee pointed out that die Administrative Staff College 
had in its study of the functioning 01. the NCERT stated that even for a 
limited role involving long-term policy, the Policy Planning and Prograrnmc 
Bwluation Unit was not adequately organised and that. seminars on policy 
issues were only beld occasionally. The Director, NCBRT replied: 

"'What I have just now said did not begin from 1978. Some of 
these started even earlier, as early as in 1975. But the c0m-
prehensive access to Pre-school Educatioa emerged after 1978. 
Bli: the other point which you have referred to from the Admi-
nistrative Staff College Report was considered at length by the 
Executive Committee of the Council and they did not think 
that a very basic change in the character of work of the NCERT 
would be needed in terms of preparing policy, and it is for the 
MinisUy to consider. On the other hand, they suggested that 
the Memorandum of NCERT said very clearly, 'to essist and 
advise the Ministry of Education', ood to that eXitent as and 
when needed, the NCERT may set up groups. W. have cer-
tainly strengthened the policy planning and evaluation depart-
mem's working. We have got what is called planning, coor-
dination and evaluation unit which is a stronger agency to 
improve the organisational efficiency and management aspect 
of it". 

He added: 
"Our work in the elementary education started later and we have 
now developed competence in the field of elementary educatioo 
curriculum and instructional materials preparation." 

2.13 Asked if the Ministry were satisfied that the objective conditions in 
the NCBRT were adequate, the Education Secretary stated: 

"So far as the NCERT is concerned, I think that we have a very higb 
level expertise, but there is need for its optimisation and if ~ere 
is a sustained effort put in, I think much more can be achieved: 

II by this ocganisation." 
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2.14. Asked to clarify their concept of a model curriculum for primary 
lChooJs and secondary schools, the Director, NCERT stated: 

"In this regard, we have developed what is called a minimum learn-
ing competence model. We call it a minimum leaming comp€>-
tence model becaU6e we have visualised that at the end of five 
years of primary school, what are the abilities which a child 
should be able to develop, like, the ability to read, the ability 
to write, the ability to comprehend, the ability to analyse, etc. 
A booklet is published and it is available. Then, we have the 
curricular approach, that you can have different ways of 
achieving levels of abilities. This is the minimum that we expect 
becaU6e there will be difference in States. There are SO!Ile States 
which are doing better; there are some States which are doing 
poorer. What we have said is that this is the minimum we expect 
at the end of five years in terms of abilities. As regards secondary 
schools, there is another document, the 100year school curri-
culum, which is available where we have visualised what should 
be the curriculum at the secondary stage. This is known as the 
10 years school curriculum. On the vocational side also, we 
have another document visualising what should be the curricular 
approach to vocationalisation of education at the high-secondary 
s1Bge." 

2.1S. Asked if continuous monitoring of the secondary school curriculum 
was not called for, the witness sUited: 

"Our difficulty has been with monitoring. This is a rather sensitive 
aspect because every State has a Board of Secondary Education 
which is an Qutonomous body. We have our inter-action with 
these Boards also. Our people are invited as experts to sit in 
these Boards, particularly, f<y science and mathematics curri-
culum. But in spilte of this, the Boards do decide on their own 
as what should be their curriculum. We know that there are 
differences in the level and even in the approach to the curri-
culum. We have deliberately refrained from drawing the atten-
tion of the Boards to the kind of departure which they may have 
made from the 100year school curriculum document which we 
have published. This is because, as NCERT, we have to work 
with all States irrespective of political differences and we cannot 
tread on their t~ on matters which are rather sensitive mattet'll 
so far as the States are concerned. I claim that our people who 
are working in the field of science and mathematics are wen 

aware of the progress made in these subjects in the rest of the 
country. When occasionally they happen to participate in All 
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India Conferences, they take advantage of the occasion to voice 
their concern on this point. There is the All India Science 
Teachers'- Association, the All India Mathematics Teachers' 
Association, aoothe Conference of Boards of Secondary Educa-
tion. On the platforms of all these Conferences they express 

their views. Their concern about monitoring and the necessitY 
to achieve a minimum standard of education has been expressed 
recently in the Conference of Boards of Secondary Education." 

2.16. Elaborating further, the Adviser (Education), Planning Commi-
ssioa stated: 

uThe need for diversification of education at the post-elementary 
stage has beel} called for and. therefore, there is a very impor-
tant section on the need for vocationalisation of education at the 
post..elementary stage. This programme has been pursued for 
a long time with the State Governments and vocanonalisation 
has taken different form at different places. But the manpower 

requirements at the post-elementary level, at the technician level, 
are now going to increase, therefore, we are trying to have an 
iD1egrated approach where education will play an important role 
in the total development. This is the kind of orientation which 
we have made in the Sixth Five Year Plan." 

2.17. The Secretary of the Ministry added: 

"I would like to add that, so far ~s vocationalisation is concerned, 
that has been the objective for quite some time, but its concre-
ltisation has somehow been quite ambivalent at diffel'ent times. 

We started with the multi-purpose schools, and so on. It was 
felt that with the ten-pltJS-ItWo pattern there would be much 
greater crystallisation of what is intended by vocationalisation in 
relation to the environment in the urban areas and much more 
in the rural areas. But, IlOmehow, due to the climate of uncer-
tainty which surrounded it and a little bit of financial constJrailllt, 
it has not yet been possible; but we are trying Ito identify the 
vocationalisation aspect in some States." 

2.18. At the instance of the Committee, the Ministry df Education have 
furnished the following oote* outlining the approach of the State Govern-
ments and the Central Government towards vooationalisation of education 
at the post elementary stage. 

rcA national conference held in June 1976 d~ussed the draft docu-
ment "Higher Secondary Education and its vocationalisation" 

*Not vetted in Audit 
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prepared by the NCERT. This docJJJDellt was finalised in Sep-
tember, 1976 by the curriculum Committee initially set up by 
the Ministry of Education and latter enlarged and supported by 
the NCERT. 

The Conference of Ministers of Education of the States and UnioD 
Teoitories held in August, 1977 urged for a reorganisation of higher secoD-
dary education, specially its vocationalisation, by providing for suitable 

internal restructuring and modification of content and by developing stroul 
links between education and the various development departments such as 
industry and commerce, agriculture, health and community developmeut. 

The whole programme of vocationalisation was revised by the National 
Review Committee on Higher Secondary Education with special reference 
to Vocationalisation under the chairmanship of Dr. Malcolm S. Adiseshiah. 

then Vice-Chancellor, Madras University and "'I the Working Group on 
Vocationalisation, which was set up by the Ministry of Education and 
Social Welfare in consultation with the Planning Commission under the 
chairmanship of Shri P. Sabanayagam, then Education Secretary. Their 
recommendations were discussed by the Conference of Ministers of Educa-
tion of States and Union Territories held in July 1978, and by the Special 
Session of the Council of the Boards of Secondary Education in India held 
in September, 1978. Both the Conferences have accepted these recom-
mendations for implementation. 

To ensure the country-wide acceptance of concept of vocationlisation 
and to assist State Governments in establishing the relevance and impOrtance 
of this concept to our socio-economic needs a centrally-sponsored scheme 
for vocatio1!alisation of higher secondary education was launched towards 
the end of February, 1977. However, this scheme has been discontinued 
from April 1, 1979 in pursuance of a decision of the National Development 
Council to trallS1fer a number of centrally-sponsored schemes, including the 
scheme of vocationalisation of higher secondary education, to the State 
Sector. Under this scheme. financial assistance was released to conduct! 
vocational surveys in 131 selected districts of Assam, Gujarat, Haryaaa, 
Jammu and Kashmir, Kamataka, Madhya  Pradesh, Maharasbtra, Manipur, 
Nagaland, Orissa, Punjab. Rajasthan, Sikkim, Tamil Nadu and Tripura. 
Fmanclal assistance was ~so given for the introduction of Voctional courses 
in 9 districts of Kamataka, 8 districts of Maharashtra and O!le distrct of 
Sikkim. However, vocational courses could not be started in the State of 
Sikkim due to lack of response from the students. To strengthen the eft0rt8 
of the Government of West Bengal in this direction, financial assistance as 
given for the purchase of equipment. 

To facilitate formulation of concrete proposals for the programme 01. 
vocationalisation of higher secondary education, detaned goideHues ..vere 
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fOIDlulated and sent to all the State Governments and the Union Territory 
Administrations in 1976 by the Planning Commission and the Ministry of 
Education. 

The Working Group on Education and Culture for the Sixth Plan, while 
reviewing the vocationalisation of higher secondary education, recommended 
inter-alia that the Central-Government would have to play a more positive 
role." 

Out of the IS States and 8 Union Territories which have so far adopted 
the new pattern of school education, 3 States and 1 Union Territory are 
yet to reach the +2 stage; and, of the remaining, 6 States and 2 Union 
Territories-Andhra Pradesh, Gujarat, Karnataka, Maharashtra, Tamil 
Nadu, Wesl..Bengal, Delhi and Pondicherry-have so far introduced 
vocational courses at +2 stage. However, some other States/Union 
Territories have also initiated various preparatory steps to launch this 
ro r ~ as early as possible." 

2.19. Asked to state whether Government had worked out any uniform 
policy for vocationalisation of education at the post elementary stage, the 
Ministry have replied·: 

"A uniform policy with regard to vocationalisation <:>f education at 
the post elementary stage has been laid down in that all the 
States and Union Territories are expected to vocationalise edu-
cation at +2 stage as a part of education of the 10+2 pattern 
of school education. No rigid policy has, however, been laid 
down in so far as details of the schemes of vocationalisation are 
concerned. This is because it is neither possible nor desirable 
to have a uniform course pattern for the vocational spectrum, 
as these courses are supposed to be selected and designed after 
conduct of -vocational surveys and keeping in view the socio-
economic needs of the area. The Adiseshiah Review Committee 
. (1978) has also recommended that "there be no rigid streaming 
of courses into the General Education and VocationaIised 
Education spectrums. Each school should be allowed to offer 

such General Education and Vocationalised courseS in accord-
ance with the facilities available and the demands in the region." 
Even otherwise, education is primarily the responsibffity of the 
States even though it has been brought on the ,Concurrent List 
through the 42nd Amendment to the Constitution. 

The scheme of studies/course patterns to be adopted in a State, is 
Iframed by the concerned State Board of Secondary EduCatiOD! 

-----------_ •. _--._----------
*Not vetted in A.udit. 
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State Government. lJowever, detailed 8lrldelines, model course 
patterns, etc. are forwarded by the Central Government and 
its agencies to the States and Union Territories from time to 
time, to facilitate them to formulate their programmes and 
to have broadly uniform scheme of studies. 

All the States and Union Territories have agreed in principle, to 
adopt the new pattern of school education, with vocationalised 
education at +2 stage." 

2.20. The Committee desired to know the reasons whi,h led to 

rethinking on 10+2 pattern and whether the views of Government had 
:since crystallised. In a note· the Ministry have stated: 

.... 

I· 

"The Government policy regarding the structure of school education 
since 1968 has been that school education shOUld be of 12 
years. The National Policy on Education (1968) states, "It 
will be advantageous to have a broadly uniform educatiODal 
structure in all parts of the country. The-ultimate objective 
should be to adopt the 10+2+3 pattern, the High-Secondary 
stage of two years being located in schools, colleges or both 
according to local conditions." 

'When there was change of Government in 1977, different views 
"SaDle to be expressed on the 10+2+3 pattern of education. 
The syllabi and textbooks prepared by NCERT came in for 
criticism from the public, teachers, parents, and students. The 
main criticism c~ntred around many subjectsfbooks prescn'bed 
for study, The text books were also criticised as being too 
voluminous which meant that a student could have very little 
time Jeft}or self-study and .physical activities. 

Even though there were no formal orders about changes on these 
issues, opinions were being expressed at different levels that 
the educational system should be reviewed and modified. It 
is note-worthy that the Election manifesto of the Party In 
power then had also referred to 'a reform in the present 
educa:tion system'. All this had naturally c ~sed uncertainties 
in the minds of State Governments and teachers who were to 
avail of the facilities offered by NCERT. There was general 
feeling that confusion prevailed in the field of education and 
that the Government should take a decision on these basic 

issues. 
---.-------------------

. "ot vettt'd in Audit. 
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As indicated earlier, opinion had been expressed on various issues ill 
di1Ierent forums which added to this general feeling of ua-
certainty. In both the Budget Debates of July, 1977 and 
April, 1978, for example, the following issues were raised: 

(i) 10+2+3 is not a static system. It has to be found out whe-
ther from experience it can be justified or not. 

(ii) A reform in the education system is required. 

(iii) there is a lot of load on the students and  they are unable to-
bear it. This book-load is to be reduce. 

(iv) shou!d the structure be 10+2 or 8+4? In other words. 
should class 8 be made a terminal stage again? 

(v) Should all schools be upgraded to the + 2 level or only few'r 
How many of the +2 schools should be vocationalised? 

The Government had also initiated the process of reviewing the-
National Policy on Education with the idea of revising it an" 
making it more comprehensive. A high powered committee-" 
(The Ishwarbhai Patel Committee) was also set up (June. 
1977 ) to review the curriculum for the 10 year school. 

Even after all this. in the Education Ministers' Conference (JuJy .. 
1978) also doubts were expressed by responsible persons aboul 
the soundness of the prevailing educational system and opiniou 
were expressed about "a general agreement on the urgent 
need to bring about a complete change in the educatiolMll 
pattern from top to bottom." 

In the result, notwithstanding the fact that there had been D~ 
formal change in the educational structure or system and tho 
fact that the Education Ministers' Conference had actuaRy 
endorsed the 10+2+3 structure, there still was widespread 
uncertainty about the shape of things to come." 

(d) Teacher Pupil Ratio 

2.21. Asked what should be the proper teacher-student ratio at the 
primary and secondary stages and how it compared with the actual situJ.. 
tion in the country, the Director NCERT stated: 

"On this question there is a very strong difference of opinion iD 
the country. There is one view which says that the teacher 
pupil ratio should not be more than 1 :20 and mcreasingt, 
we should be in the direction of individualisation of instructioo. 
On the other hand, the other view is that there is really DII" 
point in having a low teachers pupU ratio in a country which 
is poor, we could have even t: ~ I am talking about primary 
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stage. If you move more in the direction of quality, then· tho 
teacher pupil ratio begins to move in the direction of iIldivi. 
dualisation of instruction. At the secondary stage also. One 
beings to meet with this problem, particUilarly with regard to 
science teaching: if yoU' want quality science teaching, then 

obviously you need to have a limited number of seats so thai 
good practicals can be done and the teacher can attend to 

individual pupil's own interests and needs. On the other hand. 
in order to have a general appreciation of science in general. 
you need to have more ,pupils. These are the two very stroBl 
views-one on the economics side of education and the other 
on the quality-and I do not know what answer I can give-
you on this." 

2.22. The Secretary, Ministry of Education, added: 

"Some thought has been given to higher education in this regard. 
but not so much to secondary and primary levels. The figures 
as we have from the 4th Survey are these. The. existing situa-
tion as regards primary stage is 1 : 41; at the middle stage it-
is 1 :25 to 35-it varies from 25 to 35. In the case of higher 
education, the optimum is 1: 18 or 20, but the existing position. 
I am afraid, is 1 :30 or 35." 

2.23. Asked if it was not necessary for the NCERT to prescribe somo 
guidelines in this regard while planning ~or mass education in the country. 
the Education Secretary stated: 

"From the Survey we had, the picture that has emerged from tho 
statistics gives a varying kind of pattem-Andbra Pradesh SO. 
some 35, some 28 and so on. You are right that we have to 
work out by way of guidelines some kind of an optimum 

pattern, taking into account the constraints of resources and 
the pressing requirements. We will certainly give due attention 
to it." 

2.24. The Adviser (Education) Planning Commission added: 

"You are correct that for a country like ours with meagre resources. 
we cannot have lofty aim of having the teacher-pupil ratiD 
of 1:12 or 1:20 if we have to mover something like 12 crores 
children at the primary stage in course of time. In another 
twenty years, we will have to cover about 25 per cent at me 
elementary stage out of the total population of about 90 crores 
in the year 2000. This would mean ,covering over 20 cron:s 
Of population m the elementary stage of education. When we-
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start applying the teacher-pupil ratio, to cover this 
population-we have made our estimates that out 
of the total revenue resources of the' Governments both at 
the Centre and at the States, at least 80 per cent of it will have 
to be provided for the salaries of teachers only. Therefore, 
we have a constructive suggestion that to have a large num-
ber of teachers of quality. It also depends upcn the quality of 
teachers the size of class rooms we have. A number of experi-
ments have been done. For instance, at the elementary 
stage, we do feel that we should have a shift system. By 
introducing the shift system we can have a teacher pupil ratio 
of 1:20 or even 1:30. This Teacher Pupil ratio is not wrong. 
It is also not wrong to introduce the shift system in schools 
from one to two. After all the-child of 6 to 7 years of age is 
not supposed to study for seven or eight bours continuously. 
Give them three hours' teacbing would be beneficial. If we 
use that kind of teacher-pupil ratio, we may have three hours' 
teaching in a class instead Of 8 hours' teaching in a class con-
tinuously. In the primary stages, we can over come this prob-
lem of having a larger number of teachers. Similarly, this 
·experiment has been going on in certain urban areas and in 
some metropolitan cities like Bombay etc. There they have 
suceeded. We have been saying that some ways have to be 
found to use the existing resources and by usinr the existing 
staff-the teachers-twice or thrice and the existing buildings. 
As the Chairman has rightly said; this is an experiment of non-
formal educa1!ion where non-conventional approaches have 
to be adopted. We do agree that there is need for optimum 
utilisation of teacher's capacity in the country. 

, 
2.25. The Committee pointed out that given the constraint of resources, 

the problem of mass education could not be tackled in the conventional 
way. Considering also the problem of unemployment, the Ministry 
could devise some unconventional methods such as these adopted in 
China in the field of medical care so that the unemployed youth could 
volunteer themselves fOr a modest remuneration to start with and later 
.~ given priority for regular employment when jobs be::ame available. 
TIle Education Secretary stated: 

"Sir, You have made a very valuable suggestions. We are also 
of the opinion that some un-conventional metbods will have 
to be worked out with some monitoring as to whether the 
desired results are being achieved or not. Unless that is 
done the problem cannot be tackled." 

J. 
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2.26. Asked whether the Ministry had given thought to the other 
physical requirements such as school accommodation, laboratory facili-
ties,  playgrounds etc. so that children could get attracted to the school, 
the Education ~ret r  stated: . 

"Certainly. we will look into this. Some work about the phYSical 
requirements Of the accommodation has been done and our 
estimates are that we need 1.6 million rooms it would 
require Rs. 2000 crores. We have made some efforts, have 
contacted LIC for funding etc." 

(e) Coordination with State Governments 

2.27. Asked about the efforts being made to bring about close coordi-
nation with the State Governments, the Education Secretary stated: 

"The Ministry's officers have been doing this in the past and we 
have been pressing on State Governments, about specifi<: 
problems to ensure coordination within the State and between 
the State and the Centre, about  the mechanism and they 
have also to optimise the limited resources that are at their 
disposal. I think that is a very important consideration 
and much of the concentration ~  the plan is on the pro-
grammes and similary coordination-the inter-sectoral coordi-
nation and adjustment between the various levels-the primary, 
pre-school, middle, the secondary, higher secondary and 
then the university education has to be ensured. That is 
very important. This inter-sectoral cooperation is also not 
the last word unless it is given a meaningful operational con-
tinuity .... But basically unless there is a social awareness and 
we are able to mobilise efforts of voluntary organisations at 
the primary level, the s~ e will not be a success. So far 
as our allocations are concerned, we are sti1l struggling with 
the Planning Commission to have it accepted as a centrally 
sponsored scheme. Their suggestion-is that the States will 
do it and the States are doing it. But in the light of the situa-
tion now emerging, the Centre will have to play an important 
role in ensuring that the planning and monitoring units in 
the States are able to discharge their roles. Otherwise, if 
they play their role in a ritualistic way it will not be possible 
to make' this scheme a success. That is why, we want the 
Central Government to play a more active role in this." 

2.28. He added: 

wrbe second thing is about / vocationalisation. Because, tile 
secondary education is the terminal point in view of the 
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complexities involved, I think the Cen're will have to ~  

a more important role in this. 

As regards the rolt envisaged in working out alternative strategies, 
I have no doubt that NCERT will play a very important 
role. Here it is a question Of involving certain State level 
organisations. State Institutes and so on. Our effort in the 
Ministry is to ensure that there is very al'tive and very livo 
consultation and involvement of the State Government in each 
of these programmes by way of guidance a.'ld not only ad-
ministrative support but even academic support." 

(1) Tribal Education 

2.29. Asked whether the NCERT had undertaken any research studies. 
on tribal education, the Ministry have stated as follows: 

"It is pointed out that the Department of Teaching Aids has not 
undertaken any research studies on Tribal Education. How-
ever, the research studies undertaken on this subject by other 
constituent units of NCERT are mentioned below: 

(1) Educational condition and economio conndition and em .. 
ployment position of 18 tribes. 

(2) An inter grated and comparative study of a selected tribal 
community living in contiguous areas. 

(3) Developmental needs of the tribal people. 

(4) Utilisation of financial assistance given by Government to' 
to tribal students. 

(5) A study of methods and proceses of non-formal education 
centres in tribal areas. 

(6) A study of equalis'cltion of education opportunities for 
tribal students. 

(7) A study of factors impeding universalisation of elementary 
education in tribal areas of Rajasthan. 

The project No. 1-4 were completed and published in 1971. 
These have been disseminated to States in 1971-72 for 
appropriate necessary action. 

The projects 5-7 are taken up at present and are yet to 'be-
completed in the States." 
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2.30. During evidence, the Committee desired to know if the NCERT 
lIad made any study Of the special problems of tribals in the educational 
field. The Director, NCERT stated: 

"We have a unit devoted for this purpose called the Tribal Educa-
tionUnit. We have got a committee also, consisting of ex-
perts, to advise Us on the kinds of studies that we are to 
undertake in these areas. This Committee, as I 
said had done some useful work. We have studied the 
problem in some three or four states on the basis of the 
expertise that we have. We made a clo&e study about the 
problems of Saura tribe in Orissa in CItota Nagpur and 
Gonda areas of Madhya Pradesh also there are some three 
or four tribes and we made some in-depth studies to find out 
their problems and the reasons for their economic backward-
ness." 

2.31. Asked how the NCERT IMinistry of Education maintained 
~oordin tion with the Home Ministry regarding Ashram schools, the 
, . .F4ucation Secretary stated: 

"We are having a dialogue with the Home Ministry. I have had 
some discussion with the Tribal Commissioner of Madhya 
Pradesh who was earlier in the Home Ministry. He has given 
some suggestions. We are trying to coordinate our efforts in 
this direction and work out some scheme and mbmit it to the 
Minister. The studies are being carried out about the problems 
of tribals in general, and also with reference to the educa-
tional problems. About five studies have been carried out by 
the NCERT. Two or three studies have b::en carried out 
by tlIe State Governments. But I agree with you that a fair 
amount of coordination is necessary in this regard." 

2.32. The Committee enquired about the steps being taken or con-
·templated to provide elementary education to tribal children on an exten-
sive scale during the Sixth Five Year Plan. In a note*the Ministry have 
'lltated as follows: 

"The Planning Commission had set up a W.,rking Group on 
development of S.T. and Scheduled Castes and Weaker Sec-
tions of Society in connection with the formulation of Sixth 
Plan (1980-85). While summing up the objectives for Tribal 
Development dc~in  the Sixth Plan, the Working Group 
observed that apart from the effort in the core e::onornic s~ 
tors, education should become the key se::!or in the Sixth 

.Not vetted in Audit. 
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Plan period. Taking the recommendations of tlJe Working 
Group in. relation to primary education in tribal areas into 
account, the following steps are contemplated: 

(i) Norms for establishment of educational institutions at the 
primary, middle and secondary level sholild be scrutinised 
once again with a view to ensure their relevance for tribal 
areas in the context of the low density of pcpulation and 
scattered habitations. The structural balance among the 
primary, middle and secondary institutions should be properly 
struck and maintained. 

(il) With reference to the relaxed norms, the States concerned 
. may draw up master plan for locating primary, middle and 

high schools. The deficiency in the availability of such 
institutions with reference to existing inslitutions needs to 
be made up. 

(ill) Low literacy pockets. backward COIDIrlunities and areas 
where intensive economic programmes h:lVe been or are 
being taken up, should be identified and spt!cial educational 
effort mounted. 

(iv) Attention needs to be paid to low enrolment ratio, sparse-
ness Of educational institutions serving tribal areas, high 
wastage rate, absentee teachers. Inducements might be in 
the form of a more comprehensible educational system, 
sdtolarshlp assistance, attendance incentive, lmiform, mid-
day meals and compensation for opportunity costs. 

(v) There should be a special drive to l'Jcate and appoint 
tribal and women as teachers. 

(vi) Particularly with a view to boost education among tribal 
girls, recruitment of women teachers should be paid special 
attention. 

(vii) By the end of Sixth Plan period, at least 5 per cent of 
schools in tribal areas in a State should run primary classes 
as per the revised syllabi. 

(viii) The States should be asked to consider and take action for 
instruction at the primary stage in mother-tongue of tribal 
children. 



2$ 

The Tribal sub-Plans for 1980-8/ and 9 ~  have not yet been 

finalised. Currently, discussions are being held in P ~ 

Commission for finalising the outlays and targets of the tribal 
sob-plans for Sixth Plan. 

As has been indicated, schooling facilities for tribal children are 
looked after either by the Tribal Welfare Department or 
by a Department like Community Development/Social Wel-
ware or by the Education Department of a State. Apart from 
the education component in the Tribal sub-plans of the con-
cerned states, inputs into the tribal sub-plan from the State 
programmes or Central or centrally sponsored programmes 
are also being quantified. Thus, in the programme for Univer-
salisation Of Elementary !Education, either in the State Sector 
or in the Central Sector, attempts have been made to quantify 
the inputs into the tribal sub-plans and/or for tribal children 
outside the tribal sub-plan areas. States were requested to 
do this exercise while drawing up their programmes for ele-
mentary education. Full information in this regard is not 
available at present. However the proposed covet ages under 
the various incentive ro r~ es  namely, mid-day meals, 
free urliforms, attendance Scholarships and free textbooks and 
stationery as available in the state-plan documents -are as 

below: 

Coverage 
(figures in lakhs) 

~  

Outlay 
(RI. in lakhs) 

._----------... -
1. Free Telrtboob and Stationery. 867'31 2501.35 

including 153-814 SC/ST 

II. Free Uniform 

3. Attendance Scholarships 

-
_ 4. Mid-day ldeals 

children 

• 54.033 798.91 
including 36.254 SCfST 
children 

60·4 740'3 
including 50.203 SC/ST 
children 

726.262 (The avilable -f\gures of 
including 99.164 SC/ST outlays an: totally in-
children adequate and hence no 

mention). 

2.33. The Committee desired that a statement might be furnished 
indicating number Of tribal children in the age group of 6-11 and l1umber 
enrolled, state-wise. The Ministry have accordingly furnished the. fonowing 
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<information: @ 

Sl.No. Name of the State E~ti ted Enrolment 
Population 

I Andhra Pradesh ~ 2ds67 

2 Assam 349500 267479 

3 Bihar . 7506co 591ZIlSl 

4- Gl.\iarat 565900 ~.t  

5 Haryana 

6 Himachal Pradesh 19800 16344-

7 Jammu & Kashmtr 

8 Karnataka 40100 72776 

9 Kerala 28200 Sl3539 

,0 Madhya Pradesh . 173']800 /638184-

u Mabarashtra s6s4oo 479133 

:2 Manipur 54000 7os69 

!3 MeghaJaya 131000 1n068 

J4 NagaJand 68600 I054R3 

15 Orissa 751600 491386 

16 Punjab 

,;'7 Rajasthan 542100 217797 

13 Sikkim 8564-

19 Tamil Nadu 60400 32486 

'20 Tripura 83800 41828 

21 Uttar Pradesh 29500 19390 

22 West Bengal 427500 233434 

23 A. &: N. Islands 3100 24fi9 

24 Arunachal Pradesh 54400 40068 

25 Chandigarh 

26 Dadra & Nagar Haveli 10100 10731 

27 Delhi !200 1275 

28 Goa, Daman & Diu 1200 1279 

29 Lakshadweep 4100 6685 

30 Mizoram • 67222 

31 Pondicherry 100 

Au. INDIA 6330100 4s0g060" 

@ Not ,ettedin Audit. 
• Included in Assam. 
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bhnlm Schools 
. ~ 

2.34. The Committee desired that a note might be furnished stating the 
DWIlber of Ashram scho$, State-wise, with their aim'> and objects. The 
Ministry of Education have stated:* 

"It is very difficult for the children of scheduled mbes living in 
sparsely populated tribal areas to wulk long distance to attend 
schools which are sometimes located far away from their homes. 
In order to meet the needs of such students, Ashram Schools 
have been established in varioUs States. These schools aN 
residentiel type of schools providing free board and lodging 
facilities to the students. Besides general education, theso 
schools impart craft-based education to the students. Such 
schools are run by State Governments as well as some non-
official agencies. The programme for the establishment and 
maintenance of Ashram schools is also included in the tribal 
sub-plans of the States where such sub-plans have been formu .. 
lated. The number of Ashram schools as well Itheir inmates in 
various States/Union Territories are given in the table below: 

S.No. StatefU·Ts. No. of Ashram No. of inmates 
schools in these schoo Is 

I Andhra Pradesh 291 (1976-77) 17,267 

2 Bihar 77 (19']8-79) 10,g82 

3 Gujarat 182 (1978-79) 18,Gs8 

... Himachal Pradesh 5 (1976-77) 125 

5 Jammu & Kashmir I (1977-78) 20 

6 Karnataka 66 (1977-78) r4>125 
7 Kerala 55 (1972-73) 1,650 

II Madhya Pradesh . 138 (1975-76) 5,520 

9 Maharashtra 329 (1977-78) , 16,230 

10 Manipur 6 (1973-74);:- 527 

II 0risIa 160 (1977-78) 1,220 
\ 

12 Rajasthan 8 (1977-78) 315' 

13 Tamil Nadu 79 (1975-76) 4,433 

14 Tripura I (1977-78) ~ 

15 Uttar Pradesh • 10 (1976-,,) 935 . 

~  II; West BeDgal. . . .,. 5 (1976-77) 430'· 

?-. ¥ , ~ I  1 ~ 

• Not vetted in Audit. 

164 LS-3. 
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2.35. Elementary education and adult literacy are tbe two leKS 8D: 
which the educational system of the country must neces!Wily stand. 
Unless these two legs are strong, the country would not be able to move 
forward. With a view to achieving the goal of universalisation of ele-
mentary education and adult literacy; top priority is therefore stated to 
have been ,accorded in the Sixth Plan to these two vital sectors. The 
Committee were informed tblt the targets is to achieve 95 per cent 
enrolment in the primary classes by the end of the Sixth Plan and 100 
per cent by the end of the Seventh Plan. As of today, there are 50 
million children in the age group 6-14 outside the school. While the . 
Plan seeks to brinK tlaem aD into the school, a study conducted by tho 
Pbnninl Commission has  shown that in many States the enrolment ratio 
is not going up because there is a limit after which the curve does not 
arow ad that it midlt take 10 to 20 years to achieve cent per cent en-
rolment. If past performance and the trends of population growth an 
taken into consideration, there will stiD be 20 out of 10 children who 
will DOl be goiug to school in the year 2000 A.D. It is obvious from the 
abon trends I3Ild the allotment of funds mentioned in the next para thaa 
the projections made in the Sixth Plan are over-ambitioU8. 

2.36. The Committee understand that even in the matter of provision 
Of funds, the outlay on elementary edncation has been progressively co-
mini down. Starting from 58 per cent of the total outlay on education 
in the First Plan, it came down to 35 per cent in the second plan, 
34 per cent in the Third Plan, 23 per cent in the inter Plan years eliding 
1968-69, 30 per cent in Fourth Plan and 32 per cent in the Fifth Plan. 
Out of a total outlay on education of the order of Rs. 2524 crores pro-
posed in the Sixth Plan as against Rs. 35QO crores asked for by the 
Ministry of Edncation, the outhy on primary education has been kept at 
Rs. 905 crores and on adult education at Rs. 128 crores. The Commit-
tee find that the Working Gronp had proposed an outlay of Rs. 1700 
CNres and Rs. 230 crores respectively in these two sectors. 1'bus tile 
entire cut of about Rs. 1000 crores eftected in the educational plan bai 
been at the cost of these two vital sectors on which the eduactional sys-
tem is supposed to stand. r.' 

2.37. Article 45 of the Constitution enjoins upon the State to endea-
vour to provide, within a period of 10 years from the commencement of 
file Constitution, ffte and compulsory education for aD c:Idlclren lIB. 
they comptete the age of 14 yelll'S. Even as the Constitatienal tJiredIft 
for UDiversaiisatioB of primary edn ~on re~ a distant goal, tile Cam-
miUee consider that aD attempts to build up a new nation wiD fell ... 
less a massive eftort is made right DOW to remove iDiteracy. SoIae_· 
couentionai methods and bold ,teps on ID858 scale wiD IaYe to lie ..... 
Pt of to tackle 6Is glgantlc problem wta. mloo . ~. It II 

·'.1 
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,bere that die MiDistry of Education, the NCERT and other educational 
organisations in the country shoUld be caJIed upon to devote their tten~ 

tion to the utmost. 

2.38. The Committee suggest that the services of the  unemployed 
yeuth should be obtained to tackle the problem of illiteracy. The youth 

wIIo volunteer to work in this field should be given a modest remunera· 
tion and also some priority in the matter of obtaining a regular job. 
Efforts should also be intensified to secure the help of voluntary agencies 

to supplemeut the efforts of the Government. 

2.39. The Committee llIso suggest that in order to encourage child-
ren of poor parents to attend the school, they should be provided some 
incentives in the form of stipends so as to compensate to some extent lor 
the loss of earnings to their  parents. For this purpose, objective criteria 
based on the socio~cono ic condition and income level of the parents 
should be laid down. 

2.40. The NCERT which has so far been devotinl mnch of its atten· 

don to the improvement of secolldary education is DOW stated to have 
developed competence in the field of elementary education carriadum 
and preparation of illStructional materials. The Committee consider that 
there is need 101" optimisation of effort particularly ia the matter of 
m:tining of elementary school teachers where some reorientation of altitudes 

is required. The Committee feel that the teachers llave to be trained to 
identify community needs relevant to the area of operation. Particular 

attention will need to be paid to the nine States which have been ideutified 
as backward States and which are stlted to be responsible for  depressing 
the alI IlIldia literacy level. The Committee consider that the NCERT must 
'be equipped so as to be in a position to provide guidelines to the States in 
-the .. Her of preparation of curricula, training 01 elementary school 
educators, IDOIIitoring Of standards etc. 

2.41. While planning  for mass education, the NCERT shoald also 
work out an optimum teacher student ratio taking into account the pres# 

~ I't!qUiremenf5 both at the elementary and the secondary stages so 
that proper guidmce could be prepared for the benefit of the education 
atftlorities ill the States. 

2.42. Increasing attelltion will also have to be paid to the requirements 
<Of aecellllDOdafion for schools, playgrounds, laboratory faci6ties etc. ~ 
'Cellllllittee eODSfder that tile Central Government must take initiative ill 
6ese IIIftUers and carry 00, a comprehensive study of the requirements 
....... g lite next 29 years and the measures that would need to be taken 
',10 meet tile same. The Committee farther consider that tJJe question 
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of provision of low cost school bnildings made of locally all3ilable mate-

rials must be considered serionsly. 

2.43. So far as the post elemeutary stage is concerned, the Commit-
tee have beeu infol'Dled that "vocationalisation of education bas been the 
objective . for quite some time but its concretisatioo bas somehow been 
quite I3Dlbivaient at different times.". . A centrally sponsored scheme for 

vocationalisation of bigher secondary education was launched towards the 
end of February 1977 but discontinued from 1 April, 1979 in pur8UB1lCe 

of a decision of the National Development Council to transfer a number 

of centrally sponsored schemes, including the vocationalisation of higher 

secondary education to the State sector. 

2.44. Although the 10+2+3 structure was endorsed by the Educa-

tion Ministers Conference held in luly, 1978, there is even now wide-

spread uncertainty and doubts continue to be expressed by responsible 

sections of the public opinion and those in authority regarding the sound-
ness of the 10+2+3 structure. 

2.45. The Committee understand that the NCERT have it Tribal 
Education Unit to study the problem of education of tribal children. A 
Committee of experts advises the NCERT on the kinds of studies required 
to be undertaken in this field. A few studies have already been carried out 
by the NCERT in some of the tribal areas of Orissa, Madhya Pradesh etc. 
The Committee would like to emphasise the imperative need to study com-
re~ens ve  the special problems of eduoation of tribal children. '!be 
Ministry of Education/NCERT must, therefore, proceed in this matter in 
a systematic way in close coordination with the Ministry of Home Affairs 
and the State Govemment. 

2.46. The Committee find that the estimated population of scheduled' 
tribe children in tlae age group 6-11, is nearly 63.30 Iakhs of whom 
nearly 43.09 laths i.e. 68 per cent are enrolled. Tbe nmnber of AsIIranJc 
schools in various States jUnion Territories is stated to be 1,413 with 
1.32 Iakhs inmates. .~ 

2.47. The Cc,mmittee observe that the working Group on develop-
Dlent of schednled tribes and scheduled oastes and weaker sections of 
society set up by the Planning Commission in connection with the (OnnD--
lation of the Sixth Plan (1980-85) has expressed the view that education 
should become -the key section in the Tribal Development Programme. 
The Committee desire that the inputs required for the purpose should-
be identified expeditiously land included in the Tribal sub-Plans. DI 
areas outside the purview of the tribal sob-Plans, snita"ble schemes for 
ec1ocation of tribal children should be drawn up. The Committee trust 
8att constraint of resources will not be allowed to come in the way of 
execution of such schemes. 



CHAPTER III 

REGIONAL COLLEGES OF EDUCATION 

Audit Paragraph 

3.1. The NCERT drew up (November 1976) a 5-year programme for 
training 2000 elementary school teacher educators each year in the regional 
colleges in courses consisting of theoretical training through correspondence 
lessons for 6 months followed by a contact programme for 15 days at the 
colleges, which were to provide the trainees free boarding and lodging. The 
.correspondence lessons (100) were prepared, printed and supplied to the 
colleges (cost: Rs. 0.85 lakh); due to delay in the preparation of the lessons 
(the first lesson was prepared by November 1976 and the last in March 
1978), the courses scheduled to start by lst January, 1977 started 7 months 
later. Against a planned annual enrolment of 2000 trainees in the first 
course, the actual enrolment was 769 trainees of whom only 561 paid the 
prescribed enrolment fee (Rs. 25 each) and only 134 educators had com-
.pleted the course so far (September 1979). The second course had not 
been started as the State Government did not depute trainees (October 
1979). The NCERT stated (October 1979) that as most of the State 
Governments were not willing to bear the travel expenses of the trainees, 
the response to the course was poor. 

3.2. In September 1976, the NCERT drew up another programme for 
training 12,000 secondary school teachers annually (from January 1977), 
jn contert, methodology and evaluation in subjects of the new IO-year school 
curriculam. The courses were to consist of correspondence lessons for 6 
months followed by a contact programme of 15 days at the regional colleges 
and were expected to cost Rs. 22.20 lakhs per year. Out of 11,382 rea-
chers, who had been enrolled for Ithe first course, 3374 (30 per cent) com--
pleted the course. Net expenditure on the course was Rs. 2.50 lakhs (in-
cluding Rs. 0.90 lakh on salaries of additionel staff) at 3 regional colleges; 
the NCBRT did not have the corresponding data for one college (Bhuba-
neshwar) (January 1980). In August 1978, !the NCERT decided that the 
correspondence lessons should be 'modified to conform to a new syllabus 
and made available to the States for their in-service training programmea 
and that the colleges were to continue the course only for teachers of those 
States which desired to avail of the programme; modification of the lessons 
bad not been completed, nor had any further course been held at 2 collep.· 
so far (November 1979). 
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3.3. A commi.ttee appointed by the NCERT had reported (January 
1974) that equipment costing Rs. 7.42 lakhs and books costing Rs. 1.1() 
lakhs were lying surplus to requirements in the regional colleges. These 
facts had not been brought to the notice of the Executive Committee nor 

had. action been taken so far (October 1979) to dispose of the ~  
equIpment and books. 

3.4. Having noticed that the enrolment to the one-year course in ri~ 

eulture was very low, the review committee referred to in sub-paragraph 3 
above expressed doubts about continuance of the courses (August 1968) 
and recomme.ndedthat the course should be conducted at only one of the 
colleges and that too, only if there was adequate demand. The one-year 
courses at Mysore and Bhubaneshwar were thereupon wound up, but those 
at Ajmer and Bhopal (where against an intake capacirty of 30 students, 20, 
16 end 18 students had been enrolled in 1969-70, 1970-71 and 1971-72 
respectively), the Executive Committee decided (March, 1973) that the 
course should be run only at Ajmer. Accordingly, admissions to the cours-
es for the academic session 1973-74 were not made by the college at Bhopal; 
one college, however, restarted the course in 1974-75 without obtainins the 
approval of the Executive Committee. The number of students admitted 
since then had been only 19 (1974-75), 21 (1975-76), 16 (1976-77), 13 
(1977-78) and 5 (1978-79). Even at Ajmer, the admission to the cotmO 
had fallen from 42 students in 1975-76 to 8 in 1976-77, 14 in 1977-78 and 
8 in 1978-79. A committee, which reviewed the courses at the colleges, 
reported in February, 1976 that at Bhopal "the course was running for a 
small number of students which makes it rather uneconomic". These 
comments would be equally applicable to the Regional College, Ajmer as 
well. 

3.5. In 4 southern States irom the academic session 1971-72 with the 
introduction of the 2-year pre-university course, a large number of higher 
secondary schools were converted into junior colleges and the master's 
degree was prescribed as the minimum educational qualification for tea-
chers ill these colleges. This resulted in paucity of qualified teachers in 
these institutions. For training science teachers to man the junior col-
leges, a 2-year full time post-graduate course leading to M.Sc.Ed. degree of 
Mysore university was started from the academic year 1974-75 by the 
regional college at Mysore. Two posts O!f professors, 3 posts of readers 
and 9 posts of lecturers in addition to 5 posts of ancillary staff were 
created for running the course. During the 4 years 1974-75 to 1977-78 
total expenditure of Rs. 18.74 lak:hs had been incurred on the course, in 
which 70. students had qualified. In the academic years 1974-75. 1975";76, 
1976-77 and 1977-78 the number of students enrolled were 2S, 36, 47 
and 44 respectively against an intake capacity of 6<J per year. Even in 
relation to the requirements of Kamataka alone, where 2500 additional' 
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qaMed teachers were estimated to be required during 1972-77 to man 
itS jalIior colleges, the contribution which the college could make at this 
rate was negligible. 

[paragraph 32 (sub paras 5.1 to 5.5) Qf the Advance Report of the o ~ 

ptroller and Auditor General of India for the year 1978-79. Union 
Government (Civil) J. 

Teacher Training Programme 

(a) Training of Elementary School Teacher Educators 

3.6. The Committee desired to know the basis on which it was planned 
to enrol 2000 trainees for the first course of elementary school teacher 
educators. The Ministry of Education have replied·: 

"The number of teacher educators was estimated to be in the region 
of 10,000 in the whole country on the basis of the data avail-
able with the Council which conducted the second  national 
survey of teacher education. In its second meeting held in 
March, 1975, the National Council for Teacher Education re-
commended that the academic staff of the elementary teacher 
training institutions should be offered an enrichment programmo 
for the improvement of standards of elementary teacher edu-
cation. It was also decided to cover all the staff of the ele-
mentary teacher training institutions over a period of five years 

and thus the estimate of 2000 teachers per year was ~ved 
at." 

3.7. Asked to state whether State Governments and other concerned 
aseucies were consuhed· before laUnching this training prOgramme, tho 
Ministry have stated: 

"In his letter No. F. 13-7/79-DTE(CC) dated 20 December, 1976, 
to all the States, the Director NCERT gave the details of the 
proposed Correspondence-cum-contact courSe for elementary 
teacher educators and about the organisation of. these courses 
in the Regional Colleges of Education. He had also requested 
the State Governments to meet the expen.diture on travel of 
the candidates sponsored by them while the NCERT would 
be meeting the board and lodging expenditure !for the Contact 
Programme. To reinforce this request, the Government of 
India in their letter No. F. 7-17/76-Sch. 5 dated 13 Apn1, 
1977 addressed to the Education Secretaries of all the State 
Governments, making a reference to the recommendation of 

_.----
·Not vetted in Audit. 
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the National Council for Teacher Education which is CQIl-o 
cemed with the improvement of teacher training programmes 
in the country. The details of the scheme were furnished and 
the State Governments were requested to extend their c0-

operation by taking maximum advantage of the course." 

3.8. The Committee enquired whether the failure of the programme 
was due to defective planning and execution. The Ministry have in a note· 
stated: 

''The non-achievement of targets was not due to defective plannini 
or execution but due to other extraneous factors such as lack 
of motivation of teachers, transfer of teachers of elementary 

teacher training institutions and lack of adequate resources 
with the State Governments to allow the teachers to continue 
the course. It may, however, be added that the Academic 

Committee of the National Council for Teacher Education, 
having reviewed the position of the first inservice course, 
further recommended the continuation of this course in view 

of the Ifact that the existing elementary teacher educators did 
not have adequate training in the methods and techniques of 
elementary teacher education. These materials are also beiDg 

utilised in the Centres of Continuing Education set up by the 
NCERT in collaboration with the State Governments." 

3.9. Asked to state whether the question of paying travel expenses to 
the trainees had been considered by Government, the Ministry have re-
plied·: 

'0 •••• no State Government had e~ its unwillingness to pay 
the travel expenses. The State Governments duly paid tho 
travelling expenses of the participants who attended the Contact 
programme. Besides, it is not possible for Government of 
India to assume !full responsibility for training of all teachers. 
The States have to play their role. It is useful to promote 
their involvement in such prognimmes." 

3.10. The Committee enquired about the reason for the delay in the 
preparation of lessons. The Ministry have furnished the following note·: 

"The lessons were developed using outside expens as well as staff 
of the NeERT. Some of the outside experts did not give the 
lessons in time and in some cases the quality of lessons given 

~ot vetted in Audit. 
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by them was not upto the standards and they had to be re-
assigned to other experts for preparation. As the manuscripts 
were developed, they were simultaneously sent to press for 

printing. There was delay in printing also because the presses 
got involved in election work. Also, there were power outs. 

All these contributed to the delay in the preparation and print-
ing of lessons." 

{b) Training of Secondary School Teachers 

3.11. As regards programme for training 12,000 secondary school 
teachers annually, the Ministry of Education have stated in a note furnished 
to the Committee that 12,527 teachers were enrolled for the correspon-
dence-cum-contact programme inclusive of enrolment of 1,128 in the 
year 1978-79 in the Regional College of Education, Bhubaneswar. 

3.12. The Committee desired to know the number of teachers who 
had completed the training. The Ministry have replied: 

"4259 teacJ,lers have completed the course· The course is being 
offered to those who had already been enrolled. Different 
methods to meet the specific situatiOn in the respective College 
is being adopted." 

3.13. The Committee enquired about the reasons for the shortfall in 
-enrolment of teachers for the correspondence-cum-contact programme and 
:the  remedial measures taken in this regard. The Ministry have explained 
the position· thus: 

"With the adoption Of the 10 plus 2 pattern of Education and 
consequently the need for introducing upgraded curriculum, it 
was felt that a massive effort was required to be undertaken to 
improve the general and professional competence of teachers. 
Accordingly, the four Regional Colleges of Education were 
directed to undertake training of teachers through correspon-
dence-cum-contact programme. The strategy visualised was 
that the total programmes should be completed in a period of 
five years. Before the implementation of this programmo 
could take place in full swing, some rethinking took place at 
the national level on the very desirability of adopting t ~ 

10 plus 2 pattern. In the context of an uncertain position in 
regard to the educational structure that would ultimately bo 
adopted, the enthusiasm of the States to spare the teachers in 
adequate number for these programmes tended to decline 
The teachers in those States where 10 plus 2 pattern was not 
adopted lost the enthusiasm. 

"'Not vetted in Audit. 
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The course has not beea Qffered after 1,n. 'FIle National Coun-
cil for Teacher Education bas recommended the revival of thO' 
four year course in teacher preparation in the Regional Col .. 
leges of Education, which has been endorsed by the Internal 
Body of the NCERT. Director, NCERT, theref{)l'e, set up a 
Committee on 28 December, 1979 to assess the requirement!) 
of the State Governments and the type of the courses that aro 
to be introduced in the Regional Colleges of Education keep-
ing in view the potentialities of the Colleges. The report 6f 
the Committee has been received on 21-4-80 and a final view 
would be taken in the matter." 

3.14. During evidence, the Committee pointed out that as against a 
target of 14,000 leachers to be trained under the two programmes durin~ 
a period of 5 years, only 134 in one and 4259 in the other i.e. 4393 in all 
could be trained. Explaining the reasons for the poor response, the Edu .. 
cation Secretary stated: 

"It is correct that the target was a modest one in the national con· 
text, but later on we found that the physical facilities provided 
a constraint to the intake in this particular matter." 

3.15. Asked whether this could not have been anticipated, he replied' 

"From all that I have been able to judge is that the realistic feasibi--
lity in the very beginning under the enthusiasm for adoption 
of 10 pIllS 2 pattern was not fully kept in view." 

Director, NCERT added: 

"The programme had to be given up because enough teachers wero 
not being sent by the States. There was lack of clarity in tho 
country at that stage as to whether upgrading of the pro-
gramme in Science and Maths which the NCERT recom" 
mended should be accepted or not. Should 10 plus 2 stage bo 
accepted or not." 

3.16. In reply to a further question if any alternative plans bad beeD 
worked out, the Education Secretary stated: 

''The alternative strategy of the Centres of Continuing Education 
in the States, where the involvement of the States is much 
more, was worked out. It is here that full purpose was not 
served from the viewpoint of the expenditure that we havo 
incurred. The lessons which were prepared are now beiDg 
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used in the centres for continuing education and have beeB· 
made available by us to certain other State Institutes of 
Education. . .. " 

3.17. Asked to state whether any decision had been taken in regard 
to supply of correspondence lessons to State Governments for imparting 
training to .secondary school teachers in contf;nt, methodology and evalu-
ation in subjects of the new 100year school curriculum, the Ministry v~ 
in a note* stated: 

"A final view about the continuance of the correspondence-cUlD'" 
contact programme for teachers is yet to be taken. Any deci-
sion in this regard would have to be based on long term stra. 
tegies which will have to be adopted for the organisation at 
enrichment programmes for teachers in service. Supply of 
lessons for imparting training to secondary teachers in content. 
methodology and evaluation in subjects is not feasible and 
would have to be undertaken primarily by the State ove ~ 

ments. The NCERT would at best be able to supply model 
materials in certain subjects like Science, Social Sciences et~. 

NOERT would be examining all these isst.-es in the context of 
the decision to be taken about continuance of the correspon--
dence-cum-contact programme." 

(c) Four-year integrated courses 

3.18 As regards the recommendation made by Dr. Nag Chaudhuri in 
his report for suspension of four-year courses in the regional college ot 
education, the Director, NCERT, stated: 

"This point was particularly examined by a subsequent committeo 
of which Dr. Nag Chaudhuri was himself the Chairman. It 
decided to re-open the four year integrated course which he· 
had himself in his Ieport suggested earlier to be closed. Thera 
was another Committee headed by Prof. Mathur who sug-
gested that no four year integrated course should be started 
in the Regional Colleges of Educatio!l. Subsequent to that 
there have been two or three other Committees including 
Prof. Kapur Committee .... they made a recommendation aJ 
late as in 1966.... The position is practically the same as 
when the four-year integrated courses were originally recom .. 
mended. I submit that in most countries of the world, teacher 
education is on the same lines except in USA." 

3.19. Asked about the reasons for continuing this course in Mysore 
and suspending it in other Colleges, the Secretary of the Ministry of Edu-
cation replied: ~; o~ 0-

·Not vetted. in Audit. 
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"It was suspended from July, 1976 except in Mysore. This courso 
is continuing in Mysore College. We wanted to have a maS-
sive in-service programme of teacher education for the new 
upgraded 10 plus 2 curriculum which was being implemented 
at that time." 

3.20. Asked whether it was not a fact that there was some uncertainty 
with regard to the usefulness and the need for such a programme, the 
Education Secretary stated: 

"I accept that the position is uncertain." 

3.21. The Committee desired to know the reasons for poor response 
from teachers to the training programmes undertaken by the Regional 
Colleges of Education. The Secretary of the Mini"try stated: 

" .... So far as the rapport with the State Governments is concern-
ed .... the involvement .... has not been such as it was neces-
sary for more effective functioning. That is why this is a bit 
of a continuing process. . . . " 

He added: 

...... it was never the objective of the NCERT that we will take care 
Of the entire teacher training programme. The idea was that 
we work out a programme of excellence and expertise and also 
help others and other training institutions of teachers to have 
their training programmes upgraded.. .. The Regional 
Colleges of Education have a distin<:t role and unfortunately 
due to certain circumstances .... there was something of a 
mechanical kind of consultation but the involvement in the 
programmes as much as was called for, was not there .... our 
main focus now is that there should be more detailed and 
continued contacts and consultations with the State Govern-
ments as regards the programmes to be worked out and then 
phasing out etc. so that there is a response from the teacher." 

3.22. Asked whether there were any other constraints in continuing 
'the programme and whether some compulsion was required, the Education 
Secretary stated: 

.~ , -, 

...... 1 take it that there will be a good response as far as the 
teachers are concerned, if we have a better publicity of the 
programmes and better consultation with the State Govern-
ments and the State Governments also getting in touch in a 
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more effective and continuing manner with the teachers' orga-
nisations also and also with the teachers individually and 
collectively .... I wonder very much whether compulsion as 
such will help.... that will not be the substitute for tho 
teacher himself being convinced that he was to shoulder 
greater responsibilities in the national system of education and 
for that he has to upgrade himself. After all our regional 
colleges are trying to work out the curriculum and the prO-
grammes particularly from the view point of such emerging 
concern as national integration and also the problem of taking-
remedial measures for weaker section~ like Scheduled Castes 
and Scheduled Tribes and what sensitisation is necessary from 
that angle in the normal functioning of the College." 

3.23. At the instance of the Committee, the Ministry of Education 
have furnished the following note* stating reason for suspension of tho 
four-year courses in the Regional Colleges of Education and the grounds 
on whiCh it was restarted: 

"Research for suspension-Originally, the four-year courses were 
introduced in the areas of Technology, Commerce, Science and 
English. 

The Government of India appointed a Review Committee ooder 
Dr. B. D. Nag Choudhuri, Member, Planning Commission in 
1968 to review the programmes and activities of the NCBRT, 
the progress of the Regional Colleges of Education and 
evaluate the contribution that concurrent courses instituted in 
them had made towards improving teacher education in 
Science, Technology, Commerce and other fields. The Com-
mittee recommended that the four-year courses be disconti .. -
nued. 

In their resolution dated 4 A.ugust, 1969 the Government of India. 
noted that admission to the four-year degree courses in Tech-
nology had already been discontinued and directed that 
admission to four-year degree courses in Engli,sh and Com--
merce should be discontinued w.e.f. f970-71, and that orders 
regarding the four-year courses in Science would be ISSUed: 

separately . 

. (,.Not vetted in Audit. 
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The continuation/discontinuation of the four-year courses was 
subsequently reviewed by two committees (1969-70) appoint-

ed by the Executive Committee of the NCERT. While the 
Committee under the Chairmanship of Dr. B. D. Nag-Chou-
dhuri considered the Science Courses; the other under the 

Chairmanship of Prof. M. V. Mathur concerned itself with 
the Language courses. The recommendations of the Committee 
were considered by the Government of India a.nd vide their 
resolution dated 5 July, 1973 declared that the four-year degree 
course in English may be continued in the three RCEs and 
the four-year Science Course in all the four Colleges. 

With the approval of the Government of India, the four-year-integ-
rated courses were continued in the Colleges and the position 
in regard to their availability was as under in 1974-75; 

1. Science: Available at all the Colleges. 

2. English Course: Available at Bhubaneswar, Bhopal and 
Mysore. 

1n 1975 the NCERT prepared a curriculum framework for the ten-
year school as a sequel to . the Government's decision to adopt 
the 10 plus 2 pattern of school education. To improve the 
competencies of teachers in subject knowledge  and methods of 
teaching, required for the implementation of the ten-year 
curriculum framework, it was decided in May 1976 to launch 
a massive in-service training programme by the correspon-
dence-cum-contact method in the four RCEs. In view of the 
need for deploying faculty of the Colleges for this priority 
activity it was decided k) suspend admissions to the four-year 
integrated courses except the four-year integrated course in 
Science at RCE, Mysore. 

~roDDd  (or re-startin& 

A significant development in the recent past bas been the estab-
lishment of the National Council fox Teacher Education 
(NcrB) setUp to advise the Government {)f India on matters 
relating to teacher education. The N.crE formulated a CUI-
riculum framework for teacher education in January, 1978, 
which among other things. recommended the introduction of 
the four-year integrated teacher education programme as an 
open experiment. At the annual meetin2 of the General Body 
of the NCERT which consists of the Education Ministers of 
the St.ates as wen as in the forum proVided by the NCTE, 
a demand was voiced for the revival « 'the four-year tt~ 
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rated teacher education programme in the Regional Colleges 

of Education. Independent assessment of the courses as indi-
cated later, confirmed the four-year integrated pattern to be 
a more effecti ve mode of teacher preparation. 

In pursuance of the above recommendation, an internal committee 
of the Council was asked to assess the potential of each 
Regional College Of Education from the point of view of 
satisfying teacher education needs of the States served by it. 
The Coniinittee held detailed discussions with the State· Gov-

ernment and Vice-Chancellors of Universites. In these dis-
cussions the State representatives have invariably indicated the 

need for pre-service and in-service teacher education pro-
iIammes of the RCEs. This it was indicated would help in 
meeting the requirements of teacher which had emerged 
particularly in relation to the implementation of the vocationa-
lisation of education at the plus 2 stage. Taking note of all 
these developments the Council has taken a decision to revive 

the four-year integrated programme of teacher preparation 
in the Regional Colleges of Education. These innovative 
courses are likely to serve as models for the States to develop 
their teacher education programmes on similar lines. 

As for the introduction of teacher preparation courses for such 
vocational areas as Agriculture, Commerce and Technology, 
the Council is examining the question in depth. An analytical 
examination in this regard is particularly necessary in view 
of the experience gained in the States where vocationalisation 
of higher secondary education has been introduced on aD 
experimental basis. The Council is examining teacher prepa· 
ration for vocational areas primarily from two angles viz., 
whether there should be an wider-graduate courses of four 
years duration as were available earlier or whether graduates 
~u d be offered two to two and a half years programme 
leading to a post-graduate degree." 

3.24. The Committee desired to know whether the usefulness of the 
'COurse had been evaluated. In reply, the Ministry have stated*: 

"A comprehensive assessment of all the c.our.ses provided ill 
Regional Colleges including the four-year courses was made by 
a Committee P!,pointed by _the Council in 1974 under the 
Chairmanship of Dr. 1. N. Kapur, &-Vice-<llmcellor of tho 

~  
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Meerut University and senior Prof. of the Indian Institute of 
Technology, Kanpur. The ComniJttee assessed the qua1i!;)' 
of courses on the basis of the information collected from 
the ex-students of the RCEs and the Principals/Headmasters 
Of high/higher secondary schools where teachers trained at the 
Regional Colleges were employed. The Committee also con-
tacted, at the local level, distinguished educationists and 
administrators who were familiar with the programme and 
courses of the RCEs so as to get their impression about the 
kinaand utility of work that the Colleges were doing. The 
Committe. visited RCEs and interviewed a number of students 
at each College with a view to finding out their opinions about 
the programme of teaching. The Committee also had an 
opportunity to meet a few principals and Hearmasters and 
also ex-students. 

Assessment 

Based on the information received through a questionnaire, is its 
and discussions, the Committee made an assessment Of variouS 

. Issues referred to it. The main conclusions reached by the 
Committee are indicated below: 

1 . The idea of instituting a four year integrated programme 
has been academically sucessful and should be extended to. 
other Colleges of education. 

2. Taking everything into consideration, the four year integ-
rated course in Science has been successful to some extent 
in achieving the objectives for which they were introducecL 
These courses should be continued. 

3 . The Four year course in Social Scictnce may be tried in onct-
of the four Colleges. 

4. The Four year course in English should be offered depend-
ing upon enrolment." 

Training of Science and Maths. Teachers 

3.25. Audit has pointed out that for training science teachers to man-
the junior colleges, a 2 year full time post graduate course leading to-
M.Sc. Ed. degree of Mysore University was started from the academic year 
1974-75 by the Regional College at Mysore. In the academiC years 1974-75-. 
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1975-76, 1976-77 and 1977-78 the number of students enrolled were 25 • 
.36, 47 and 44 respectively against an intake capacity of 60 per year. Asked 
to state the objectives for starting the course at the Regional College. 
l'-Iysore, the Ministry have stated:* 

"It was observed that Science and Mathematics at the plus 2 level 
was being taught by teachers holding M.Sc. degree. The 
content oT M.Sc. courses were ~e red towards basic research 
within adequate relevance to courses that teachers were ex-
pected to teach at the school level. There was, therefore, a 
need for designing a special programme for preparing teachers 
for the plus 2 level. In this connection, it is pertinent to stafe 
that the !Education Commission 1964-66 envisaged the need 
for introducing students of the Masters degree in science 
subject to relevant pedagogical subjects so as to enable them 
to develop an effective orientation for more effective teaching. 
The M.Sc. Ed. courses of the Regional College of Education 
were developed with a view to preparing post graduate 
teachers, qualified both in content and pedagogy, for teaching 
classes XI and XII. The integration of the content with the 
methodoloy of  teaching is an essential feature of these courses. 
This enables the prospective teacher to adopt relevant ~ 
proaches to the teaching of particular content." 

3.26. Asked to what extent these objectives have been fulfilled, the 
~nistr  have replied*: 

"The objectives have been fulfilled. A,niong other things. this it 
fndicated by the decision taken by the Central Board of 
Secondary Edqcation. The Board has recogniSed these courses 
and issued formal orders to the effect that students passing oul 
of the M.Sc. Ed. course in Physics, Chemistry and Mat. 
matics of the ReB, Mysore are allowed to teach in XI and XU 
classes Of the Kendriya Vidyalayas and other schools affiliated 
to the Board" 

3.27. As regards the low enrolment, the Ministry have stated:· 

"The enrolment in the courses is regulated by the University to 
which the College is affiliated. The University of Mysore hai 
approved an intake of 20 for each of the three M.Sc.Ed. 
courses. The shortfall in the first session was due to a num-
ber of reasons. It was a new course and not weD cnderstoocl 
by the people in the region; only a few people would risk the 

·Not vetted in Audit. 
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adventure Of joining an experimental cou:rse and so cnrol--
ments over the years have increased and indicate a distinct.-
change in the right direction. The enrolment in 1979-80 and 
1980-81 have increased to 54 and 58 respectively against 
the stipulated intake of 60. The numbers applying for each> 

course have shown a substantial increase; ec us~ of the 
consideration for maintaining standards, the intaJCe !..as been 
limited to 20. It is true that some s.tudenis drop uut after 
admission. This is partly because students,'N!lO lr,iticl1ly join 

the M.Sc. lEd. courses, subsequently leave them on getting. 
seats in other higher or professional courses. This usually 
takes place after the last date of admission stipulated by the' 
University is over. No fresh admission can take place to fill 
the vacancies so created as the University does not allow 
this. This inevitably leads to some seats of the M.Sc. Ed .. 
course remaining vacant. " 

3.28. The Committee enquired whether the State Education authori-
ties were consulted in the matter, the Ministry have replied*: 

"The State Education authorities were not consulted formally. How-· 
ever, the State Government are represented on the Manage-
ment Committee of tfi:e Colleges which are apprised Df the-

programmes of the Colleges." 

3.29. The Committee. enquired about the number of trained !.cience' 
teachers in the country vis-a-vis their requirements. In a note, the Ministry 

taave stated: 

"Information about the number trained science teachers is not 
available. I The total number of trained teachers at various· 
levels of education was as under on September, 30, 1978: 

No. of Trained Teachers at varioU6 school stages. 

Total No. of No. of Tea- Percentage or 
Stage Teachers chel'S tr in~d Trair.ed 

Teacl.ers 

Primary J5,99,182 .13,79,688 86·3 

Middle 7,44,918 ~  86·7 .... 
Secondary 8t Higher Secondary 5,g6,237 5,12,717 87·5 ..... 

9 ~  25,47,033 86.6g 
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.The Third All-India Education Survey has provided information 

about teachers teaching science at various stages of school 

education. . . . .• As will be seen, many teachers teaching 

science have Dot studied enough science to teach the subject 

at a particular stage. For instance, at the primary stage nearly 
1.55 lakh science teachers teaching science have not 

even studied the subject. Similarly, the number of such 

teachers (who have not studied science at all) at middle, high 

school and higher secondary stages is respectively 16,963, 

1,841 and 1,297. Assuming matriculation as the minimum 

qualification for teaching science at tile middle stage, 74,536 

teachers teaching science had not studied sciene upto that 

stage. In the case of high and higher secondary stage, the 
number of teachers who had not studied science up to graduate 
and post-graduate stages was respectively 38,755 and 25,530. 

The requirement of science teachers, as of atl teachers can be deter-

mined by the State Education Departments in the light of 

their proposals to expand educational facilities as well as 
those for the teaching of science, particularly  because these 
requirements have to be determined subject-wise. The data 

provided by the survey is likely to be of assistance to them 

in projecting these requirements and taking appropriate 
measures to meet the demand. Although the NCERT would 

not be in a position to meet all the re uire ent~ of the States, 
it has undertaken programmes for upgrading the competence 

of science and other teachers whenever a request has been 
received from, the t t~s. It may be mentioned in this con-
nection that the request of the Tamil Nadu Government to 

upgrade the content knowledge of about 2000 Physics, 
Chemistry, Biology and Mathematics teaCHers teaching at pre-
sent class XI of the plus 2 stage is under consideration of the 

R~ion  Conege Of' Education, Mysore. This upgradation is 
needed to enable them to teach the XII c ~s also." 

3.30. During evidenec, the Committee drew the attf'ntiou of the rep--
resebtatives of the Ministry of Edljcatioa to the requirement and availabi-
lity of trained science teached in the country. The Director, NCERT 
clarified: 

"We have got data as fo whethet' the teachers are trained or unJ 

trained: We ~ data oft whether scnence ieachers have the 
~ i i ti~ for 'teaching science but we d., not have the data 
in regard to l)otft"'-:whether' qualified :jn' ttte' matter of science 
as well as teaching." .. 
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The Education Secretary added; 

"So far as the position of teachers training is concerned, at the 
primary level we find that the percentage of trained teachers 
is 86.2 per cent, at the middle level it is 86.67, at the secon~ 
dary level it is 87.50 per cent. But we do not have the figures 
separately so far as science teaching is concerned. The problem 
is in the various states there are also varying criteria accord-
ing to which they should be considered both qualified in their 
content 01 science and also about the training technology. 
But it is a very big lacuna which we must make up. " 

Surplus books and eqoipments 

3.31. According to the audit paragraph, equipments costing Rs. 7.12 
lakbs and books costing Rs. 1.10 lakbs were lying surPlus to requirements 
in the Regional Colleges (January, 1974). The Committee enquired as to 
why the posiuon regardIng surplus equipments and oooks was not brought 
teo the notice of the ExecutIve Committee' for their instructions about 
utilisation/disposal.  The Ministry of Education have stated; 

"Although t ~ report of the Committee indicating the position of 
surplus equipments and  books was not placed as a substantive 
item before the Executive Committee, utilisation of the 
Regional Colleges of Education including the equipments 
declared surplus due to closure of the four year integrated 
programmes in vocational areas has been a matter of review 
from time to time. In May, 1974, a Committee headed by . 
Dr. J. N. Kapur had been appointed to look into the validity 
of four year courses as well as other allied issues in tile 
Regional Colleges of Education. This Committee had recom-
mended introduction of one year B.Ed. course to prepare work 
Experience teachers. The report of this Committee was 
placed before the Executive Committee in February, 1976. 
When considering this report, the Executive Committee 
directed that indiVidual Visiting Teams may be appointed for 
each of the four Regional Colleges of Education to examine 
their existing facilities from the point of view of making 
efficient use of equipments for the conduct of training, where 
pbssible, for Work Experience teachers and Vocational 
teachers and in-service orientation programmes in connection 
with the 10 plus 2 plus 3 pattern of education. The repor1S 
of the Visiting Committees for the four Colleges were consi-
dered by the Executive Committee in May 1976 which directed 
starting of B.Ed. Diploma in Vocational Courses and plus 2 
Vocational course for elementary teachers in Demonstration 
SdJools. 
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It may be added that the prugramme, policies and action plan for 
the vocationalisation of education has been engaging the 
attention of the Council since 1975. As and when a long term 
view is taken the precise items of surplus equipments, if any 
oouid be arrived at, and equipments disposed of. With regard 
to books, the Colleges have reported that these are being 
utilised by students and staff for suppleml!ntary study. 

It is further stated that the Director has set up a Committee to look 
into the starting of the new courses into the colleges with 
reference to the needs of the States. The Committee has also 
recommended introduction of technology courses in the 
Colleges. Therefore, the matter of disposal of the technology 
equipments further needs to be kept in abeyance for some 
time till a final decision is taken on the report, since the 
equipments are likely to be put into use if the courses are 
re-started .• , 

(d) One year Course in agricultUre 

3.32. Audit had pointed out that in view of low enrolment to one year 
course in agriculture, the Review Committee (Nag Choudhuri Committee) 
in its report had expressed doubts in August. 1968 about continuance of 
the courses and recommended that the course should be conducted at only 
one of the colleges and that too, only if there was adequate demand. The 
Executive Committee decided in March, 1973 that the course should lie 
run only at Ajmer. Accordingly, admissions to the courses for the academic 
session 1973-74 were not made by the College at Bhopal. The College, 
however, restarted the course in 1974":75 without obtaining the approval 
of the Executive Committee. The Committee desired to know who had 
sanctioned the restarting of the course at Bhopal. The Ministry of Educa-
tion have explained the position as folfows: 

"The decision to restart the course of one year B.Ed. (Agr.) in the 
Regional College of Education, Bhopal- ~ taken in the 
meeting of the Principals held in March, 1974 under the 
Chairmanship of Director, NCERT. It is understOOd th3t the 
following were responsible for taking this decision. 

(1) Enrolment in the COUTse ~ gradually picking up and the 
faculty felt that about 30 students oould be enrolled to the. 

•  ! course from the regiOn from the session 1974-75: . 
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(2) The Madhya Pradesh Government had decided to train 

more and more of its teachers in vocational and work 

experience programmes in Agriculture. 

(3) The enrolment figure available for the earlier year pertain-

ing to Regional College of Education, Ajmer was not dis-
couraging. 

(4) The .introdoction of the course in Regi(:mal College of 

Education, Bhopal has strengthened the in-service pro-

gramme in vocational and work experience programme in 
A ric~ ture for the regions covered by tbe Regional College 

of Education Bhopal. ", 

(5) No additional financial implication was involved as the 

existing staff and physical facilities COuld be utilised for the 
pre-service programme without in any way effecting the 

in-service programme. 

(6) The introduction of the B.iEd. Agriculture Course in effect 

meant the offering of instruction in the content area of 
Agriculture to the students so enrolled as other pedagogical 

subjects were common to their aloiigwith the students of 
other B.Ed. Comses. 

It may be added that the Kanpur Committee report of February, 

1976 mentioned by the Audit in para 2 (which led to the dis-
continuation of the one-year B.Ed. Agriculture course in 

Regional College of Education, Bhopal) was placed before 
the Executive Committee in February, 1976. At this stage 
the Executive Committee decided that the utilisation of the 

resources of the College should be reviewed by a Visiting 
Committee. This was done in Aprll,1976 and the Committee 
for Regional College of Education, Bhopal recommended that 

B.Ed. Agriculture course should be continued for one year 
in Regional College of Education, Bhopal during which period 
the college should redesign the course to prepare teachers ror 
vocationlil subjects for the plus 2 level. Accordingly, the 
B.E. (Agriculture) was continued in Bhopal upto 1978-79." 

3.33. Explaining the reasons for re-starting the one year course in 
Agrioulture at ReB, Bhopal, the Secretary, Ministry of Education stated 
in evidence:: 

''This was the assessment at that time, because in 1975-76. tho 
Faculty reported that 23 students -were admitted. Probably 



49 

this was a much-too-hasty decision. I agree that there should 
have been greater discretiOn exercised." " 

3.34. The Committee pointed out that the Agricultural Universities 
,,-were being allotted funds for the purpose and there appeared to be n. 
justification for the NCERT to add another objective to its activities. lbe 
Education Secretary replied: 

"I will certainly have a re-look at this particular programme with 
an open mind. The only difference about the universities is 
that they did not take up the programme of teacher-training 
in agricultural education." -

(e) Role of Regional Colleges. 

3.35. Du.ring evidence, the Committee referred to the recommendation 
made by the Nag Choudhuri Committee in their Report to the effect that 
"it would contribute to economy and greater efficiency if the Regional 
·Colleges of Education were deemed as the campuses of the NIE (National 
·Institu.te of Education) .... " and enquired about Government's decision 
in the matter. The Education Secretary stated: 

"The question was discussed by the Education Minister with Dr. 
Nag Chaudhu.ri himself and it was agreed that while close 
coordination between ~e ion  Colleges of Education and 
NIlE at the Centre is important, it is neither practicable nor 
desirable to make regional colleges the campuses of the NIE." 

3.36. Emphasising the need for decentralisation of action oriented pro-
grammes and extension nctivitics, the Administrative Staff College havo 
stated that the Regional Centres should build up expert competence ana 
offer only such innovative academic programmes which would provide 
leadership to State level institutions and Universities in the region. The 
Regional Colleges should be developed as Regional Centres of Educational 
-Research and Training and cater to regional needs and requirements. 

3.37. The" Sabanayagam Committee has also stress~ that the Regional 
'Colleges should play a major role in developing the elementary teacher 
-traiping institutions which require upgradation for the purpose of univer-
salisation Of elementary education. FUrther, they should function as im-
'-plementation arms of the NCERT exteni:ling into the field fer the purpose 
of follow up and implementation of the recommendations of the National 
"'Council of Teacher Education. 

3.31. 'l'Iae NCERT drew up two D ~ jiOgailBllltdl in 19'16 eDe 
"fol' ~ o  MO-elemen&ry sc.1leoI'teadaer ~ Ofti' 8 five )'e8t 
~ !  ... lie otIter fOr fnifiIiIII of 12M secoHary sc1lool ~ 
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aanually in content, methodology and evaluation in subjects of the new-
10 year curriculum. The Committee, however, note that by September 
1979 only 134 elementary school teacher educators had completed the 
course under the first programme. Out of 12,527 teachers enrolled for 
the second programme also known as the correspondence-cum-contact 
progmmme, .425'9 teachers completed the course. The same has not been 
offered after 1977. -

3.39. The Committee have been informed that the non-achievement of. 
targets in the first case was not due to defective planning or executioa 
but due to other extraneous factors snch as lack of 3l0tivI3tion of teachers· 
and lack of adequate resources with the State Governments to allow the 
teachers to continue the course. The Committee find that preparation of 
lessons was also delayed (or various reasons. So far as the second pro-
ll'aJBme is concerned, the Committee were informed that even though the 
target wtlS a modest one in the aational coutext, it was found later on 
dlat "the physical facilities provided a constl.1:Unt to the intake." The 
Education Secretary admitted in evidence that ''that realistic feasibility io-
the very beginning under the enthusiasm for adoption of 10 plus 2 pattern 
WIllS not fully kept in View." Before the programme could proceed in fuU 
swing, some rethinking took place at the national level on the very 
desirability of adopting the 10 plus 2 pattern. In the context of the un-
certain situation, the enthusiasm of the States to spare teachers in adequate-
nnmbers also declined. 

3.40 The above instances illustrate how even well thought out pro-
gramme can flounder in the absence of a clear cut long range policy. 
The Committee consider that education is too vital and too sensitive an 
area to be subjected to frequent shifts of policy. A certain amount of 
continuity and t:l broad agretment over the basic formulations is therefore 
of paramount importance. 

3.41. 1:he Committee are of the view that the work of NCERT will 
continue to be hamstrung so long as long term strategies are not drawn up. 
This requires a strong political wHl wliich can withstand regional and/or 
linguistic pulls end 'Piessures and function h a national framework. Total 
involvement of the States and .proper mobilisation of 3Y::lilable resources 
is equally necessary. The NCERT on its part must haYe a proper appre-
ciation of the felt needs of the -states and maintain dose toucb with 
educationW authorities in the field foribe success of its teacher training 
programmes and other activities. 

3.42. The CoDUllittee find that 11 four-year integrated course was started 
.. tile .Regioaal Colleges of Education witb a "fiew' to-' work out a pm- , 
...... e of· exceUence .. expedile aDd tbereby llelp. tile teadaer traiIIiIlg:. 
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iDstitutiODS in the States to have their training programmes upgraded. ~  

Ullderlying idea was to improve the quality of teachers by adopting the" 
pattem of integrated courses Of general and professional education. The, 
Nag Chaudhori Committee (1968) found that "the eXperiment of integ-
rated courses is and always will be, too costly to be repeated. It can, 
therefore, only make a marginal contribution to the improvement of teacher 
education in India." That Committee, therefore suggested discontinWUlCt'l 

of the course from the academic year 1969·70. Since then conBicting, 
'riews have been expressed by different Committees including Dr. Nag 
Chaudhuri himself who later suggested reopening of the course. As of 
now, the course stands suspended from July 1976 in all colleges except 
in the RCE Mysore where the four year course in Science bas heeD, 
continuing. 

3.43. The Committee have been given to understand that compre-
llensive assessment of all the courses pro'rided in the Regional Colleges. 
including the four year course was made in 1974 by the Kapur Committee . 
which found that the course had been academically successful. Considering. 
the views of the NatioJlal Council for Teacher Education, tbe State Gov-
ernments and Vice-Chancellors of Universities, the NCERT has recendy 
decided to revive the four years integrated  course in aD the regional, 
colleges. 

3.44. The Committee consider that since the educational policy at 
the secondary level, particularly in the matter of vocationalisation of 
education at the +2 stage is still in a state of 8ux, the NCERT should 
proceed in the matter with caution. The Committee desire that the academic 
consideration in cavour of tbe revival of the course should be carefully 
evaluated hI the light of experience gained during the period the 
course WHS being offered by the Regio:nl Colleges. 'fhl! view$ of the 
State Govemme!lts and their felt needs should be fully taken in~o con-
sidemtion. 

3.45. The Om!r''li!'e2 note with surprise that information abont the 
No. of trained science !w::!:Jers i.e. those who are both qualified and 
trained, is no! v ~i: b e with the Ministry of Education. The available 
statistics show that many teadlers teaching s~ien~e hnve not studied 
enough scie'1ce to teach the subject at 13 particular stage. For instance, at 
tbe \ primary stage nearly 1.55 lakhs science te c er~ !tad ~ "t even stUllied 
the subject as per findings of the Third Educational ~rve . The num-
ber of such teacbers (who had not studied science at an) at middle, high 
schOOl and higher secondary stages was 16,963, 1,841 and 1,297 reS-
pectively. The number of teachers teaching science at high ;:md higher 
seeondary' stages, without themselves ID:lviog studied science apto graduate 
... post-graduate stages, was as high as 38,755 and 25,538 respectively. 
It was stated in evidence that the problem in this regard was &at '. 
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,.6ere were varying criteria in the States according to which they slloald 
be considered qualified in tile content of science and also in the traiDiaI 
tecbno o ~ It was admitted that "it was a big gap' which must be made 
up.s> 

3.46. The Committee consider that while tIlere may be difference 01 
views and approaches among the State Governments in th-e matter of 
medium of instruction or in the methods of teaching, there are certain 

areas which are so basic like teaching of science and mlthematics on 
which there could hardly be any difference of opinion. As a national 
institution with national responsibilities, the NCERT must therefore, 
acMress itself to the essential task of raising the tel ching standards in these 
subjects and developing the requisite competence among the teachers. For 
tackling this problem it is essential to gauge the dimensions of tbe problem 
and collect neeessary date in tbe first instance. Tbe Committee recommend 
that necessary steps should be initiated by the NCERT in this direction 
without delay. Based on Iln in-depth study, a uniform set of criteria to 
determine the level of competence needed for teaching science and mathe-
matics at the elementary, secondary and highel secondary stages should be 
evolved for the guidance of tbe States. 

3.47. In regard to the one year course in Agriculture, tbe Nag Chau-
dhuri Committee (1968) had suggested tblt it may be nm at one or two 
places so long as there is a demand. It would, however, be preferable to 
transfer it to the Agricultural Universities or Colleges at any time that they 
were prepared to take over the responsibility. 

3.48. The Committee find that despite the decision of the Executive 
Committee taken in March 1973 to continue the course at Ajmer only, 
the Regiomll College of Education. Bhopal after snspending the  course 
for one year i.e. 1973-74, restarted the same in 1974-75 without obbining 
the approval of, the Executive Committee. The Education Secretary con-
ceded in evidence that "probably this was a much-too-hasty decision. I 
agree that there should have been greater discretion exercised:' 

The Committee do not see ,my justification wby tbe NCERT should 
-take upon itself this responsibility and  add yet another objective to its 
multifarious activities. The Committee consider that teacher training in 
-agricultural education could be handled in a better manner by the Agri-
cultural Universities themselves which have got tile necesSilry facilities. 
The Committee, therefore, recommend that the work should be assigned 
to the agricoltul8l universities as early as practicable. 

3.49. ne Coumiittee &nd that eqnipment costiDg Rs. 7.42 lakhs ami 
'boOls c~n  RI. 1.10 Iak1Is were lying s~ to requirements due .., 
.dOM'e of die foor}ear iDtegratecJ mane. It 1m been statecJ tht ftle 
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~uesti D of disposal of the surplus equipment and books needs to be kept 
in abeyance peuding a decision on the question of starting new courses ia 
abe colleges. The Committee would suggest that the -. question of handing 
ever some of the surplus stocks to the State Institutes of Education may 
also be considered. 

3.50. The Committee consider that in the context of the educational 
goals set out in the Sixth Plan, the expertise and resources of the Regional 
Colleges should be utilised for accelerating the process of universalisation 
o~ elementary education which would require constant monitoring taDd 
feedback to the central level. This is the key area where the Regional 
Colleges can and should pay a cmcial role. The Committee therefore 
recommend that the Ministry of Education should in conjunctioc with the 
NCERT and the National Council of Teacher Education, work out the 
operatioml details and the priorities without delay. 

3.51. ConSidering the imperative need for fllking effective steps to 
universalise elementary education as quickly as possible, the Committee 
must lay emphasis on the desirability of building up the four Regional 
Colleges of Education as comprehensive teacher training institutions so 
that they are in 13 position to provide the s~ s that are needed for 
upgrading the teaching levels in schools. 

3.52. As their field of functioning encompasses not only elementary 
education but also high school and the higher secondary stages, the Com-
mittee are in agreement with the views of the Administrative Staff College 
that the Regioml Colleges should be developed as Regional Centres of 
Education Rsearch and Training so that they can effectively function as 
die implementing arms both of the NCERT and the National Council of 
Teacher Education. 
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4.2. The audit of the accounts of the NCERT is entru~ted to the Com-
troller and Auditor General of India under section 20( 1) Qf the Comp-
troller and Auditor General's (Duties, Powers and Conditions of Service) 
Act, 1971. The NCERT is also a substantially financed body in terms of 
section 14 of the said Act. Some points noticed as a result of test-check 
in audit are given in the succeeding paragraphs. 

4.3. The annual estimates of expenditure were prepared and presented 
to the Finance Committee of the NCERT in abstract statements (separately 
for Plan and non-Plan) which indicated the figures of revised estimates. 

for the current year and budget. estimates for next year under 10 broad 
iheads of expenditure along with a brief introductory note explaining 
variations between the different estimates. Detailed explanatory notes 
listing the new and continuing schemes with justification were; thus, not 
available to the Finance and Executive Committees, nor were such details 
furnished to Government which approved the budget proposals and re-
leased grants to the NCERT. 

4.4. A considerable portion of Plan expenditure was incurred by the 
NCERT mainly in the month of March, such expenditure in March during 
1974-75 to 1978-79 varied from 31 to 63 per cent of the total expenditure. 
Further, the advances paid for carrying out various Plan and non-plan 
programme were treated as final expenditure in accounts and advances 
amounting to Rs. 49.43 lakhs, which had been booked as final expenditure 
in 1978-79, were stated by the NCERT to be outstanding (October, 1979). 
The refunds of unutilised advances after the close of the year were treated 
as non-plan miscellaneous receipts, such refunds having amounted to Rs. 
68.57 lakhs during 1974-75 to 9 9~ 

4.5. Estimates of receipts during 1975-76 to 1978-79 were for below 
the actual realisations which were 85,5"8,45 and 4 per cent respectively 
above the revised estimates in those years. The expenditure during 1975-
76 to 1977-78 was in excess of the budgeted amounts and the NCERT" 
utilised the surplus receipts to cQver these excesses to the extent of Rs. 
29.41 lakhs in 1975-76, Rs. 29.13 lakhs in 1976-77 and Rs. 15.34 lakhs" 
in 1977-78. 

4.6. There were substantial variations between actual expenditure on 
programmes and outlays provided in revised estimates for the units and 
departments of the NCERT. It was noticed 4J. test-check in audit that nOl 
procedure had been prescribed ~r watching the progress of expenditure. 
While some departmeDts (e.g. publicatioas, workshop) re e ted ~ inCJlfl1!ll" 
expenditure on programmes in exce$S ~ allocatioqs," others "( e.l; scho6l 
.education, educational psychology; te ~ iii  aids) were unable to utilise t i~ 
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funds provided. The savings and excesses were not reported to the-

Finance or Executive Committee, nor were the reasons for the savings 
placed on record nor the excesses regularised. 

4.7. The NOERT stated (August 1979) that control registers were 
being maintained only for expenditure on programmes and purchase. The 

excesses during 1974-75 to 1978-79 over the final provisions under the head-

'programmes', varying from 10 to 84 per cent and 21 to ~  per cent for 
non-Plan and Plan expenditure respectively and 'Other charges' varying 

from 4 to 19 per cent f.or non-Plan expenditure would indicate that the 

control exercised over these items was not quite effective. 

4.8. Though the regulation of the NCERT stipulate that without 

prior approval of Government there should not be any diversion of funds 
from Plan to non-Plan expenditure or vice-versa, the statements accom-
panying the utilisation certificates submitted to Government disclosed 

unauthorised diversion of funds from non-Plan to Plan expenditure to the 
extent of Rs. 9.29 lakhs, Rs. 41.15 lakhs, Rs. 24.10 lakhs and Rs. 16.56 

lakhs in 1973-74, 1975-76, 1976-77 and 1977-78 respectively. These 
diversions were not brought to the notice of the Finance Committee and 
Executive Committee, nor were these noticed by Government and neces-
sary action taken. 

[Paragraph 32 (sub paras 2.1-2.7) of Advance Report of the Comptroller 

and Auditor General of India for the year 1978-79, Union Govern-
ment (Civil)]. 

4.9. At the instance of the Committee, the Ministry of IEdocation and 0 

Culture (Department of Education) have furnished the £.allowing note 
giving the composition and functions of the Finance Committee and Exe-
cutive Committee of the National Council of Educational Research and. 
Training: 

"Finance Committee 

Compositi01J, 

,In accOrdance with the rules of the National Council-of Educational" 
Research and Training (NCERT), the Finance Committee of the Council 
consists Qf five members. Financial Adviser of tile Council who is ap-
pointed hy the Government rtlpresents the Miniit£.y of Finance on the 
Executive Committee of the Council and Director, NCERT are two ex-
officio Members. Three other member-s ·are (a') OBe ~seut tive ot 0 

the Ministry of Education viz. Joint Secretary incharge of School Educa-
iion 0.... (ob) ->tWo·.embers oi~ d tiro' the £i.eclltWe ~~. 
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Chairman of the Finance Committee is appointed by the Executive 
-.committee from among the five members indicated above. 

-Functions: 

The Ifunctions of the Finance Committee are: 

(i) to scrutinise the accounts and budget estimates of the Council 
and to make recommendations to the Executive Committee; . 

(ii) to consider and make recommendations to the Executi1e 
Committee on proposals for new expenditure on account or 
major works and purchases which shall be referred to the 
Finance Committee for opinion before they are considered by 
the Executive Committee; 

(iii) to scrutinise reappropriation statements and audit notes and 
make recommendations thereon to the Executive Committee; 

(iv) to review the finances of the Council from time to time and 
have concurrent audit conducted whenever necessary; and 

(v) to give advice and more recommendations to the Executive 
Committee on any other financial questions affecting the 
affairs of the Council. 

Executive Committee 

·.Composition 

In accordance with the Rules of the National Council of Educational 
"Research and Training (NCERT), the Executive Committee consists c:l. 
·,the following: 

(i) President of the Council who shall be the ex-Officio Presideal 
of the Executive Committee; 

(ii) (a) The Minister of State in the Ministry of Education and 
Soc4l1 Welfare who shall be the ex-offi.cio Vice-President of the 
Executive Committee; 

(b) A Deputy Minister in the MjMtry of Education and Social 
Welfare nominated by the President of the Council; 

( c) Director of the Council; 

(iii) Chairman of the UnivetBity Grants Commission, member ex-
officio; 
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(iv.) Four Educationists with known interest in school educatioa· 

(two of whom shall be school teachers) Qominated by ~ 
PresWent of the Council; 

(v) JointDirector of the Council; 

(vi) Three members-- of the Faculty of the Council, of whom at 
least two shall be at the level of PmfessOlS and Heads of . 
Departments, nommated by t1!e President . of the Council; 

<vii) One representative of the Ministry of Education and Social 
Welfare; and 

(viii) One representative of the Ministry of Finance, who shall be 
the Financial Adviser of the Council. 

Functions 

Management of the affairs and funds of the Council to carry out· the 
objectives of the Council as set forth in its Memorandum of Association 
is the function of the Executive Committee. 

(a) Details of new and continuing Schemes 

4.10. According to the audit paragraph, detailed explanatory notes· 
listing the new and continuing schemes with justification were not made 
available to the F'mance and Executive Committees, nor were such details 
furnished to Government which approved the budget proposals and released 
grants to the NCERT. The Committee desired to know the reasons fot 
not placing the details of new and continuing schemes provided for in the· 
budget estimates before these Committees. The Ministry Off Education 
have explained the position as fonows: 

"Both the Programme Advisory CODUPittee and the F'mance Com-
mittee are only advisory jrecommendatory bodies and as such 
all their recoIIlDlendations including the annual budgets and 
approved programmes are submitted to the Executive Com-
mittee for ratification! approval. 

No new scheme is taken up by the Council unless it has had the 
prior approval of the Executive Committee. Apart from this 

overriding consideration, the Council' in practice had not been 
following any other rigid sets of procedures. While in some 

cases the schemes were got approved direct by tJJe Executive 
Committee (e.g. lotroduction.of M.Sc.Ed, Life Science Course 
in RCE, Bhubaneswar) in other cases they had been referred 
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to the Executive Committee only after they were examined by 
Programme Advisory Committee e.g. establishment of ~tre 
for Continuing Education). ·Yet in a few other cases though 
the proposals were first submitted to the Executive Committee 
the latter bad desired that they be examined by the Finance 
Committee so far as their financial implications 

" are concerned (e.g. setting up of Maulana Azad Centre for 
Advanced Studies). 

Regarding continuing schemes, it may be mentioned that the annual 
programmes are placed be4ore_ the Programme Advisory Com-
mittee aad its minutes are placed before the Executive Com-
mittee. Provisions for continuing schemes is made in the budget 

estimatea and ~ before the Fmance Committee whose 
minutes are placed before the Executive Committee." 

4.11. The Committee enquired how Government approved the budget 
proposals in the absence of the scheme-wise details. The Ministry have 
stated: 

"The Joint Secretary in the Ministry of Education and the Financial 
Adviser, Ministry of Education are members of Finance and 
Executive Committees of the Councll. It may be added that 
the book of budgetary allocations contains data pertaining to 
the Budget EstiDlates as well as the Revised Estimates of the 
previOUs year n~ the budget provision for the current year 
and they had bee~ regularly sent to the Ministry of Education." 

4.12. The Financial Adviser, Ministry of Education stated in evidence: 

" .... the detailed manner in which the documentation should have 
been presented to the F'mance Committee was not done. It 
would not immediately follow that the F'mance Committee 
did not seek or get details on the basis of which they would 
like to modify or adopt ~rt in proposals or schemes. 

Now, the Finance Committee has itself taken note of that the pre-
sent system has improved and more details are coming in. 
There is a distinct improvement in so far as the presentation 
of the matter is concerned." 

.. (h) Ras. of expendiCure iD March 

4.13. A considerable portion of Plan expenditure was incurred by the 
NCERT mainly in the month of March; such exPenditure in March 
during 1974-75 to 1978-79 varied from 31 to 63 per cent of the total 
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expenditure. The Committee desired to know whether the phenomenon 
of rush of expenditure in March had been analysed by the Ministry. The 
Ministry of Educatioa have replied: 

"The phenomenon of rush of expenditure in March had been 
analysed after March 1979 and all the Departments of the 
Council are constantly being advised to streamline their 
schedule of programme in such a way that they are conducted 
in a systematic manner throughout the year in order to avoid 
rush of expenditure in March. 

However, there had also been certain major factors which had been 
responsible for the rush of expendituTe in the month of March 
during the years 1975-76 to 1977-78 which were beyond the 
control of NCERT. The details of these factors are given 
below: 

(i) The paper required for the pUblication programme of the 
Council is usually received during March of every year 
since ships arrive from Norway only during this period. Tho 
details of expenditure incurred on purchases of paper 

during the preceding 3 years in the month of March are 
given below: 

1975-76 

1970-77 

1977-78 

(Rupees in Lakhs) 

1-{1°30 

10°97 

(ii) Further, up to 1977-78, the NCERT was incharge of COD-

ducting the Summer Institutes which were usually organised 
during May-June by the Central Board of Secondary Edu-
cation (CBSE) and funds for this purpose bad to be 
released in advance to CBSE during March for funding the 
concerned Central Schools. The related figures are as 
follows: 

1975-76 

19']&-77 

1977-78 

~. in Jakhs) 

13° 83 
2J022 

(iii) For construction activities, funds are usually deposited with 
the Central Public, Works Department in March after 
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scrutinising all the estimates received from them up to that 
time: 

1975-;06 

1976-77 

1977-78 

(Rs. in 1aIau) 

~ 

49'45 

4.14. The audit paragraph has pointed out that the estimates of receipts 
during 1975-76 to 1977-78 were far below the actual realisations. Asked 
about the reasons for under estimatiOn· of receipts during these three suc-
cessive years, the Ministry of Education have replied: 

"The major source of receipts of NOERT is from the sale of its 
textbooks. It is only this item which affects the entire estimate 
of receipts. As the details given below go to show there 
were certain unforseeable factors which influenced the increase 
in the sale proceeds from the textbooks of the Council 
during 1975-76 and 9 ~ . During the year in question 
the estimated receipts and actual receipts of Publication 
Department were as follows: 

.------------------. ---------
Estimatesd 
Receipts 
(Rs. in lakhs) 

Actual 
Receipts 

-_ .. _----_._-----------------
1!h5-76 

1976-77 45'00 

The year-wise reasons are given below: 

59'58 

68· 58 

In 1975-76, the tremendous rise in receipts that was witnessed in 
sales was owing to the following two unusual factors: 

(i) For the first time 12 NCERT textbooks for Classes IX and 
X in compulsory subjects were prescribed by the CBSE. 
This factor was not known to the Finance Committee at tha 
time when the Revised Estimates were formulated for 
1975-76, Since these books were the sole prescribed books, 
their print orders were in the range of 35,000 to 50,000 
for English and around 65,000 for Hindi version, This 
added substantially to the receipts, 

(ii) Secondly till April, 1975, NCERT had been distributing 
and selling its publications directly through a net-work Of 
wholesale and retail agents who were fed from NCERT's 
headquarters at Delhi. From April, 1975 the Publications 
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DivisiOn of the Ministry Of Information and Broadcasting 
were made the National Distributor for NCERT's books 
for tbe~ ern  Eastern and Western regions of the 
country. The net work of sales emporia of DPD gave a tre-
mendous boost to the sale of Council's publications. There-
fore, owing to these new practices sale for 1975-76 varied 
substantially from the estimates. 

In 1976-77, the, variation was due to a factor peculiar only to 
1976-77. As against the estimated receipts of Rs. 45 lakhs 
the c~ i  receipts realised were Rs. 68.58 lakhs. Out of this, 
Rs. 30.70 lakhs was on account of realisation from D.P.D. 
from their sale Of NCERT Books during the 2nd half of 
previous financial year i.e. 1975-76. This factor started can-
celling itself out in the subsequent years but it had the efIec 
of upsetting the estimate of receipts of the Council during 
1976-77. 

In 1977-78, the variation between the 'estimated' receipts and 
'actuals' was due to factors other than sale of textbooks. Some 
of the contributing reasons were realisation of arrears per-
taining to the sale of science kits during the previous years 
and refund Of an advance of Rs. 6 lakhs made by CBSE in 
March, 1978." 

(c) Refunds of Ulb-utilised advances 

4.15. Audit had pointed out that· the refunds of unutilised advances 
after the close of the year were treated as non-plan miscellaneous receipts, 
such refunds having amoqnted to Rs. 68.57 lakhs during 1974-75 to 
1978-79. The Committee enquired as to why refunds of unutilised grants 
were not adjusted against fresh grants and specifically exhibited as such 
in the accounts. The Ministry have replied·: 

"In respect of grants given to various institutions by NCERT 
under its scheme-of assistance to Professional Educational 
Organisations, and in respect of Centres for Continuing Edu-
cation, the unutilised grants are adjusted against fresh grants 
and shown as such in the subsidiary registers. However, in 
respect of grants given for a specific project, the unutUised 
balance is refunded to the Council only after the p'roject is 
over. Refund in such cases is treated as receipt by the 
Council. This is in consonance with the Government of India 

~ ~

*Not vetted in Audit. 
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order 6 under Rule 149' of G.F.R, the extracts of which arc 
given below: "-

"The refunds of grants-in-aid and interest thereon, where en-

forced, may be credited_ as miscellaneous reteipts of the 
Department concerned." 

4.16. Asked to state how advances paid for carrying out various pro-
grammes were treated as final expenditure in accounts, the Ministry of 
Education have stated· as follows: 

"Booking of programme· advances to the final head directly had 
! been adopted in accordance with the procedure in vogue -in 

the Council since its inception. This is also in accordance 
with the well defined procedure accepted by the C.&A.G. 
in respect of the other similar organisations like the Council 
for Scientific and Industrial Research. This is also in acord-
ance with rule 22 of the Council Accounts Code, the relevant 
extract from which is reproduced below: 

"If a recovery relating to overpayment of the current year be 
made by a short payment of an item chargeable to the 
some detailed head, no separate adjustment shall be neces-
sary (but such recoveries) relating 10 overpayment of a pre-
vious year whatever the mode of recovery shall be .... 
(adjusted) by credit to departmental receipt head concern-
ed as receipts of the Department .... 

The adjustment of such advances is being watched by the' Coun-
cil by means of subsidiary sets of registers and these are 
also submitted to D.A.C.R. Audit Party for their scrutiny 
every year." 

4.17. The Committee enquired whether the surplus receipts were 
utiliSed to cover excess expenditure with the approval of Government, 
which ro~d the budget proposals. In reply, the Minister bave stated: 

"It is admitted that the excess expenditure incurred by the Coun-
cil was made out of the surplus receipts to meet the compelling 
commitments of textbooks publication programmes of the 
Council. The excess expenditure was however shown in the 
utilisation certificate issued ~  the Council on the basis of 
audited statement." 

4.18. The Committee wanted to know whether prior approval of 
Government was taken before incurring excess expenditure. The Ministry 

------------------
-Not vetted in Audit, 
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have replied: 

"The utilisation of surplus receipts to meet the compelling commit-
ments of programmes was not done with the prior approval 
of the Government. However, in the utilisation certificates 
issued by the NCERT and accepted by the Government. entry 
in this respect has been distinctly shown." 

4.19. Asked to state the reasons for not assessing realistically the 
anticipated expenditure at the time of framing the budget estimates, the 
Ministry of Education have stated*: 

"The following were the major programmes for which surpluS 
receipts were utilised during the years in question: 

(i) Purchase of paper and expenditure on printing; 

(ii) Production of Science Kits; and 

(iii) Organisation of Summer Institutes by Centr-cll Board of 
Secondary Education. 

'The programmes were of such nature, that the exact amount re-
quired to meet the commitmeIlits could not be anticipated at 
-the time of preparation of budget estimate. For instance, the 
exact dates of arrival of shipments of paper from Norway 
could not be clearly foreseen. Similarly, the actual demand 
that was likely to be received for the Science Kits during the 
course of the next year could not be nti~i ted.  

(d) Variations between estimates and octuals 

4.20. Audit had pointed out that there were substantial variations· 
between actual expenditure on programmes and outlays provided in 
revised estimates for the units and departments of the NCERT. No pro-
cedure had been prescribed for watching the progress of expenditure. The 
savings and excesses were not reported to the Finance or Executive Com-
mittee nor were the reasons for the savings pi aced on record and the 
exeesses got regularised. The Committee enquired about the re s~ for 
not prescribing any procedure for watching the ro re~s of expenditure. 
The Ministry of Education have replied: .-

"Control Registers for expenditure on programme and other 
charges are be.ing maintained. The progress of expenditure is 
also gauged through them. But in special cases when the 
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need for implementing some priority programmes duly _ ap-
proved by the competent authority at a later stage of the year 
was felt and for which funds were needed in excess of budge-
tary allocatoins, these programmes were imple]Jlented by pro-
viding funds from savings elsewhere. These ('verall savings 
are gainfully utilised though reappropriation of funds from 
one head of account to another as ordered by lhe ~o etent 

authority. " 

4.21. The Committee enquired whether the Council had taken any 
steps to lavoid substantial variations at least between the revis;;!d estimate. 
and the actual expenditure on programmes and outlays. 

In r"ply, the Ministry have furnished the following note: 

"It is admitted that under the various primary units of accounts the 
control of expenditure had not been very effective. In order to 
improve and revitalise the various control mechanism thc 
Council has taken certain positive steps during the last two 
years. The foremost among these is a creation of Central 
Planning Coordination and Evaluation Unit in July 1979, that 
watches both the academic as well as the financial progress of 
the programmes simultaneously. Quarterly progress reports are 
received from the Departments regularly and these are ana-
lysed and where progress of expenditure is too slow or too 
fast remedial action is/ taken immediately." 

4.22. Asked to state the reasons for not reporting savings and excesses 
to the Finance or Executive Committee and not getting the excesses rego-. 
Iarised, the Ministry have replied: 

"The final accounts of the Council as duly audited by the Com. 
ptroller and Auditor General of India, are placed before the 
Finance Committee and the Executive Committee every year. 
So also the actuals for the preceding years are always made 
available to the Finance Committee when it considers the 
budget for the next year. Further, while seeking the grant for 
year the amount regarding the last year's unspent balance is 
reported to the Government which ,then takes appropriate 
action to authorise NCERT to utilise the same dU'ring the 
current year. Since both the Finance Committee and the 
Executive Committee as well as the Government are informea 
of the actlJlal expenditure of the last year in the form of, final 
accounts, . the excess and savings that had been incurred by the 
Council may be considered ··as authorised." 



67 

(e) Diversion of funds from Plan to non-Plan expenditure 

4.23. It has been stated in the audit paragraph that the statements· 
accompanying the utilisation certificates submitted to Government disclosed-

unauthorised diversion of funds from non-Plan to PIan expenditure to the' 
oxtent of Rs. 9.29 J.akhs, Rs. 41.15 lakhs, Rs. 24.10 lakhs and Rs. 16.56-
lakhs in 1973-74,  1975-76, 1976-77 and 1977-78 respectively. The 

Committee desired to know the action taken by Government in the matterr 
The Ministry have stated: 

"There had been no diversion of funds after 1977-78 and expendi-
ture is ~  ~cru u ous  watched to prevent such an occur-
ance. As far as the diversion of funds by the o>unciI from 
non-Plan to Plan during the years 1973-74 to 1977-78 is con-
cerned it is st ~ that the Council'& utilisation certificates issued' 
on the basis of audited statement of a<:counts were  accepted by 

Govemmeot and by the AGCR and this has been deemed to 
have regularised the excess expenditure incurI'ed by the NCERT 
under plan section without prior approval." 

4.24. OUring evidence, the Secretary, Ministry of Education, stated: 

"So far as 1973-74 diversion of Rs. 9.29 lakhs is concerned, this 
was becaUlSe at the instance of the Ministry, the Council had 

undertaken the Third All India Educational Survey for which 
separate funds were provided and they incurred en expenditure 
of Rs. 23.23 lakhs out of this non-Plan Grant which resulted' 

in Ithis diversion. It was brought to the notice of the Finance 
Committee in due course and it was actually after the discussion 
bet\yeen the Ministry and the Director that it was done. That 
is the factual position. The diversion was for the purpose which 
we felt at that time was necessary." 

4.25. Asked to state whether the diversion of funds was reported to thc:7 
Finance Committee and Executive Commilttee, the witness stated : 

"I am-afraid at that time-I must confess-it was not as such 
straightway reported." 

'4.28. Asked how proper financial control could be maintained if tho 

norms and rules could be by-passed in this manner, the Secretary of the 
Ministry replied : 

"I quite agree with you. This was a bona fide mistake and later 
on, the budgetary procedures have been approved and instruc-

tions issued." 
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He added: 

" ..... after 1977-7;8, we have certainly improved this. There has 

not been any instance of this type .... the only thing that I can 

mention here is that the purpose for which this diversion took 
place did fall within the aproved purposes .... 1 would llke to 
assure that this kind of a thing will not happen. With the pro-

cedures Ithat are introduced after 1977, we hQpe that this kind 
of thing will not be there really. We have issued instructions 
also sometimes back to all our organisations in this regard 

not to divert funds from Plan to non-Plan." 
4.27. Some of the important irregularities/drawbacks in the mainte-

aatlce of acconnts by the NCERT over the five year period ending 
1978-79 as pointed out in the audit paragraph, are as foDows: 

(i) Detailed explanatory uotes listing the new WId coutiDuiDg 
schemes with justification therefor, were not made available 
to the Finance and Executive Committees. The Central Gov-
ernment too approved the budget estinutes and released grants 
on the basis of abstract estimates without going into the 
details; 

(ii) A considerable proportion of the expenditure was in ~ in 
the month of March; 

(ill) The advances paid for carrying out l'Ilrious Plan and non-Plan 
programmes were treated as final expenditure in accounts; 

(iv) Refunds of unutilised advances after the close of the financial 
year were treated as non-Plan miscellaneous receipts; 

(v) Surplus receipts under one head of account were utilised to 
cover the excess expenditure under some other head of account; 

(vi) There were substantial variations between the actual expendi-
ture on programmes and outlays provided in revised estimates 
for the units and Departments of the NCERT; 

(vii) No procedure had been prescribed for watching the programmes 
of expenditure; 

/ 

(viii) Substantial funds were diverted from non-Plan to plan expen-
diture in contravention of Government's instructions. Such 
diversions were neither brought jo the notice of die Finance 
anti Executive Committee nor ~ere these noticed 'Y Govern-
lRent hU. 
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4.28. Tile MiDistry of Education have ialoraed tile Committee tlIa\ 'aQ 
Dew sc:1ae .. is takea up ., the CoUDdl uIeIs it Us U4 1M prior ..... 
val 01 the Executive CeIamittee. "ApIrt from tU over-l'icIDJ coJJSider-
ation, the Coonrn in practice bad Dot bee" foIIottiIJg aoy ot6er rigicl sets 
of. procedures." The Ministry have admitted that "uDder tile various primary 

units of accounts the control of expenditure bad not been very effective". 

The phenomenon of rush of expenditure at tbe fag end of the year has 
since been analysed and aD the Departments of tbe Council are constantly 
being advised to streamline their schedule of programme in sucb a way that 
tbey are conducted in a systematic manner throughout the year in order 
to avoid -rush of expenditure in March. 

4.29. It bas been further stated that the excess expenditure incurred by 
the Council was met out of the surplus receipts to meet the compelliDg 
commitments of textbooks-publication programmes of the COUDcil and 
tlut prior approval of Government was not obtained. 

4.30. The Committee find that funds to the tune of over Rs. 91 lakbs 
were diverted during the years 1973-74,  1975-76, 1976-77 and 1977-78 
from non-plan to Plan expenditure. 'DIe Edncation s~ '·'11 the 
Committee that instructions bad since been issued to prevent such unauth ... 
rised diversion of funds and that there bad been no such instance ater 
1977-78. 

4.31. The Financial Adviser, Ministry of Education who is also a 
Member of the Finance and Executive Committees of the Council assured 
the Committee that the various lacunae pointed out by Audit Iud been 
taken note of and necessary improvements effected in the presentation of 
detaUs to the Finance Committee. An important step taken to remedy the 
situation is the creation of a Centml Planning Coordination and Evalu-
ation Unit in July 1979 to keep watch both over the academic and finan-
cial progress of the programmes simultaneously. Quarterly progress reports 
are also being received to keep III watch over expenditure. 

4.32. WbDe taking note of the assurances lIeld 08t to them by the 
representatives of the Ministry of Education, the Committee trust that the 
prescn'bed financial procedures would be fonowed hy the NCERT in 
letter and spirit so that irreeularities of t ~n ture pointed oot by Audit are 
not reoeated. To this end the intenui audit system sbould be suitably 
strengthened. 



Audit Paragraph 

cliAPTER V 

GENERAL MATI'ERS 

A....:..-Library 

5.1. PbysicW. verification of library books conducted in 1970 and 1973· 
74 revealed that over 14,000 books were missing. An enquiry officer app-
ointed to look into the matter concluded (October 1974) that the e r !~r 

verification did not give a firm figure of loss of books. Fmding that fresh 
accessioning of all books acquired by various departmental libraries upto 
1967 llnd classification of all books purchased thereafter, was a pre-requisite 
for determining the actual loss of books, the Executive COID!l1ittee decided 
(November, 1974) that library staff should be deployed to complete, within 
10 months, classification of 15,000 books and re-acces",cning of 60,000 
books. The work had not been completed and, consequently, the actual loss 
of books had not been determined so far (December, 1979). 

[Paragraph 32 (sub para 4) of the Advance Report of the Comptroller and 
Auditor General of India for the yoor-1978-79, Union Government (Civil)] 

5.2. The Committee desired to know the Teasons for the delay m com-
pleting the physical verification of books and determining the losses. In 
reply, the Ministry oove furnished the following note: 

"There had been a delay in stock verification, since arrears in respect 
of accessing and cataloguing of old hooks ~! to be clearer! 
in the firSit place. In this connection it is to be meneonl',d thr.t 
NIB Library had been the result of the merg.!r of the libmrie-> 
of 11 supporting offices mentioned below whki-t were roused in 
different buildings in various part of Delhi : 

1. Department of Teaching Aids Library , 

2. DepartmeIlit of Psychological Foundations Library 

3. Council Secretariat Library, 

4. National Institute of Basic Education Library 

5. Central Bureau of textbook Research/Department of Curriculum 
Measurement and textbooks Library 

6, CeIlltmI Bureau of Education & Vocational Guidance Library 

7. Department of Educational Administration Library 

70 
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8. Department of Science Education Library 

9. Deparmtent of Foundations of Education 

10. NaitionalJnstitute of Education Library 

Ii. Deparmtent of Secondary uc ti~n!De r tent of Field Ser-
vices Library. 

The individual libraries mentioned above had been f('lrowing their own 
system of classification and it was only after the merger in 1967, ,that a sy'l'-
tjlDlatic re-classification end re-accessioning could be started. ~ 1970 the 
first physioal verification was undertaken and on the ba-;is of this repon in 
1974 an inquiry was instituted into the working of library. The Inquiry 
Officer had estimated the loss of books as approximately 14,U0(1 but had 
ordered for the compleJtion of classification and accessiorung of all the beoks 

and stated thet only after this work is completed the actu"ll loss could be 

arrived at. The work was recommended by the Inquiry Officer could be 
completed only in 1980.-. 

The list of books found missing during the process of re-acces!lioning 

were prepared and were again checked with the collection. During this pr().. 

cess some books which were earlier reported as missing haw been kaced 
and the final position has shown that only 994.5 books are found missing, 
the value of which OOS been computed at Rs. 57,422.97 p. 

The total holding in the NIB Library is of the order of 1. 15 lakhs, and 
of these total number of priced books are around 81,943. The percentage 

of missing books when seen againSt the total holding is ver negligible and it 
is reiterated that this loss has occurred over a period of 20 years, i.e. between 
1954 to 1974." 

5.3. As regards the delay in completing the physical verification of hooks 
and determining the losses, the Secretary of the Ministry added during 
e¥idence : 

"There used to be only an honorary Librarian, that is. one of the 

members of staff himself was appointed as in cbB;rge of the 1ib-
rary rather than the responsibility being given t@ a professional 
librarian as it is now. Now, there has been a very substt\ntiaI 
progress in accessioning. We have worked out a pi.an 'of action 
for st~  verification of the books, shelf-wise.· and the next few 
months-definitciy by the end of May-it should be possible to 
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finish it; in the light of the comments made and the ol;serv<ltioDS 
of the CAG aDd of the Public Accounts Committee we, have 

also worked out a proper system about accessioning of books, 

passing of the bills, etc. As regards the current position in the 

library, re-accessioning has been completed in respect of 
53,478; the balance is 6,522 volumes. Then reclassification 

has been done of 11,000 and 4000 remain. As regards the 

losses, I wouid like to mention that the total holding with the 

library is of the order of 1.2 lakhs in terms of price and the 

books are around 81,000 .... So we have now found that the 

loss is to the tune of about Rs. 57,426, but this is spread over 

20 years. Sir, I am not saying this not from any point of 
justification. We have gone into the library building and 
checked the books." 

5.4. TIle Committee find that as a result of observations made by Audit 

regardiDg physical verification of books in the NCERT libral'y, suhstaatial 
progress has been made in the accessioning of books and a pbn of action 
has beea ckIlwn up for stock verification. The work is expected to be 
completed by end of May 1981. Now that a regular librarian has been 
appointed, it should be ensured that physical verification of books is done 
periodically as per Government regulations. 

B. Department of Teaching Aids 

Audit P~ r  

5.5. The review committee headed by ~. Neg Choudhuri had observed 
in August, 1968 that the Department of Teaching AIds (DT A) suffered 

from several weakness and recommended iliat its main function shculd be 
to provide services to other departments. Accordingly in 1974-75, the 

DTA W9S desianated as one of the servicelproduction departments of Nat-
ional Institute of EdUCIQtion. The DTA has a Departmental Adviiory 

Board which meets every year to formulate and plan its activities. 

During the 5 years ending 31 March, 1979, budget provision for DTA's 

programme (Plan end non--Plan) amounted to .Rs. 24.71 lakhs against 
which actual expenditure incurred was lb. 12.841akhs (52 per cent). The 

expenditure on Plan programmes was proportionately less; ageinst the pro-
vision of Rs. 7.55 lakhs, only Rs. 2.97 18khs (39 per cent) were spent. 

~  the same period expenditure other than on programmes (mainly pey 
and aUowances and other charges) amounted to 50.90 lakhs. 
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5.6. The achievement in training, research and production activities-,.. 
budgeted for completion during the 5 ears ending 31 March, 1979 were as 
under: 

Number Number Number Number 
TyPe of programme of app- complet- dropped in pro--

roved pro- ed. or not gress. 
grarnmes taken up 

------ -- -_ ... _-
Training courses 35 31 4 
Reseach, studies 7 2 3 2 

Films 25 4 17 4 

Filin strips, slides 4B 7 15 26 

Graphic aids 23 9 14 

Picture books 8 2 6 

Dubbing of films_ 4 3 
Books/journal! 2 

TOTAL ' 152 59 60 33 

Reasons for non-completion of programmes were generally not reported tt>-
the Departmental Advisory Board except in regard to films which were 
stated to be delayed because of shortage of staff and pre-occupation with 
othel" assignments. 

5.7. Physical verification of technical stores done (May 1978) after a 
lapse of 10 years showed !that 157 items costing Rs. 1.82 lakhs were un-
serviceable or obsolete, 34 items costing 'Rs. 0.94. lakbs were either surplus 
or DOt utilised at all, 24 items costing &s. 0.63 lakh were lying in defective 
CODdition and 82 items costing Rs. 0.37 lakh were not available. Govern-
ment stated (January 1980) that Q committee had been formed in Septem-
ber 1979 to anaiyse the physical verification report. 

5.8. The film library, which was intended to cater to educational insti-
tutiOns, had an establishment (recurring e.n.nual expenditure: Rs. 0.98 lakh) 
of 12 persons in 1978-79 and a mobile cinema van. The library with 3245 
members had _8035 films and 2804 films strips, which, on an average, were 
sczeened less than once a year. Out of 96 titles (films) purchased for 
RB. 1.45 lakhs durin, the years 1973-74 to 1977-78, more than three-fourtbs 
had not been screened at all (October, 1979). The mobile Van was utilised 
for an average of only 7 shows a year from. 1974-75 to 1976-77 tlDtLre-
mained idle from February, 1977. Government stated (January, 1980) that 
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:OIl account of high consumption of petrol, it was ~oo uneconomical to utilise 
1he van. 

iParagraph 32 (sub-paras 6.1 to 6.4) of the Advance Report of the Compt-
roller and Auditor General of India for the year 1978-79. Union Govem-
'ment (Civil)] 

(a) Budgetary provisions and actual expenditure 

5.9. During the 5 years ending 31 March, 1979, budget provision for 
'DTA's programme (Plan and Non-Plan) amounted to Rs. 24.71 lakhs 
against which expenditure incurred was Rs. 12.84 Iakhs (52 per mlt). 
-The expenditure on Plan Programmes was proportionately less: against 
the provision of Rs. 7.55 lakhs, only Rs. 2.97 lakhs (39 per cent) were 
spent. The Committee desired to know the basis on which the budget 
-provision was made and the reasons for shortfall in expenditure. The 
Ministry have stated.: 

"During the years in question, the programmes of the Department 
were approved on the basis 6f the recommendations of the 
Departmental Advisory Board. The Advisory Board consisted 

of the staff of the Department, faculty of the other NIE Depart-
ments and experts in the field from outside NCERT. 'The 
recommendations of the Departmental Advisory Board were 
further considered by the Programme Advisory Committee 
which recommends programmes to the Executive Committee 
for approval. Thus the budget provision was made on the 
basis of the estimates given for the approved programmes. 

Reasons for shortfall in expenditure-Shortfall in expenditure was 
mainly due to tbe inability oLtbe Department to produce all 
the films that it had originally planned for. Among others, 
this was due to the following factors: 

(a) The same academic personnel in the Department was made 
responsible rfor both training and production programmes. 

(b) A separate film unit for production of films as recommended 
by the Departmental Advisory Board in 1976-77 could 
not be created because of the decision to effect (''ET-DTA 
merger . 

.. _------ ----
*Vetted in Auditor. 
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(c) The academic staff of Department had also to look after 
some priority tasks. These included: 

(i) physical verification of technical stores which had ilOt been 
done for the last 10 years; 

. (ii) finalisation of recruitment rules for all the technical staff 
of the CET and DTA. 

In conclusion it is stated that apart from the constraints indicated 
above, the plan to produce 25 films during the years 1974-75 
to 1978-79 was plainly overambitious." 

5.10. The Committee desired to know the reasons for not undertaking 
or not completing the approved activities on schedule and whether the 
Departmental Advisory Board had ever examined the reasons for non-
completion of the approved programmes. The Ministry of Education 
have replied: 

"As pointed out by Audit, the Department of Teaching Aids under-
takes programme in many varied areas such as conducting of 
training course, research studies, film strip production, pro-

duction of graphic aids, picture books, dubbing of films and 
bringing out books/journals. Of all these functions it is 
mainly in the area of production that there had 
been shortfall. On the other hand, the trammg 

programme had been on the increase from year to year from 
4 programmes during 1974-75 to 13 in 1979-80. In other 
words, there was a positive stepping up of programme in the 
direction of training of personnel. Council's emphasis on this 
essential aspect resulted in shortfall in production programme. 
Further, it needs to be stated here that such kind of production 
of educational material is a highly creative process involving 
subject experts, Media persons and teachers to pool in their 
mind expertise towards creation of audio visual material. 
Since this culture amongst subjects experts. and teachers has 
not grown in the country, the exercise of completing the target 
has fallen behind considera1:Jly. This is one of the reasons why 
the actual performance. on ground could not match the physi-
cal and the financial target laid down by the planners. 

, The shortcomings of D.T.A.'s production programme was noticed 

664 LS-6. 

on 23-2-71 by the Department Advisory Board and the D.A.B. 
recommended on 23-2-1977 that DT.A. should have 
additional staff far production. The Nag Chou-
dhuri Review Committee had also pointed out on 20-8-1968 
the shortage of middle level technical staff in the Department. 
Action on this could not be taken up due to impending merger 
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of D.TA. and C.E.T. and the evolving CET staffing pattern. 
Thus the production of educational software to a large extent 

had to be dropped. 

However, other aspects of the Department's functions namely that 
of administration, services were strengthened and training/ 
workshop increased 3 to 4 times." 

5.11. During evidence, the Committee enquired about the reasons for 
not undertaking Or no! completing as many as 60 activities relating to train-
ing, reasearch and production ~ctivities budgeted for completing during the 
five years c::,nding 31 March, 1979. The Secretary of the Ministry stated: 

"It is quite true; but I think the staff was not sanctioned, particularly -
because of the possibility of, or desision relating to, merger. 
This climate of uncertainty was allowed to continue rather much 
too lon2." 

5 .12. Since as many as 60 programmes were either not taken up or 
dropped by the Department of Teaching Aids, the Committee wanted to 
know how the staff was utilised. The Secretary of the Ministry stated: 

"So far as the D.T.A. is concerned, the deployment of staff is done 
according to the different disciplines, taking into consideration 
the mechanics of exchange from one discipline to another. But 
in general, as you have mentioned we have to get the proposals 
about staff and the Director discusses with me and some reorga-
nisation is achieved keeping in view their academic ability and 
utlisation of senior level staff. I want also to mention one 
thing. The kind of observations made since yesterday here 
have provided-to me at least-lot of interest and some of the 
-aspects that need to be looked into have come up. -That was 
the reason why I did not agree to the re-organisation proposals 
which I have taken into accouat-A·ctualty, variou'S proposals 
have been made by internal committees or the groups plus of 

course tbe administration side. The Education Secretary's 
report was there and looking 'at it backwards, the Nag Cllau-
dhuri report also we have to see whether what effect they had, 
in re-organisation. Then only we can go into this question 
of reorganisation of staff or deployment of staff. It is done 
only with a view to achieve greater long raD!!e coordination 

with the State Governments and the need for the deployment 
of statl. For this reason I have not gone into' thai exercise 
though some preliminary proposfilS arc with me. But the 
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kind of exercise we want to do also forms part of the con-
tribution of the internal structure and the programme for 
.future. The point is well taken." 

(b) Physical verification of technical stores 

5.13. The Committee enquired as to why- physical verification of tech-
nical stores was not conducted for 10 years prior to May, 1978. The 
Ministry of Education have furnished the following note: 

"The value of technical stores available with th{ Department of 
Teaching Aids is approximately Rs. 21.24 lakhs. They 
represent numerous items received under U.S. Aid during 
the years 1961 to 1967. In view of the enormity of the 
work involved· in conducting physical verification of 
such technical stor;!s and in view of the fact that 
NCERT does not have any trained staff verifiers. Such 

physical verification had to be entrusted only the various 
academic staff of the Department. These staff had to under-
take this work in addition to their normal activity of conduc-
ting academic programme which could not be postponed. 

These are some of the reasons as to why physical verification 
of the technical stores of D.T.A. could not be undertaken 

/' prior to 1978." / 

5.14. Asked to state the findings of the Committee which had been 
formed in September, ·1979 tQ analyse the physical verification report 
and the action taken thereon. The Ministry have stated as foIIows: 

"The Committee appointed in September, 1979 by NCERT have 
made the following recommendations for implementation: 

(1) Out of 157 items reported to be unserviceablelobsolete, 
155· items have ~n recommended to be writteen off I 
disposed of and the remaining two items and certain com-
ponents of four more items have been considered fit for 

re-useafter minor repairs are carried out. Specific action 
. to repair them is contemplated. 

(2) Out of 34 items pointed out in the PhysieitI veriiicationl 
report unutilised [surplus, 9 items have been recommended 
as fit for re-use and specific proposal for this purpose arc 

being drawn up. The balance items have been recommen-
ded to be written offJdisposed of since they have become 
unserviceable JObsolete due to passage of timelor non-
availability of spare parts in Indian markets. 
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(3) Out of 24 items reported to be defective, 12 have been 

found by the above mentioned Technical . Committee to 
be capable of being put to re-use after minor repairs, the 

remaining 12 items have been found to be unserviceable 

because of the fact that spare parts are not available since 
the models are of very old period. These have been re-
commended for disposal. 

(4) Out of 82 items which were reported in the Physical Veri..; 
fication Report are "not available in the Stores" for Physical 
verification, 14 items have been found to have been 
loaned to other departmentslinstitutions. 2 items have 
been found to have been disposed of through Public auction 
in the year 1976 but the suitable entries had not been 

made in the relevant ercords, 11 items stand issued to 
the members of staff of the Department of Teaching Aids, 
4 items have since been reported to stores. 43 items were 
accounted for but have been found unserviceable and have 
been recommended for writing offldisposed of. Thus 
the Technical Committee formed to take follow 
up action found that only 7 items valued 

originally at $ 227-Rs. 1,078.25 np were actually missing 
from the stores. It needs to be stated here these items are 
very old relating to early sixties and .the relevant records 
/' are not traceable. 

The above said recommendations have been accpted by the com-' 
petent authority and further action for the .' implementation 
has already been initiated." 

5.15. During evidence, the Secretary of the Ministry state: .. 

"There has been a fair amount of delay in this. One of the reasons 

I find, while going through some of the records in connection 
with this, is this: sic ~ verification could not be done 
earlier as the necessary technical expertise was not available. 
Mr. P. C. Mathur was appointed. He gave the report. Out 
of the 82 items which were reported in the stores, later on 
14 items were found as having been loaned to the other 
Departments; two items have been found to be disposed of 
through public auction in 1976 itself but unfortunately entires 
had not been made; 11 items have been issued to the mem-
bers of staff of the Department of Teaching Aids which is 
situated at a distant  place; 43 items were accounted for, but 
actually most of these items are reported to be unserviceable. 
That is why, another committee, Tilk Raj Committee, was 



79 

appointed to go into this how far they are serviceabk and a11 
that Orders On the basis of Mr. TiIak Raj report have also 
been issued. Taking into account some of the items which 
were accounted .cor subsequently, we find that seven items 
valued originally at about Rs. 1.078.25 were actually missing 
from the stores. The present position is that we have issued 
orders on the basis of Tihk: Raj Committee's report." 

(c) Film Library 

5.16. The Committee enquired about the reasons for less screening of 
films/filmstrips of film Library. In reply, the Ministry· have stated: 

"The functions of the film library had been affected due to the 
following reasons: 

(i) An up-to-date catalogue of the additions to the film library 
was not compiled and circulated to the members till 1980. 

(ii) Drive for fresh membership had not been made in the past. 

(iii) The membership of the film library decreased in 1978-79 
because 269 temporary members had to be taken off the list. 

(iv) The syllabus of the school had increased considerably lead-
ing to increased pressure on students, teachers and the 
schol administration to complete the prescribed courses in 
time. The schools found it difficult to find sufficient time 
fiom their busy' calendar to screen films. 

The i~ s for the film library were jn the past procured on the basis 
of the recommendations made by the Departmental Heads 
concerned who were members of the Review Committee. The 
educational films were purchaSed in the hooe that they will be 
made use of by Members. In view of the past experience, 
the procedure for purchase of films has been improved. Before 
procurement of any film is allowed, the NCERT administration 
examines in detail the strategy to be followed to make the best 

._'-.  . possible use of the concerned film. As for screening of films, 
-" some steps' have been taken which are likely to promote their 

use. 

They include the follQwing: 

(H' The catalogue of all ·fihns held by the Central Film Hbrary 
has since been sent t6' all the member institutions. 

tNot votted in Aud!t. 
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(2) An intensive drive to solicit pew ml!mbership has been made 

during the last year by pladng advertisements in all leading 
newspapers. 

(3) A symposium is being ()rgJnised in March 1981 to bring 

together persons working in Regional and State Fi'm Lib-
raries to share experiences a!1d evolve methods to popularise 

the use of educdtion films." 

5.17. The Audit has pointed out tht the mobile van was utitised for an 

average of only 7 shows a year from 1974-75 to 1976-77 and remained 

idle from February 1977. The Committee desired to know whether the 

van which remained id'e from 1977 had been disposed of. In reply, the 
Ministry have stated*. 

"Since it gives an averagi! of 2 Kms per litre the use of mobile van 

has decreased from the year when petrol prices increased. The 

gifting of the van to a Government organisation is being consi-
dered. In response to cur correspondence with them, the 

Ministry of Health has e1Cpressed a desire to get the van ins-
pected by its representative." 

5.18. The Audit Paragraph has pointed out that out of 152 schemes 
drawn up by the Department of Teaching Aids in training, research and 
production activities for the five year period ending 31 March 1979, only 
59 were completed, while 60 were dropped or not taken up at aD and 
the remaining 33 were in progress. De actual expenditure onbotb Plan 
and non-plan programmes was only 52 per cent of tbe budgeted amount 
while in case of Plan proglummes it was only 39 per cent. The sbortfall 
was mainly in the area of production of films. It bas been admitted that 
"the plan to produce 25 films duri.g tile years 1974-75 to 1978·79 was 
plainly over-ambitious." Tbe Nag Chaudhuri Committee bad pointed out 
as far back as in August 1968 that there was sbortage of middle level 
technical staff in the Department. The Committee find that action to 
recruit the requisite staff could not be taken due to the impending merger 
of the Department of Teaching Aids and the Centre of Eclucatiooal 
Technology. The production 9f c ~ ~:: tion  software bad consequendy to 
be dropped' to a' large edent. 

5.19. The Committee consider tbat failure of the Department of 
Teaching Aids to take up 11 large n.mber of scbemes is indicative of hap-
hazard planning and in de u ~e preparation. The NCERT sheuld baft 

----------------
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ensured that the Department "US adequately equipped before sanctioning 

the schemes so that the funds placed at tbe disposal of the Department 
could be properly utilised. 

5.2G. The CommiUee consider that dte climate of uncertainty which 
has been aHowed to continue DHJch too long, should now be removed and 
sui.t.lble reorganisation of tbe two Departments viz., the DTA and the 
CET brought about without further delay. 

5.21. The CommiUee are constrained to observe that for want of train-
ed verifiers, tbe work of periodical physical verification of stores on charge 
of the Department of Teacbing Aids could not be done in a regular man-

ner. Follow-up action on the physical verification completed in May 1978 
after a !I.lpse of 10 years was also delayed because another Committee bad 
to be appointed to analyse tbe physical verification Report. The Commit· 
tee consider that tbe NCERT sbould have taken timely steps to appoint 
trained staff for the purpose inste ~ of wasting the enerJies of the Meade-
mic stal of tbe Department. Tbe, tommiUee would like to be apprised ef 
the remedial measures taken. 

5.22. Tbe Committee find that the film library whicb is intended to 
cater to educational institutions bas hardly subserved the stated purpose 
because of lack of enthusiasm On the part of the Department. No catalogue 
of additiolls to the library was compiled and· circulated tiD 1980 nor a 
4rive for fresb membership made; on tbe other hand, its membership 
declined in 1978·79 because 269 temporary e be~ bld to be taken oft' 
tbe list. The Committee bave  been informed tbat the procedure for pur-
cbase of films bas been improved whicb would indicate that not enougll 
care was so far being bestowed to this very important work. The Com-
mittee cannot but express their unbappiness over sucb indifferent approach 
to a very important visual media of eduo:ltion. The Committee trust that 
necessary steps would now be taken to make tbe film library more popnlar 
among the student Cbmmunity. 

5.23. Keeping in view tbe need to popularise the film library. the 
Committee consider that the question of disposing of the mobile van which 
bas be~n idle since February 1977 needs reconsidellltion. 

C. Centre for Educational Technology 

Audit Paragraph 

5.24. In 1972-73, Government started the edncatl;\naI technology 
project for making integrated use of mass meqia and educational 
technology at all levels of education; as part of the project. 
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the Centre for Educational Technology (CET) was set up 
under' the NCERT in collaboration wIth an international orga-

nisation by an agreement which envisaged that CET would provide traiDing 
programmes for a wide variety of personnel at Centre and State levels, 
produce materials to support educational uses of media and do research 
and experimental work. The NCERT constituted (September 1972) a 

managing committee under the chairmanship of its Director to manage the' 
affairs of CET. In its first meeting (April, 1973), the managing comInit-
tee decided that the long term and short term goals, appropriate strategies 
and suitable programmes fOr CET should be laid down; these had not 
however, been prescribd so far (October, 1979). 

5.25. To make a study of the roles of CET and the Department of 
Teaching A,ids (DT A) which were carrying out similar functions with 
consequent duplication of staff and equipment, the NOERT appointed 
(August 1975) a committee which suggested that DTA and CET should 
be merged. The NCERT, thereupon, decided (July 1977) that the merger 
should take place as early as possible, but postponed the actual merger 
till the construction of a building for CET. Pending their merger, CET and 
DT A were to plan their work jointly for proper utilisation Of resources. 

5.26. In 1972-73, Government sanctioned Rs. 5 lakhs to provide ac-
,'Commodation for instaHati<1n and use of equipment to be supplied to the 
CET by the international organisation. Before obtaining the approval of 
its' Executive Committee; the NCERT proposed to Government in July 
1974 the construction of a separate building within its campus for both 
CET and DT A for which Government released Rs. 10 lakhs in March, 
1976, though no detailed estimates had been prepared by then. The 
NCERT had asked a private architect to prepare in July 1914 a master 
plan and in:, February, 1975, a blue print for the building. 
'So far (October, 1979) no agreement had been entered into 
with the architect, who had been paid -Rs. 0:54 lakh "on 
account" and whose bill for Rs. 0.64 lakh was pending with the 
NCERT since January 1917. The CPWD with whom Rs. io lakhs were 
'deposited in March 1976 o~ undertiling the construction work,"was un-
willing (October, 1977) to share responsibility for the work with a povate 
architect. The work of construction had pot commenced so far (October 
1979) and, in the meantime, the CET had been accommodated in 2 
rented private buildings since March, 1976 on a monthly rent of Rs. 0.08 
lakh (aggregating to Rs. 2.81 lakhs till March, 1979) .. The private ac-
cominodatioo could provide only half of the assessed requirement of space 
(September 1978) to the CET and an expenditure of Rs. 2.17 lakhs had 
been incurred to set up a temporary sound studio in the private premises. 
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5.27. According to the programme, the CET needed 27 technical posts 
of film editors, cameramen, etc: from the first year of operation; no techni-
cal staff was appointed till the fifth year i·e. 1977-78 and only 6 out of 
the 49 technical posts sanctioned in June 1978 had been filled in so far 
(Septr.mber 1979). Out of equipment worth Rs. 12.59 lakhs received 
in 1975 and 1976 by the CET if'!Om an international organisation, equip-
ment worth Rs. 1.93 lakhs was commissioned after a delay of 2 to 3 
years while equipment worth Rs. 5 lakhs was commissioned after a delay 
of more than 3 . years. The delays in utilisation of equipment were due 
to inadequate space, shortage of technical staff and inadequate electric 
power supply. Government stated (January 1980) that the delay in 
filling up the sanctioned posts had been due to the lengthy processes in-
volved in finalising recruitment rules and selection procedures. 

[Paragraph 32 (sub paras 7.1 to 7.4) of the Adv·ance Report of the Comp-
trol'er and Auditor General of India for the year 1978-79, Union 
Government (Civil)]. 

(a) Goals and strategies 

5.28. According to audit paragraph, the programmes, goals, etc. for 
Centre for Educational Technology were not prescribed till December, 
1978 although the need for laying them down was indicated by Managing 
Committee in April, 1973. Explaining the position, the Ministry have 
stated·: 

"It is true that the Managing Committee in its first meeting (April 
1973) decided that long term and short term goals, appro-
prj'ate strategies and suitable programmes for the 'Centre for 

Educational Technology should be laid down; but the Com-
mittee also clarified that this should not mean that no pro-
gramme should be started till the deliberations of the working 
group (to be constituted for this purpose) become available. 
It stated that the programmes listed in the draft project agree-

ment for which the support of Government of India was alread)l 
there and support of UNDP w;;tS accepted, could begin imme-
diately. 

After running the programme Jor sometime and gaining some 
insight as to what can and can not work in the area of the 
Educational Technology.in this eou,try, a National Seminar 

was he'd at Mysore from 14th to ] 6th JUDe 1976 and a paper 
_, defining the tasks and goals emerged out of the deliberationc; 

.Not vetted in Audit. 
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of this seminar. To give a shape to the programmes which 
would emerge out of this theoritical back up, the Chairman 
who has already authorised to ..:onstitute the working group 

by the Managing Committee for this purpose set up a Com-
mittee. This Committee met on 1-4-77, 23-7-77 and 28-9-77. 
Subsequently, as the Ministry of Education itself was setting 
up a larger working group on Educational Technology, the 
work of this Committee came to an end and the goals as laid 

down by the working group of the Ministry of Education were 
adopted by the C.E.T." . -

(b) Merger of DTA and C.E.T 

5.29. Referring to the decision taken by the NCERT in July 1979 to 
merge the Department of Teaching Aids and the Centre of Educational 
Technology since their functions were similar, the Committee enquired 
about the reasons  for delay in effecting the merger. The Ministry of 
Education have stated : 

"The merger of Centre for Educational Technology and D.T.A. 
was decided upon by the Executive Committee in 1977 but 
the ~  merger -was postponed by the Executive Committee 
themselves till the construction of "a technical building which 
can house both the departments of C.E.T. and D.T.A." 

5.30. During evidence, the Education Secretary stated : 

"It is true that it was decides that the two Departments should be 
merged though there is a slight distinction between the func-
tioning of the two Departments. There were certain ditficul-
ties in this merger and it is taking sometime. One is about 
personnel problem but it is not completely insurmountable and 
We hope it will be possible to do it .... the main handi-
cap .... is the bUilding. The architect who was selected by 
the then Director was on some rational ground and it was 
felt that an architect who had successfully completed the 
work in AIR should be entrusted wtih this work. It is quite 
true that it would have been better it the initial coordination 
with the CPWD had been established (rom the very beginning .. 
The CPWD who "agreed to this architectural structure seemed 
to have booked out later. Decision was thereupon t3ken that 
AIR people should construct the building. There was some, 
delay in the re-constitution of the Building and Works Com-
mittee. We have to discuss it with \Vorksand Housing 
Ministry, I&B Ministry and so on." 
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5.31. In reply to a further question, the witness informed the Commit-
tee that it would take nearly three to four years to complete the building. 

5.32. In a subsequent note, the Ministry have informed the Commit-
tee "as follows 

"Though it was decided in consultation with the CPWD that an 
agreement may be executed by the Council' with Mis. 'Raj 
Rewal & KuldipSingh, the private architects, (indicating 
therein, the different stages o'f the job and the amount to be 
paid to them on the completion of each stage) and the 
draft agreement was sent to the CPWD for vetting as far back 
as in March, 1977, the CPWD failed to respond despite re-
peated reminders. However, subsequently the CPWO inti-
mated their difficulty in dealing with Mis. Raj Rewal thf! 
private architects sometime in July, 1978. Status-quo con-
tinues till date. In view of this NCERT has now proposeoi 
that the Council may entrust the construction of the building 
to the Buildin9 Agency of All India Radio which has gathered 
enough expenence in the field and hence would be in a 
better position than CPWD to construct the building. 

The Olief Engineer of the AlI India Radio was consequently re-

quested by the Principal, CET with prior approval of the 

Council to intimate their willingness to undertake this work as 
well as the terms and conditions thereof. In response to this 
, the All India Radio intimated on 3rd November 1979 that they 
would be in a position 10 UDdertake the said work subject to 
broad condition as outlined by them. Thereafter the Council 
sent a proposal to A.E.A. (Works) for advice. The proposal 
contained the history of the case, the circumstances that comp-

elled the NCERT to 'Submit the proposal for entrusting the work 
to the building agency of AIR and all other relevant informa-
tion. 

The A.F.A. (Works) however, advised that since the engagement of pri-
vate architect attracted notice of the audit, the matter may be taken to t ~ 

Building and Works Committee whenever reconstituted, 

Now that a new Building and Works Committee has been constituted, the 
matter of C.E.T/D.T.A. building is being placed before this Committee 
alongwith details of the complete case right from initiation to the present 
stage for consideration and a decision regards building agency. Status of 
private-architect and any oth& directions." 
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5.33. Asked to state the steps taken to prevent duplication of staff and 

equipment till the merger was completed, the Ministry have furnished the 
folllowing note : 

"A number of steps have been taken to ensure that there is a full 
utilisation of the staff and equipments of these two departments 
and that duplication of efforts is avoided. The foremost among 
these is the setting up of a coordination committtee in area of 
Edocational Technology to decide the programmes to be taken 
up by both the Department of C.E.T. and D.T.A. Further, 
to the extent possible di~tinction and demarcation of the area of 
operation of CET and DT A has taken place in that CET deals 
with distant learning systems like Radio, T.V. and Films, while 
D.T.A. is concentrating on direct learning systems like charts, 
slides and tapes and such other low cost teaching aids." 

5.34. As per audit paragraph, Government released 'Rs. 10 lakhs in 
March, 1976 to provide accommodation for installation and use of equip-
ment to be supplied to the GET though no detailed estimates had been pre-
pared by them. At the instance of the Committee, the Ministry of Educa-
tion have furnished the following note explaining the points raised by Audit: 

"Government approved the release of Rs. 10 lakhs to CPWD prior 
to the preparation of estimates since it was antiCipated by them 
that actual submission of the estimates by CPWD would be 
done very shortly and they did not want the amount provided 
in the budget for this costly building to lapse. 

The then Director NCERT had desired that the best architect sAould 
be found for the preparation of blue print etc., of the proposed 
technical building. The CET, therefore, selected Mis. Raj 
Rewal and Kuldip Singh who had won the first prize in the 
competition organised by the A.I.R. This was approved by the 
Managing Committee of the CET. While asking the private 
arC'hitect to undertake the assignmellt, the Council had made 
it very clear to them that the fees would be based on the scale 
of Institute of Arhitects and accepted by the Ministry of 
Information and Broadcasting. 

The payment of the bills for R'S. 0.64 lakhs bas not yet been made 
because, firstly the agreement has not yet been signed and 
secondly because the architects are yet to complete the jobs to 
which these fees pertain. The CPWD has not yet vetted the 
draft agreement sent to them as far back as in March, 1977. 

"The blue print etc. prepared by Mis. Raj Rewal and Kuldip Singh 
have been got revalidated by the Delhi Development Authority. 
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AIR which was appraached to undertake the construction of 
the CET building has agreed to s·tart the work on the basis of 
these drawings. These drawings can, therefore, be utilised by 
AIR for the construction of the CET IDT A building. That 
being so, the funds spent so far cannot be considered to have 
been wasted." 

Appointment of Technical SfcJj 

5.35. According to the audit paragraph, the CET needed 27 technical 
posts of film editors, cameraman ctc. from the first year of oper3tion. No 
technical staff was however, appointed till the fifth year, i.e. 1977-78 and 
only 6 out of the 49 technical posts sanctioned in June 1978, had been 
filled in till September, 1979. The Committee desired to be apprised of the 
reasons for not filling in the sanctioned posts. The Ministry have intimated: 

The following. calend,ar of events gives a broad view of the time 
taken by the Council to take various steps to provide the neces-
sary staff to C.E.T. 

(i) Date of creation of posts of CET-29.6.1978 

(ii) Date of framing of Draft Rules for Recruitment by the Com-
mittee constituted for the purpose -14.8.1978 

(iii) Date of approval of the same by the establishment Committee 
-18.9.1978. 

(iv) Date of ratification by the . Executive Committee -23. t 2.1978. 

(v) Date of notification -11.1.1979 

(vi) .Date of promulgation -14.2.1979 

(vii) Advertisement sent to -11.6.1979 DA VP 

The Council advertised 21 categories of positions involving 48 posts out 
of whicb selection  has already been made in respect of most of t ~ posts. 
Most of the other posts are those which were advertised but the selection 
committee did not find suitable candidates for them. These posts are now 
being re-advertised to attract suitable candidates." 

S.36. The Committee desired to know whether Government had 
examined if the work of the Centre of Educational Technology had suffered 
due to noo.:appointment Or delayed appointment of technical staff. In reply 
the Ministry have stated: 

"Government has no~ yet d~ any study of the issue of th-:: cffect of 
non-appointm(')'lt or delayed appointmem of technical staff on 
the programmes of C.E.T. . 
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However, the Finance Committee of the Council in which the Gov-
ernment is represented has been seized of this' problem and have 
suggested ways and means to fill up the vacancies with soort. 
term 'appointees pending the finalisation of regular recruit ent~ 

in order to ensure that the programmes of CE.T. do not suffer 
for want of staff." 

5.37. The setting up of the Centre for Educational Technology (CET) in 
1972-73 for making inte r .~ed USe of mass media and educational techno-' 

logy at all levels of education represents yet another instance of high thiRking 

but inadequate follow Up action to transla'e an idea into reality. The long 
and short term goals, appropriate strategies and suitable programmes which 
were required to be laid down at the time of setting up of the Centre con-
tinued to be the subject of academic discussion in Com:nittees and seminars 
till the Education Ministry itself set up a working groups on Educational 
Technology whose recommendlltions have now been adopted by the CET. 

S.38. A Committee set up by the NCERT in August, 1975 to make a 
study of the roles of the CET and the Department 'of Teaclting Aids (DTA) 
recommended merger of tbe two organisation in view of the similarity of 
their functiom with consequent duplication of staff and equipment. The 
Committee find that even though, the NCERT decided in July, 1977 to merge 

the two organisations, the proposal has been shelud 1j)) construction of a 
building to house them is completed. As the CPWD to whom the w9rk was 

first entrusted and with whom Rs. 10 lakhs were deposited in March 1976 
were unwilling to deal with the private architects, it is now proposed to en-
trust the work to the Chief Engineer, All India Radio. The Ccr.nmittee 
consider that matters have heen sUowed to drift for too long and it is time 
that necessary plans are finllJised, expeditiously in consultation with the 
Ministry of Works and Housing and the Ministry of Information and Broad-

casting so that the merger of the two Departments can be affected and· the 
various programmes can be taken up in an integrated manner. 

I 

5.39. The Committee find that a proposal for recruitment of technical 
staff for the CET was mooted in June, t 978. While moCJt of the posts 
have since been fined up, recruitment to some of them has been delayed for 
want of suitable candidates. The Committee would like to emphasise that 
the staff already available with the two Dcpar'ments viz. the CET and the 
DT A should be fully utilised and over-lapping of functions avoided. A 
critical evaluation of the programmes undertaken bv hm should be made 
with a view to ensuring that activities which have failed to make any impact 
are not proceeded with and necessary d u..~nts are made in the deploy-

ment of staff. 
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D. Third AU India Educational Saney 

Audit paragraph 

, 5.40. In June 1969, Government decided that the third educational 
survey of the country as on 31st March, 1972) should be taken up by 
the NCERT to ensure tbat the results were available in 
1972-73 for the preparation o'i the Fifth Five Year Plan; a provisioR of Rs 
10 lakhs was made for the purpose in the NCERT's budget for ]972-73, but 
the NCERT did not take up the work during that year. In April, 1973, 
Government decided that the survey should be carried out with the coo er ~ 

tion of the State Governments as a central scheme. In June 1973, the 
NCERT was made responsible for survey of school education and it ~ 

decided that basic statistics required for the 5th plan should be collected by 
31st March, 1974 and the entire survey completed by 28th February, 1975. 

5.41. Against an allo:::ation (January, 1974) of Rs. 50 lakhs for the job, 
the NCERT had (September, 1979) incurred an expenditure of Rs. 69.96 
lakhs (including Rs. 53 lakin; paid to survey officers of State Governments) 
and in addition an expenditure of Rs. 30.69 lakhs bad been incurred by the 
Registrar ~ner  of India (up to December, 1977) on the computer pro. 
cessing of date. 

5.42. Though the Ministry 'had desired (June, 1973) that separate re-
ports should be published on each important theme of the survey, it was 
only in March, 1976 that it was decided that on the subject of school educa-
tion 11 'Statistical reports, 7 thematic studies -and 6 in-depth studies would 
be prepared. By October 1979, only 3 reports had been published while 
8 other reports were stated to be in various stages of printing. 

5.43. In July 1977, Government recognised that the data on school 
education collected in the third survey (at a cost of Rs. 1.01 crares) had 
become too old for effective use in planning -and that for formulation of the 
Sixth Five Year Plan, it was necessary to undertake the fourth educational 
survey. The States were, therefore, asked November, ] 977) to set up survey 
units with centr.al assistance and the conduct of the surv<!y had been 
entrusted to the NCERT, to which an amount of Rs. 59A lakhs had been 
released fo rthe purpose so far (September, 1979). The primary objectives 
for which expenditure (Rs. 1.01 crares) was incurred on the third survey 
had thoo, not been achieved. Governme:1t stated (January, 1980) that the 
data collected in the third survey had been used by various agencies 
. including the Seventh Finance Commission and that it would be used in 
future also by various agencies. 

rParagraph32 (Sub para R) of the Advance Report of the Coomptro\ler l'lnd 
Auditor General of India for the year 1978-79. Union Government (Civil)] 
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5.44. The Committee wanted to know as to why the NCERT did not 

take up the work of the Third Educational survey in 1972-73 although Rs. 10 
lakhs were provided in the budget. The Ministry of Education have 
replied : 

"The Ministry of !Education had proposed in the draft 1972-73 Plan 
to carry out the Third Educational Survey in 1972-73. 
This Survey was proposed to be carried out on the ine~ of 

1 st and 2nd ~urve s. The Planning Commission was how-
ever, of the view that there was no need to carry out h sur-' 
vey all over the country. It was however, suggested by 
the Planning Commission that a carefully thought out pro-
gramme could be drawn up for preparaing district plans. It 
was further recommended by the Planning Commission that 
the grants for this purpose could be given to the State Gov-
ernments for organising training programmes for preparing 
district plans. On this t ~re was difference of opinion in 
the Ministry of Education and Planning Commission. The 

matter was discussed and it was agreed to carry out the 
Third Educational Survey. This took sometime. The 

Ministry of Education had also to consult the State Govern-

ments in regard to the items to be included in the survey 
and State «fovernment level officers had .to be trained for 
carrying out the survey. The survey, therefore, could not be 

carried out in 1972-73 . 

. The findings of the survey were helpful to the State Governments, 

Planning Commission and the Ministry of E~uc tion in the 
preparation of the 1978-83 and 1980-85 plans." 

5.45. During evidence, the Secretary of the Ministry stated: 

"I would just like to mention that so far as the Third Survey was 

concerned, there was some difference between the Ministry 

and the Planning Commission. The Planning Commission at 

one stage feIt that probably ritualistically it was not necessary 

to go into su.rveys. Then the Educational . \d" ;ser had further 

discussions and it was felt that it was not the normal repeti-

tion of the earlier exercise bu.t it will be a very comprehensive 

kind of an exercise and this exercise will be complementary 

t.o what, I said, would be done by the Institute of Applied 
Manpower Research and also the National Institute of Educa-
tional Planning and certain surveys which the UGC also was 
u'ldertaking. This wiII be a very detailed survey altogether 

~ d I can give the details of how it differs. Then the Planning 



'1 
Commission agreed and that is why we lost some time. 
That is why I ~ntioned this was started in October, 1973 
and it took some time. Once the decision was taken, the 
entire gamut of activities started between April, 1973 and 
December, 1973. They included the setting up of the Advisory 
Committee and the constitutior. of the Sub-Committees as 
part of the survey and SO on." 

5.46. The Committee desired to know whether expenditure incurred on 
the survey was commensurate with the utilisation of the data collected 
during the survey. The Ministry have explained the position thus: 

"Any realistic planning can be undertaken on the basis of the 
accurate assessment of the position. In education particularly 
one has to know thereat which have educational facilities and 
the areas where institutions will have to be located. It is with 
these data that one makes an estimate of the resources re-
quired and develop rational criteria for the production of 
educational facilities. The first two All India Educational 
Surveys had been confined to school education, and in parti-
cular to reorganised prmiary, middle and secondary schools. 
It was in the Third Survey that for the first time all aspects 
of education were conveYl!d on a census basis. The areas cover-
ed included higher education, technical and vocational education 
not leading to a degree, educational administration and inspec-
tion and school education. In the area of school education alone, 
information on pre-primary education, education at primary, 
middle, secondary and high€r secondary stages for both recognis-
ed and un-reCognised schools, information about every teacher 
in all types of schools, other schools like Sanskrit Pathasalas, 
Maktabas, Bible Schools, hostel facilities for the Scheduled 
Castes and Scheduled tribes, teacher educators at elementary 
and secondary level, institutions for the physically handicapped 
such as deaf, mute and dumb, blind and ofthopaedically handi-
capped, co e ~~ and institu.tions of physical education were 
canvassed. These data have been processed and reports on 
individual aspects as suggested by ,the N ationa! Advisory 
Committee for the Third All India Educational Survey have 
been brought out. The data so collected pwvided information 
which allowed the formulation of suitable approaches and 
programmes for planned, educational development. 

Looking at the variety of information that was collected through 
this survey on a censUs basis covering nearly 9.65 lakhs 
habitations in the counky as a whole the expenditure incurred 

664 LS-7 
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is not unreasonable.' Such comprehensive and all inclusivo 
surveys cannot be undertaken time and again. Moreover, a 
major portion of the funds utilised for the surveys was 
released to the States for undertaking this survey." 

5.47. In a -further note. the Ministry have stated: 

"All India Educational Surveys conducted so far have provided a 
lot of useful information on ~ e habitations without schooling 
facility with them Or within reasonable distance. Also these 
surveys have provided data on the educational institutions, 
teachers. students, school buildings and equipment. The 
detailed information collected in these surveys on educational 
institutions is not available from any other source. In this 

way the survey data fill a significant gap in the information 
system for education. 

On certain items on which information is collected annually by the 
Ministry of Education such as class-wise enrolment of stu-
dents, the survey has helped in checking the reliability of the 
available information. In some cases, where significant discre-
pancy was found between the enrolment figures of the sur-
vey and the annual educational census, actual verification 
shows that the survey data help in complementing the infor-
mation collected in the annual educational census and also 
provide more reliable information. However, in future such 
surveys have to be planned taking into consideration the 
specific data needed at a particular given time. Experience ot 
the previous surveys will certainly help in deciding the items 
of information to be covered on a complete enumeration 
basis and the items put on a sample basis. Also the experience 
gained will prove useful in planning and organisation of similar 
surveys in future. Most of all these periodical surveys have 
driven home the point that the States and the Districts should 
have trained survey' staff on continuous basis as they would 
form the essential linkage to the National Information. Centre 
being planned by NCERT. Such a machinery can help in 
providing the required data to the Educational Planners 
readily and without any time lag at any point of time." 

~. . The Committee drew the attention of the Ministry to the follow-
ing observations made by the Director. NCERT during the inter-depart-
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mental meeting on the fourth All India Educational Survey held on 21 July, 
1977 in the Ministry of Education and Social Welfare: 

"Dr. Mitra was of the opinion that the methods and machinery fol-
lowed in the case of Third Educational Survey were not con-
ducted to the attainment of the desired results, rather :they posed 
hindrance resulting in confusion. The state authorities did not 
take the responsibility of the figures collected and submitted 
by them to the NCERT and only depended upon the NCERT 
for the final figures. The method proved to be costly. Hence 
less expensive and surer methods should be adopted in the case 
of any future survey." 

5,49. Commenting on the above, the Ministry have stated: 

"During the Third Survey as many as 26 schedules covering not only 
the areas of school eduaction but also the allied areas of school 
education (as mentioned in para earlier) were convassed. For 
this purpose both manual tabulation as well as computerisation 
of the data had been adopted. On account of this, the cost had 
increased considerably and the time taken was also more. 
Keeping those points in view in the Fourth Survey only 2 
schedules were canvassed. In this case only manual process-
ing was resorted to. Consequently the cost of computerisation 
to the tune of about Rs. 30.5 lakhs has been reduced in the 
Fourth Survey. However, the methOd of conducting this survey 
remained the same as also the machinery deployed both at the 
central as well as the State level. 

Thus, it can be seen that definite improvement in planning, design-
ing and processing of the schedules in relation to the specific 
objectives was made in the Fourth Survey as compared to the 
Third Survey." 

5.50. According to audit paragraph, the Ministry of Education had 
desired in June 1973 that separate reports of the Third All India Educationel 
Survey should be published on each important theme of the survey and it 
was only in March, 1976 that it was decided that on the subject of school 
education 1 t statistical reports, 7 thematic studies and 6 in-depth studieS 
would be prepared. By October 1979, only 3 reports had been published. 
During evidence, the Committee enquired if the work of compilation 'Of 
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th\! data gathered during the course of trye survey and publication of Reports 
md been completed. The Education Secretary stated: 

. ( 

"After the publication of the Statistical Reports as well as the ~~~ e 

oriented reports, a few are still to come. One Or two will be 
available. I think a few of the statistical reports will be got 
next month. So far as the theme oriented reports are con-
cerned, there is some change in the se:::ondary Edu.:::ation. So, 
these will have to be re-done. As far as primary teachers 
education is concerned, the report will be available next month. 
The language and media of instruction will also be available in 
time. . ... ~ month quite a number of them have been 

published." 
5.51. In a further note, the Ministry have stated. 

"It was only after the data had become available that a view could 
be taken as to the number and types of reports that could be 
brought out on the basis of the information that the Third Edu-
cational Survey had thrown up. llte entire data called for had 
become available only in 1976. On March 17, 1976 the sub-
committee decided that apart from 11 statistical reports, 7 
theme oriented studies would be brought out on the b~is of the 
data which had been collected by canvassing 27 scbedules. 
Out of the 11 statistical reports which were planned to be 
brought out the data indicated that the informaion was not 
good enough in respect of two items viz. School Finance and 
Exannnation Results as to be presented in the form of reports. 
Thus, instead of 11 statistical reports, it was decided to publish 
only 9 reports. However, in a sU,bsequent discussion, it was 
decided to make two reports in respect of hostel facilities for 
Scheduled Oastes and Scheduled Tribes instead of combining 
them into one as planned earlier. Out of 18 statistical and 
theme oriented reports, 8 reports have been printed, 7 report 
being pri-nted and 2 reports are to be printed." 

5.52. The Third Educational Survey conducted by NCERT at tbe 
instance of Government was intended to make avaiblble the basic statistics 
for preparation 0( tbe Fiftb Plan. Alfbough a d.ecision in this regard was 
taken as early in June 1969 so as to ensure tbat tbe results were available. 
In 1972-73 tbere was delay in starting tbe work due to difterence of 
opinion between tbe Ministry of Education and tbe Planning Commis-
sion regarding the usefulness of tbe survey. Tbe work could be started 
only in October. 1973 and was completed by tbe end of Febmary, 1975 at a 
total cost of R~. 101.69 lakh!i. 
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5.53. The Committee find tbat in their enthusiasm to carry out a 
comprebensive and "aU inclusive survey, as many as 27 scbedules were pres-

cribed requiring voluminous data to be colleded and processed. Tbus 

3 project which had already been denyed for want of clear perception of 

the requirements was furtber delayed. By the time tbe dab became 

available, it was already outdated. The Committee find tbat even the 

question of filllliising the number and types of reports tbat would need 

to be brougbt out was postponed till the results became available. The 

Committee see no reason wby this matter could not bave  been finalised at 

the time of drawing up the schedule. It is still more suprising that 

even though tbe survey work had been completed in February, 1975, 

decision regarding the number of reports and thematic studies was taken 

only in March, 1976. The Committee consider that the authorities con-

cerned were remiss in not pltlnning the survey work properly. Tbis is 

regrettable. 

5.54. The Commiitee find to their dismay that even the printing and 

publication of statistical reports and thematic studies has been proceeded 
witb hI a lackadtlisical manlier. As in March, 1981, out of 17 statistical and 
theme oriented reports, 8 bad been printed, 7 others were reported to 

be under print while the remaining two were yet to be printed. 

5.56. In this connection, tbe Committee note that observations of the 

that occurred at various stages in course of carryiJ'!: out the Third 
Educational Survey, in proce5sing the data and publishing the Reports 

thereon. Tbe Committee require that the' matter be investigated thoroughly 
witb a view to ascertaining the reasons for sucb debys and taldng 

necessary remedial measures for tbe  furture. The Committee would like 
to be apprised of the outcome of tbe enquiry. 

5.56. In this connection, the Committee note tllllt observations of the 
Director, NCERT, made during the course of an inter-departmental meeting 
on the 4th All India Educational Survey held on 21 July 1977, to the 
elect that "tbe methods and machinery followed in the case of the Third 
Educational Survey were not conducive to the attainment of the desired 
re~u ts  rather tbey posed bindrance resulting in cO:'1fusion. The State 
authorities d.!d not take the respo!1sibility for the figures collected and 
submitted by them to tbe NCERT and only depended upon tbe NCERT 
for the final figures. The method proved to be "costly". 

It bas been claimed that a definite improvement in planning 
designing and processing the of the schedules in relation to the specific 
objectives "US made in the fourth survey. 
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5.57. Although the maclaiDery for collecting the data in the field ... 

necessarily to be provided by the States, the Committee consider that the 
field officers of the NCERT and the Regional Colleges should be actinly 

involved in such surveys. The States no doubt realise the immense use 

to which the data collected in these surveys can be put in tbe p1anniBg 

process. Checking On the veracity and authenticity of the data is tbere-

fore as much in their own interest as in that of the Central GovemmenL 

E. Snpply of science kits 

Audit paragraph 

5.58. In 1976, the UNICEF placed an order for the supply of 9018 

primary science kits during 1976-77 with the NCERT at the quoted rate 

of RI. 210 (including forwarding charges) per kit. The NCERT also 

accepted (1976-77) orders from 5 State Governments for supplying 1623 

science kits at the same rate. A scrutiny in audit of the records of the 

NCERT, however, revealed that the price of Rs. 210 per kit for supply 

to the UNICEF had been erroneously worked out, the total price per kit 
worked out to Rs. 223.39. The incorrect price fixation resulted in a loss 

of Rs. 1.42 lakhs on the supply of 9018 kits to UNICEF and 1623 kits to 

the States. 

[Paragraph 32 (Sub-para 9) of the Advance Report of the Comptroller 

and Auditor General of India for the year 1978-79, Union Government 
(Civil)] 

5.59. The Committee desired to know whether the NCERT prodU'Ced 

science kits on its own or on demand and how the cost of production of 
the kits was worked out. The Secretary of the Ministry stated: 

"As regards the question of kits, the effort of the NCERT was to 
see how the teaching of science in schools could be upgraded. 
That was the rationale behind the preparation of the kits. The 
first big order which the NCERT got was from the UNESCO. 
Frankly speaking, this ~so provided a fair amount of expe-
rience to the people in the workshop in mass production of 
these kits. 

There is the question about loss. There was something wrong in 

the costing that we had initially done. We have got the details 
now-not at this time, but slightly earlier. It has been com· 
puted by the Audit that each kit should cost Rs. 223.39. 
From the costing which was done subsequently, postage, salary 
of the staff engaged in accounts, the entire office expenditure. 
had been added. We feel that Rs. 16.77 ought to be deducted 
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before we compute as to what is the amount of loss. At that 
point of time it was our costing which was wrong. It is 
a fact that this loss ~s shown. But my submission is that this 

is only a notional loss in a senSe because of our own costing. 
The second thing is that the benefit of this did not go to 
anybody e!se because these kits were distributed free to some 
of the schools in the Backw(!.rd States by the UNICEF. So, 
far as we are concerned, they gave us a fair amount of expe-

rience in preparing t e~e kits. Now we are getting demand even 
from outside and even from some of the States .... from Bihar 
etc., and even from outside the country. Our effort is to popu-
larise these kits. One of the recent orders was for about 10,000 
kits from Bihar." 

5.60. A~cordin  to the Ministry, the loss of Rs. 1.42 lakhs on produc-
tion of science kits mentioned in the Audit paragraphs was 'a national 
loss' bec:ausethe kits were distributed free by UNICEF to schools in 
certain educationaUy backward States. The Committee, however, find 
that the costing method adopted by the NCERT was also faulty and the 
total price per kit would actuaUy be Rs. 206.62_ as against Ks. 223.39 
worked out earlier. 

F. Delays in printing of textbooks 

5.61. During evidence, the Committee referred to the reply to S.O. 
No. 720 given by the Minister of Education in Lok Sabha on 27 July, 1980 
that Government had received various types of complaints regarding cor-
ruption, non-use of books, administrative deficiencies, malpractices etc. 

and enquired about the action taken by Government on those complaints. 
The Secretary, Ministry of Education stated: 

"Various complaints had been received at different times and the 
same are being looked into. As regards text-books I would 
like to mention that there has been particularly the difficulty 
of paper because We get the paper from Norway through STC. 
Now, we have built up the buffer stock. As regards printing 
presses we have got with us full details, It is true we have 

--been using private presses but then I would like to mention 
that Government presses were contacted and they expressed 
their inability 10 undertake such a big load. Secondly, Sir, 
the Government presses wanted higher schedule of rates than 
the one we got from the private presses. Then the Government 
presses expressed their inability to use paper in sheet form. 
They wanted the paper to be in roll form." 
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5.62. The Committee pointed out that s~ver  mistakes had been 
noticed in the textbooks printed by the NCERT and desired to know how 

these had occurred and what remedia,1 measures were being taken in this 
regard. The Director;"NCERT stated: 

"We are sorry for certain errors which have crept in, in some of 
these textbooks. These errors will be corrected very soon, 

some of these errors crop up at proof stage; some of them crop 
up at the manuscript stage. We had to undertake a r~ 

number of publication work for the new curriculum of 10 plus 
2 stage. I would submit in all fairness that various distinguished 

authors have done their best in the preparation of these text-
books. Sometimes certain mistakes have crept in and these 
are now being rectified. There is the team of evaluation experts 
who are going into it. Experts at the State level will also 

be associated. These will be scrutinised by another commit-
tee. Then this will be accepted. It is up to the States to tako 

action." 

5.63. The Committee required aboyt the reasons for delay in printing 
of textbooks prescribed for students ot secondary schools. In reply, the 

Ministry of Education have stated: 

"During the years 1975 to 1980 a number of factors contributed 
to the delay in the bulk availability of thextbooks prepared anal 

produced by the NCERT. With the experience which has been 
gained, a number of remedial measures have been adopted and 
it is expected that these win help in making available all text-
books much before the commencement of the academic session. 
The paragraphs that ;follow r iscus~ some of the factors which 
have caused delay and the remedial steps which have been 
taken. 

The urgent need to prepare and produce textbooks required for the 
new and upgraded curriclilum, developed-hy the Council for 
the 10+2 pattern required compressing the text-books pro-
duction programme mto a t rce ~ r span viz. 1977-78, 1978-
79 and 1979-80. This led to extraordinary pressure on the 
limited resources of the Departments particularly the Depart-
ment of Publication. Even during 1975-76 new textbooks on 
physics, chemistry, biology, mathematics, history and geo-
graphy were prepared and produced as forerunners to the for-
mal changeover to the 10+2 pattern commencing in 1977-78 

Till 1980-81, textbooks were prescribed by the Centra! Board of 
Secondary Education and the Kendriya Vidyalaya Sangathan 
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on a year-to-year basis. This meant that the entire range of 
textbooks and workbooks, for Classes I-XII had to be re-
printed each year-the total number of titles to be supplied 
each year being in the neighbolMhood of 150-200. In spite eX 
all this, the Council brought out all the titles required for the 
year 1978-79 academic session by 31 July, 1978. 

Late arrival c:J the Norwegian printing paper for textbooks and 
cover printing was an important factor in 1979 and even more 
so in 1980. Although the paper was expected to arrive bet-
ween September-December 1979, it actually arrived in April, 
1980. Consequently the printing of a large number of text-
books was delayed. 

From February, 1980 onwards there was drastic power shedding. 
This, along with the late arrival of paper led to the upsetting 
oJ the printing schedules, so that a number of books became 

availab!e in the market in August, 1980 instead of June-July 
1980. However the number of such titles was small, six titles 
compared to the total number of 175 titles. 

In July, 1979 there was a total book binders strike allover Delhi, 
the effects of which lasted a full month. 10 some printing 
presses which were printing our textbooks, work suffered be-
cause of labour strike. 

Remedial measures 

In spite of the difficulties encountered, every effort has been made 
to mak most of the textbooks available to sale outlets before 

the on set of the academic session. Most of the titles--90 out 
of 124 in 1978-79, 170 out of 176 in 1979-80 and 161 out 
of 186-were either already in stock or made available by 
July of the year. Most of the remaining titles became 

available by August of the year. 

With a view to making textbooks available well ahead of the onset 
of the academic session NCERT has launched its textbook 
printing programme much earlier than it has been able to do 

in the last few years. The printing of textbooks for 1981-82 
for Classes I-VIII was commenced at the end of November, 
1980 and suppliese of all textbooks for Classes I-VIII are 

scheduled to be received from the presses by 30 April, 1981. 

The Kendriya Vidyalaya Sangathan has decided to prescribe the 
NCER T textbooks which are currently available for three aca-
demic sessions. NCERT is, therefore, in a position to print 
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textbooks for Classes I-XIII for two sessions at a stretch. 
While the requirement for 1981-82 will be received by the end 
of April, 1981, that for 1982-83 will be received during July-

December, 1981. This will ensure that for 1982 academic 
session textbooks for Classes I-VIII will begin to be distri-
buted by January, 1982. 

The Central Board of Secondary Education has prescribed the cur-
rent textbooks for Classes X &XII for three academic sessions 

and textbooks for Classes IX and XI for two academic sessions. 
In view of the load both on the Publication Department arid 

the printing presses-because of the decision to print textbooks 
for Classes I-VIII for two years-it has been decided to print 
textbooks for Classes X-XII for one year only; with sufficient 

margin being given to the supply exceeding the demand esti-
mated in the Council. 

In view of the difficulties experienced during 1979 and 1980 as a 
result of the delays in the arrival of Norwegian paper, the 
Council has built a buffer stock of paper sO as to ensure that 
the printing programme for the session 1981-82 is not adverse-
ly effected by short supply of paper. Further, the Norwegian 
paper consignments for 1980 have already arrived and furthet 
buffer stocks are being built-up for the next session." 

5.64. The Committee enquired whether the NCERT had taken any 
steps to increase the sale of their textbooks and improve their acceptibility. 
The Director, NCERT stated: 

"You have raised a question which is very difficult to answer. 
The textbooks which have been prepared by NCERT, have 
been done by eminent persons and by some distinguished 
scientists and social scientists. We have no doubt that they 
will compare very favourably with any textbooks anywhere 
in the world. But they don't sell in the States because every 
State has an autonomous Board of Secondary Education. 
That Board recommends its own syllabus, which is different. 
from the syIlabus of the CBSE. Moreover, at every level. 
Education is controversial, e.g. in curriculum, textbooks and 
teaching methods. For example, with regard to science, integ-
rated science at the middle schOOl level is not accepted in some 
States. Scientists are themselves divided, whether it should be 
integrated science or general science. So, sOme Stateo; would 
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depend on their subject-matter experts. They are the advisers 
to the State authorities. They say: "We will not accept 
NCERT textbooks." There are textbook corporations and 
other vested interests. Our effort is to involve such people 
in the Conference of Boards of Secondary Education which 
takes place annually, and to place across this. idea, viz.: 
"Have a look at your books, and our books. And if you 
feel that our-books are slightly better than yours, why not 
accept them with slight modifications, jf necessary?" We have 
always said that they are most welcome to modify our books 
to suit their needs. Even that does not take place, because of 
local ifactors." 

5.65. At the instance of the Committee, the Ministry of Education 
have furnished the foI'owing note indicating the value of titles which 
remained unsold during 1975-76 to 1979-80: 

"As long as books are not de-prescribed, the balance stock held 
by the Council is sold during the next school session. In this 
connection, it is relevant to point out that while fixing the print 
order for various prescribed textbooks an addition of 15 to 
25 per cent is invariably made to the anticipated level of con-
sumption in order to avoid any possible shortage and also to 
provide for the demand of textbooks by institutions opened 
during that academic session. 

It is only in respect of the titles which have been de-prescribed that 
the question of disposal of the surp!us stock arises. For ins-

tance during 1975-76 to 1978-79; as many as 51 titles (out of 
300 titles) became surplus due to their withdrawal by the 
Central Board of Secondary Education from its prescribed list 
and also because of the need to prepare new textbooks for 
the 10+2 curriculum. The value of these titles was Rs. 19.98 
lakhs. In regard to these titles the Executive Committee de-
cided that surplus stocks of textbooks lying with the Council 
should be distributed to the Centres for Continuing Education 
and other educational institutions through the agency of all 
India Primary Teachers' Federation. The balance stock of 
20,20,264 books as on 31-3-1980 contains books which are 
currently in use in schools and would have been sold for the 
1980-81 academic session. Only 32,000 books out of them 
are surplus in the sense of not being prescribed." 
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5.66. Asked if any text-book had been withdrawn by the NOERT due 

to printing mistakes during the last years, the Ministry have replied: 

"No textbooks has been withdrawn during the last five years owing 

to printing errors, and no loss has been incurred because of 
withdrawal of textbooks owing to printing errors." 

5.67 Delays in the availability of text books re ~ed and pro-
duced by the NCERT has been the subjed of much public criticism 
during the last few years. It has been stated that delays during 
the years 1975 to 1980 were due to e'xtra-ordinary pressure on the 
limited resources of the Departments concerned on account of the 
urgent need to prepare' and rodut.~ textbooks required for the new 
and upgraded curriculum which required compressing of the text-
book production programme into a three year span 1977.78, 1978-79 
and 197980. It was also stated that delays in receipt of paper from 
Norway also affected the production programme during 1970 and 

even more so in 1980. It should have ~ en realised that non-avail-
ability of textbooks in time would under-mine and affect the whole 
educational system. The kingpin of any educational system is the 
availability of teachers and textbooks. All other facilities are 
ancillary to the presence 01 a teacher and the availability of a text-
books. Hence, if textbooks are not available or are not of the re-
quisite standard and quality, the entire educational system would 
be weakened and the purpose of imparting knowledge defeated. It 
is in this context that one should give most serious consideration to 
this major task of preparing standard and relevant textbooks and 
tbat too at reasonable price and at proper time. It is unfortunate 
that the NCERT did not make proper arrangements to gear up the 
machinery for ensuring the timely availability of the textbooks. 
The Committee strongly recommend that NCERT should give high 

priority to this task. 

5.68 The Committee note that till 1980-81 both the Kendriya 
Vidyalaya Sangathan and the Central Board of Secondary ~uc

tion were prescribing the' books on a year to year basis which meant 
reprinting of each title every year. However, the.'Y have now de-
cided to prest..lribe the current te'Xt books for three academic sessions. 
During 1975-76 to 1978-79 as many as 51 titles are stated to have 
become surplus due to their withdrawal by the Central Board of 
Secondary Education (CBSE). The value of these titles is Ks. 19.98 

lakhs. 
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5.69. As both these institutions are under the direct control of 
the Central Government, the Committee consider it unfortunate 
that such a situation was allowed to continue for years together 
causing waste of precious resources apd unnecessary ha-dship to 
students. . 

5.70. It was stated in evidence that the text books prepared by 
the' NCERT C9JDpare very favourably "with any textbooks anywhere' 
in the world. But they do'nt sell in the States because every State 
has an autonomous Board of Secondary Education. There are text-
book Corporations and other vested inter£'Sts. It h common know-
ledge that there has been a mushroom growth in recent years of 
private agencies publishing cheap and sub-standard books all over 
the country. In fact, this ha:. b£lcome a profit making business fCYl' 
some people/organisations and is having a detrimental effect on the 
educational system. This ert~n r  approach in text book produc-
tion and commercialisation of nter'est in matters educational 
remain serious impendiments to the growth of a healthy and pur-
p4)seful educational system. ~s drift must be immediately checked 
by all concerned. The Committee consider that the NCERT should 
intensify its ei ~rts to bring out quality textbooks. It is also neces-
sary to involve the educational authorities in the States in a syste-
matk and ~rdin ted manner so that the books prepared by tbe 
NCERT get wider recognition and acceptability in all States of the 

Union. 

G. National Talent Search Schemes 

5.71. During evidence, the Committee enquired abeut the justi-
fication for entrusting the National Talent Search Scheme to NCERT. 
The Education Secretary stated: 

'-.. "It is felt fuat they have the expertise in identifying the talent 
and the areas for which these scholarship!, should be given. 
That is why this work was given to them. It was felt 
that it would be reinforcing their own effort and their own 
academic expertise so far as identification of the talent 
and working out even the criteria is concerned." 

5.72. At the instance of the Committee, the Ministry of Education 
have furnished the following note regarding the objectives and 
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achievements of the National Science Talent Search Scheme: 

"The National Science Talent Search Scheme was stated in 
1964. It was a! that stage confined to basic sciences only. 
From 1977 onwards the scheme h<,s been extended to cover 
social sciences and studies in engineering and medicine. 

The objective of the scheme under the National Science Talent 
Search Scheme was to identify and nurture talented, 
Students in sciences and give them financial assistance 
towards the best possible educ~.tion so that they may 
develop and serve the discipline by doing research work 
in basic scien~es. Almost 48 per cent of the candidates 
could not avail of the scholarship right at the beginning 
when the scheme was confined to basic s~iences (because 
they preferred to go in for engineering and medicine). 
Even in case of basic science there was considera.ble drop 
even after the students had taken the scholarship. 

A Review Committee considered tbis question in 1976 and 
suggested that apart from basic scienr:es scholarships 
should be awarded tel" talented students opting for social 
scien::es. It W2S also recommended that students in en-
gineering and medicine be also brought within the pur-
view of the scheme. The main objective for expanding 
the scope of the scheme wa'5 to ensure that the Council 
should identify and support talent in overall national 
interest, irrespective of the fact whether students study 
basic sciences social sciences, medicine, engineering or 
agriculture. The objectives of the revised scheme are 
therefore to identify and nU'rture talent in social sciences 
and sciences. 

Another modification that has been effe::ted in the scheme 
is to identify talent at an early stage i.e. class X so U-t 
it may be supported at the +2 Stage as well. These 
modifications have resulted in an almost <!ent percent 
retention in the education system of the scholars who have 
been selected unaer this scheme. 

The effectiveness of the scheme has been evaluated and the 
findings are encouraging as most of the 'States have indi-
cated that the scheme has produced a positive effect and 
led to the improvement of science education." 
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5.73. Asked to state the percentage of such students who were 
awarded scholarship but did not continue their study after gradua-
tion, the Ministry have stated: 

"A study was conducted in the Department of Measurement 
and Evaluation of the Council to find out the reasons f()i' 
students drop-out for the period 1967 to 1976. The reasons 
as identified below in the -study are given below along-
with the percentage of dropouts: 

-----------------------------------------------

ReflSMlS 

(i) Noth;ng Communicated (probably they went in for 

Engineering or Medicine) 

ii» Gave up basic sciences 

(iii) Went abroad 

(iv) Could not secure I st class 

(v) Gave up Studies 

(vi) Poor progress 

(vii) III health/death 

(viii) Took up some job 

(ix) Other minor or unstated reasons 

Perren/age 

34% 

30/ /0 

6% 

With the extension of the scheme so cS to cover social sciences, 
engineering, medicine and agricultu.re no students' drop-
out is revealed. The retention rate is now almost cent-
percent." 

5.74. A stUdy conducted by the Department of Measurement and 
Evaluation of the NCERT into the causes of drop outs among National 
Science Talent Search Awardees during the period 1967-76 found the 
drop out rate to be 'alarming'. It also revealed that only a fraction 
of talented scholars have reached the level of Ph.D. It was in fact 
at'the initial stage itself that most of t ~ talent got lost because of 
the stipulation that the student must offer basic sciences. Of t o~ 

who actually availed of the scholarship, almost 70 per cent dropped 
out at the BSc. stage because of the awardee not getting fi"st class. 

5.75. The Committee observe that as a result of the review of 
Science Talent Search scheme, belated though it was, the scope of 
the scheme has been extended so as to cover, besides basic sciences, 
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such other branches. of knowledge as social sciences, engineering, 
medicine and agriculture. The retention rate is (.onsequently stated 
to have improved to almost cent per cent. While welcoming this 
step, the Committe.e would I1ke the NCERT to secure the assistance 
and guidance of other educational organisations/individuals in con-
ducting this programme and in e\'a1uation the results. The Com-
mittee further suggest that the NCERT should keep liatson with 
the National o itte~ on Science and Technology in so fas as 
science subjects are concerned So that the best talent could be 
attracted to areas where it may be most needed. 

The Committee re::ommend that an evaluation of the extended 
scheme may be under-taken periodically, so as to ascertain the im.-
pad of the programme and how it could be make more effective. 



CHAPTER VI 

'REVIEW OF THE WORK AND PROGRESS OF THE NCERT 

j\u4it ~ r  

6.1. In accl'rdance with the provisions of the NCERT's Memoran-
~u  of Association, the functioning of the NCERT was last reviewed 
in 1968 by a committee appointed by Government. Some of the 
eommitU-e's ~co end tions were accepted by Government, while 
-.others were referred (August 1969) to the Executive Committee for 
-examination and decision; the later directed (November 1969) the 
-Director to consider those items which were not nnplemented. The 
WCERT st.ated(July 1979) that the contents of the report as well-
as decisions of Governmen had been kept in view in deciding the 
policies and programmes of the Council Although the NCERT's 
-expenditure had increased and its activities had expanded since 1968, 
'Gnvernment had not-undertaken any fresh appraisal of its working 
$0 far (October 1979) . ' 

[paragraph 32 (3) of Advance Report of the Comptroller and 
Auditor General of India for the year 1978-79, Union 

Government (Civil)] 

6.2. The Committee desired to know the reasons why Government 
.did not review the activities of the NCERT since 1968 as required 
"by clause 6 of the Council's Memorandum. of Association. The Minis-
-try of Education have replied: 

"Clause 6 of Memorandum of Association of NCERT reads 

as below: 

~ e Government of India may appoint one or more persons 
to review the work and progress of the Council and 
to hold enquiries into the affairs thereof and to report 
thereon in such manner as the Government of India 
may stipulate; and upon receipt of any '.Such report, the 
Gnvernment of India may take such action and issue 
such directions as it may consider necessary in respect 
of any of the matters dealt-with in the report and Coun-
cil ~  be bO'lllld to comply with such directions. 

107 
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In dditi~ n  the Government of India may at any time issue 
directives to the Council on important matters of policy 
and programmes." 

Thus, it may be seen that there is no limit of periodicity laid 
down jn the Council's. .~ or ndu  of Association for ordering the 
review by the Government. 

However, fitter 1968 there had been certain periodical reviews 
oVer the or~  of NCERT, though they were not ordered by the 
Government lmder clause 6 of the Memorandum of the Association. 

In 1974 an Internal Study Group. was set up by the Council in 
pursuance of the recommendations of the ExeC'lltive Committee to 
make an in-depth .s~ud  of the Council's work and on suggestions 
which had been made by the members of Parliament and others 
about the functions of the Council. Based upon the recommenda-
tions of this Study Group the Council was reorganised. -

In 1977, on a suggestion made by the Ministry of Education, the 
Council conwlted Administrative Staff College of India for develop-
ing an optimal organisational structure which would improve the 
efficiency of the various Departments particularly with a view to 
meeting the new challenges and educational priority laid by the 
Government. 

The recommendations of this study team were considered by 
the Executive Committee of the Council in 1978. In pursuance of 
the decisions of the Executive Committee the Council has already 
undertaken w.bstantial reorganisation of its work. Among others, 
the steps that have been taken include: development of Planning, 
Monitoring and Evaluation Mechanisms, establishment of Coordina-
ting Committee with a view to avoiding duplication of programme 
effort and constitution of advisory committees on curriculum and 
Elementary ar.d Secondary Education for advising the Council on 
programme priorities. 

The then Education Secretary (Shri P. Sabanayagam) under-
took a review of the programmes of the Council on a department 
to department basis. This review generally appreciated the direc-
tions in which the Council was moving and the work that the various 
Departments had done. It indicated some changes in the organisa-
tional structure and suggested that efforts should be made to trans-
late into practice the findings of the Council's research and develop-
ment work and for disseminating information about the work that 
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the Council was doing, so that States and State level institutions 
cou1d take benefit of the available expertiSe. 

The .Education Secretary also inter-alia stated that no further 
revie¥T of the working of the Council was considered necessary at 
this stage." 

6.3. During evidence, the Secretary, Ministry of Education and 
Culture (Deptt. of Education) stated: 

"The NCERT will be celebrating its 20 years of existence. The 
colleges have been set up subsequently. During this 
period there have been a number of reviews of various 
kind!> but before I bring some of these things to your 
notice, I want to mention, that NCERT is a very unique 
kind of institution. There is no single institution of a 
similar kind anywhere either in the developed or in the 
developing world. It has an omnibus character of its own 
and it has to function in a federal system where much of 
the work is to be done in the States. The overall policy is 
decided at the Centre but the States have a fai\" amount of 
flexibility. The other thing I would like to mention is that 
there is a little bit of historical b c~ round in the setting 
up of this organisation and that is why there have been quite 
a few problems In this respect. Those problems have not en-
abled this institution to acquire a distinct identity of i'ts 
own. So many organiSations were set up at different times 
with different purposes-sometimes just as as a part of the 
Ministry and so on-and after some time they were all 
merged, and always there have been some compelling 
circumstances which prompted the merger of those orga-
nisations. I would also like to point out that that was 
the reason that for quite sometime, though the NCERT 
was set up, we did not have a full time Principal. We 
had n Principal in the beginning b'llt he was actually the 
Joint Secretary from the Ministry, and then we did not 
have the Joint Director for sometime. This is the back-
ground to the setting up of the NCERT. But so far as 
the basic objectives of the NCERT and the review of its 
activities is concerned, the Nag Chaudhary report in 1968-
69 gave a new direction to the working, the purposes and 
the functioning of this institution. This was the first 
ma'or review and it is included in Clause 6 of the Memo-
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" ,';'.Mj.' ~du  of Association. In that sense it was a formal 
review that was ordered. But in 1974 there was an inter-
nal study group set up by the Council itself. That was 

"h set 'Up because of certain suggestions made by the PAC. 
In 1977, the Council appointed the Administrative Staff 
College of India as consultants. Later on, there was also 
another review by the Education Secretary himself. This 
was done sometime in 1979. He submitted a fairly detail-' 
ed report. Only three or four departments of the unit 
werp left out by him. He adopted a detailed procedure 
asking for a lot of information in advance and then ques-
tioni"1g the staff. He went area-wise. Besides that, there 
have been a number of specific area reviews. at ' 

6,4 He added: 

"In clauc;e 6, there is no periodicity as such. The question of 
review can be from three angles-passage of time, expen-
diture and extension of the activities of the organisation. 
Taking all these into account, there have been contin'lling 
reviews. The PAC's Report on NCERT was another re-
view ... So far as its activities are concerned, our focus 
has been on the area of work. A large number of Com-
mittC'es have gone into it." 

6.5. The Committee pointed out that as per the General Financial 
Rules, in the case of substantially aided institution of this type 
where the expenditure incurred amounts to Rs. 11 cro!,es per year, 
a review of thE: performance of the institution should be undertaken 
after every three or five years. The Committee enquired about the 
reasons for not conducting a review of the functioning of the NCERT' 
as per the General Financial Rules. The Secretary of the Ministry 
stated: 

"I think even the Annual Plan discussions provide the Gov-
ernment a fair amount of indepth review of the unc~ 

tioning of this institution, whether "it is the programme 
or the expenditure. Probably I am not very clear, but 
I think this particular achievement-cum-performance re-, 
port it! regard to non-recurring grants need not be obtain-
ed in the case of the Board for Secondary Education. In 
the case of recurring grants, submission of reports should 
be insisted upon. But in all other cases, specially in the 
case of statutory bodies or institutions sponsored by the 
Government, such reports need not be insisteU upon, pro-
vided such bodies and institutions present formal annual 
reports, embodying an account of their general perfor-
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mance in that year. I personally feel that perhaps NCERT 
falls in this category. So far as this institution is con-
cerned, it is quite true that it is still a developing kind 
of institution becaU$e of the change of Government policy 
and programmes." 

6.6. Asked whether in view of the fast changing situation in the' 
field of education and also considering the fact that the NCERT had 
been in existence for 20 years, a review from all the three aspects 
mentioned by the witness himself was now called for, the Secretary, 
Ministry of Education and Culture stated: 

"'-" .... You have made a very valid comment, whenever Gov-
ernment gives a grant, such a probe is necessary. What 
I am submitting is that this institution is in such a stage 
of flux, because of the changing policies of the Govern-
ment, and so the institution has not always been in a 
position to do its best ...... A certain amount of continuity 
and stability is needed... At the same time it has also 
to respond to the policy changes of the Government. 
Sometimes the pressure becomes S'Uch that the implemen-
tation of the original or continuing work gets a set back. 
I fully agree that there is need for a probe:' 

.... So far as performance is concerned, effort has been made 
from time to time that specific claims on the charter are 
fulfilled. Education reviews by Committees or Commis-
sions frequently are like planting a tree and uprooting it 
the second day to see how far it has grown. My sub-
missIon is so far as NCERT is concerned, more time and 
greater attention in respect of 'each area of its activity 
should be given. Instead of bigger probe from outside if 
the same time is spent in ensuring what remains to be 
done or seeing whether the implementation is inadequate, 
probably much re ~r results will be available ..... " 

6.7. The witT'.ess further deposed: 

" .... My only S'Ubmission is that from what I see of the various 
Committees, the functional programme committees, the 
specific purpose Committees and the Consultancy Report 
of the Administrative Staff College as well as Dr. Nag 
Chaurlhuri Committee; if We have another Committee at 
the moment, we will be losing, if not more, at least two 
years. Here, I would only suggest, as a professional ad-
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ministrator that the overall view of what has been done 
and what has not been done is to be taken into account .. 
... it is time that the Chainnan of the NCERT who is the 
Education Minister and the Education Ministry themselves 
should see what can be done .... SO far as the earlier Re-
port (Sabanayagam Report) is concerned .... it does point 
out what partiC'Ular things are being done and what ought 
to be done.. it does indicate to us certain lines on which 
we ~ ou d go so that two things can happen; firstly that 
there is a distinct identity of this institution which some-
how or other, for a number of reasons, is in a fragmented 
kind of condition and secondly that there is a perspective 
in the light of the situation that was pointed out of which 
the l\ifinistry is aware and the Planning Commission is 
also aware and that there is a task force studing the 
situRtion. 

6.8. Sharing the concern of the Committee that for many reasonS 
the NCERT had not been allowed to function effectively, the Educa-
tion Secretary, stated: 

"I would like to assure ... that the NCER'tls working and its 
activities will certainly be exposed to a very critical 
scrutiny." 

6.9 The Committee referred to the recommendation made by the 
Ad inistr tiv~ Staff College, Hyderabad in its report on NCERT 
that there was need for a clear definition of the COuIlcil's long term 
purposes in conformity with the objectives already spelt out n~ 

enquired about the action taken by Governmen\ thereon. The Secre-
tary, Ministry of Education stated: 

"I would like to submit that the Executive Council requested: 
at that time Mr. Mathur, Dr. Satish Chandra and the Joint 
Secretary of the Ministry along with Dr. Mitra to 
examine this particular question. The Executive Council 
came to a conclusion that the objectives of the Council 
shaH be to assist and adyise the Ministry of Education and 
Social Welfare in the implementation of its policies and 
major programmes in the field of eaucation, particularly. 
school education. This is in then---minutes dated January 
2, 1979. It was felt that so far as long-term goals of the 
COWlcil are concerned, they are implicit in the functions 
as visualised or as mentioned in the Memorandum of 
Association. It was felt that the priorities ought to be 
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the overall national goals in the educational development 
and they were defined in the Fifth Plan and' now ill the 
Sixth Plan. There were 7 or 8 points. This was the' 'first 
one that they mentioned. The other one was, t ~ emerg-
ing social and economic concerns of the nation the natioml , 
integration and so on. It was felt that in these areas, the 
focus of the NCERT should be there." 

6.10. The witness added: 

" .... I can appreciate the fact that in micro terms we should 
spell out 0'Ur operational objectives. We will try to do 
that. The Executive Committee also appreciated some 
of these suggestions." 

~ . The Committee observe that a comprehensive review of the 
perfennance of the N~  was made in 19G8 by the Nag Chaudhuri 
Committee. In 1974 an Internal Study Group was set up to make an 
in-depth study of the Council's work. In 1977 the Administrative 
Staff College of India, Hyderabad was entrusted with task of sug-
gesting means and methOds of developing an optimal organisational 
struc~ of the NCERT which would improve the efficiency of its 
various Departments particularly with a view to meeting the new 
~ es and educational priorities laid down by the' Government. 
6.1%'. The Planning Commission in its meeting held on 24 Novem-

ber, 1978 while considering the annual Plan proposals of the Minis-
try of Education and Social Welfa1"e, suggested that "the structure 
and programme of the NCERT will be critically reviewed by an 
independent Committee with a view to bigh-Iighting the role which 
NCERT should play in providing necessAry academic and technical ' 
support to make school educafion fUnctional and purposive." 

6.13. The Committee learnt that in 1979 the then Edueation 
Secretary (Shri Sabanayagam) undertook a review of the Council's 
progrannne on a department to department basis after which he 
indicated some changes in the organisati'onal structure of the NCERT. 
In view of the review carried out by the then Education Secretary 
n~ the earlier review done by the Ad inis~tive Staff College of 
India; it was felt by the Government that further review by another 
Committee as suggested by the Planning Commission woUld not be 

necessary . 

. '6.14. During the course of evidence before the Committee, it was 
pointed out that the NCERT has to fUDction in a federal system 
where much of the work falling within the jurisdiction of the NCERT 
has to be done in the States. It was conceded by the Sec1'etary? 
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Ministry of EdlKation while tendering his evidence before C--
mittee. that due to the changing policies ha the educational tiel..; .... 
Coundl has not always been in a position to do its best ... mIlCh ... 
that the problems encountered by it ''had Dot enabled this institutioa 
to acquire a distinct identity of its own", and that it was "in a frag_ 
mented kind ~  condition." 

6.15. The Administrative Staff College, Hyderabad had in their 
report pointed out among other things that there was need. for a 
clear definition of the Council's long term purposes in eonfonnity· 
with the objectives already spelt out. They observed that the De-
partments were organised along academic streams -service functioas-, . 

and. on the basis of narrow s eci ~tion units. This was a sev.e-
constraint in articulating the multi-disciplinary research in pursuiuc 
developmental functions and in helping the extension services-
which were carried out by the various Departments of the NCERT. 
Therefore it was difficult to sustailJ. and consolidate problem solving: 
expertise. 

6.16. The Committee have earlier in this Report drawn attentUm-
to some of the constraints and inhibiting factors that impede the 
proper functioning of the NCERT as a catalytic agent in the field of 
education. And this, despite the fact over the years, its workiD&-
has been subjected 0 a series of reviews. The Committee find that a-
number of important recommendations made in the reports have 
stilI not reached the important and critical stage of implementation.. 
The Committee, therefore, suggest that a Task Force consisting of 
the representatives of the Ministry, the NCERT and some emineat 
educationists, should be set up expeditiously to consider within a 
stipulated period of time the urgent problem of restructing of the 
NCERT to restore to it the dynamic, creative and nationally useful 
role of effectively helping the educational system of our federal de-
mocratic republic. Naturally, such a Task Force would draw guid-
ance and help from the several valid recommendations and 'sugges-
tions made in the Reports of the various committees referred to ia 

the preceding paragraphs. 

6.17. Since Education is now a concurrent subject, the Committee 
consider that the Ministry of Education, at the Centre and the-
NCERT will have to play an even more active role in the process 
or building a purposeful and stable educational system. The NCERTy 
a!'i a major educational resource base and a repository of national-
educational talent must address itself to some of the major chal-
lenges facing the country in its march towards building an cnUgh-
t~ned society. Urgent attention should be given both by the Minis-
try of Education and the NCERT to . such critical matters like 
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ac.eelerating the programme for removal of illiteraey throughout. 
the country, improving the standards of school educ:lation at the 
three levels-primary, secondary and higher secondary, providing 
neeessary incentives to children of poor families and better atten-
tion to backward areas. Towards that end, greater emphasis would 
need to be given to the problems of curricula and examination re-
form, vocationalisation of education, promotion of research and in-
nevations in educational techniques and skills .. 

6.18. For any such programme to be successfuJ! it would be' 
both necessary and desirable to obtain the active cooperation and 
involvement of all the State Governments. This indeed is the logic 
of recognising Education as a concurrent subject. Both the Centre-
and the States have equal stakes and equal obligations, in the flower-
ing of our educational system. 

6.19. It has been pointed out that aithough NCERT has developed 
a high degree of competence in matters concerning school education, 
its voice is merely heard by the States, yet its advice is not always 
followed, since it enjoys no statutory authority. While suggestions 
are made that NCERT should either be declared as a!1 institution of 
of national importance or given a statutory authority, but the Com-
mittee feel that even with its present autonomous status, the NCERT 
can function E'ttectiveJy provided its role is adequately recognised 
and respected by the Governments both in the Centre and in 'the 
States. 

6.20. The Committee believe that the NCERT can also serve as 
a useful and eftective instrument for national integration in the 
uDfolding of our democratic federal polity. The Committee wOld" 
therefore sug.rest that the question of revamping its organisationaf' 
structure should be examined by Government in all its aspects. 

6.%1. The Committee observe from the Memorandum of Assa-
ci ti~ of the NCERT that the Minister of Education is the ex 
officio President of the Council as well as of the Executive Com-
mittee of the Council. The Minister of State in the Ministry of 
'EducQ.tion is the Vice-President of the Executive Committee. This 
places the burden of overseeing the functioning of the NCERT on 
the Union Minister of EducationlMinister of State in the Ministry 
of Education. The Committee consider that this arrangement is 
ltot conducive to the autonomous role assigned to the NCERT. On 
the one hand this arrangement needlessly puts avoidable strain on 
Union Minister of Education and Minister of State, and on the other 
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does not in actual praetiee help the NCERT in pursuing its pro-
r~e of work. It would be too much to expect frem the MinU-
ter of Education or the Minister of State in the Ministry of Edu-
cation that they would be able to devote the attention required. of 
the President and Vice-President in the proper functioning of the 
Council. The Committee consider that it would be preferable to 
have an emiBent educationist to head the Couneil as in the case of 
the University Grants Commission, as this would be in tune with 
the autonomous character and role of the NCERT. 

6.22. The Committee desire that the suggestions made in the 
above paragraphs may be examined with utmost care and serious-
ness so that necessary changes in the constitution of the NCERT 
may be brought about as expeditiously as possible in order to help 
it play its assigned major national ro e.~ 

-
NEW DElHI; 

April 26, 1981 

Vaisakha 6. 1903 (S). 

CHANDRAJIT YADAV, 

Chairman, 

Public Accounts Committee. 
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b
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ra
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b
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c
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 d
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h
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 p
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at
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ra
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c
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c
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 m
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ra
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b
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 p
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c
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d
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c
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b
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h
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h
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h
e 
i
n
p
ut
s 
r
e
q
ui
r-

e
d 
f
or
 
t
h
e 
p
ur
p
os
e 
 s
h
o
ul
d 
b
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b
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c
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o-

gr
a
m
me
 
ca
n 
fl
o
u
n
de
r 
i
n 
t
he
 a
bs
e
nc
e 
of
 
a 
cl
ea
r 
c
ut
 l
o
n
g 
ra
n
ge
 p
ol
ic
y. 



1 
2 

17
 

3.
4
1 

• 8
 

3·
44
 

3 
4 

T
he
 
C
o
m
mi
tt
ee
 
c
o
ns
i
de
r 
t
ha
t 
ed
uc
at
i
On
 
is
 
t
o
o 
vi
ta
l 
a
n
d 
t
o
o 
se
ns
i-

ti
ve
 a
n 
ar
ea
 t
o 
b
e 
s
u
bj
ec
te
d 
to
 f
re
q
ue
nt
 s
hi
ft
s 
of
 
po
li
cy
. 
A 
ce
rt
ai
n 

a
m
o
u
nt
 
of
 
c
o
nt
i
n
ui
t
y 
a
n
d 
a 
br
oa
d 
a
gr
ee
me
nt
 
o
ve
r 
t
he
 b
as
ic
 
f
or
m
u-

la
ti
o
ns
 i
s 
t
he
re
f
or
e 
of
 
pa
ra
m
o
u
nt
 
i
m
p
or
ta
nc
e.
 

Mi
ni
st
r
y 
of
 E
du
ca
ti
on
 
an
d 
~
 
C
o
m
mi
tt
ee
 
ar
e 
of
 
t
h
e 
vi
e
w 
t
h
at
 t
h
e 
w
or
k 
of
 
N
C
E
R
T 
wi
ll
 

Cu
lt
ur
e: 
(
D.
:p
tt
. 
of
 

c
o
nt
i
n
ue
 
to
 b
e 
ha
ms
tr
u
n
g 
so
 
l
o
n
g 
as
 1
0n
g 
te
r
m 
st
ra
te
gi
es
 a
r
e 
n
ot
 

Ed
uc
at
io
n)
 

dr
a
w
n 
u
p.
 
T
hi
s 
re
q
ui
re
s 
a 
st
r
o
n
g 
p
ol
it
ic
al
 
wi
ll
 
w
hi
c
h 
ca
n 
wi
t
h-

st
a
n
d 
re
gi
o
na
l 
a
n
d/
or
 
li
n
g
ui
st
ic
 
p
ul
ls
 
a
n
d 
pr
es
s
ur
es
 
a
n
d 
f
u
nc
ti
o
n 

D
o 
• 

i
n 
'"
 n
at
i
o
n
al
 
fr
a
me
w
or
k.
 
T
ot
al
 
i
n
v
ol
ve
me
nt
 
Of 
t
h
e 
St
at
es
 
a
n
d 

pr
o
pe
r 
m
o
bi
li
sa
ti
o
n 
of
 
a
va
il
a
bl
e 
re
s
o
ur
ce
s 
:i
s 
e
q
ua
ll
y 
ne
ce
ss
ar
y ~

 
T
he
 
~
 

N
C
E
R
T 
o
n 
it
s 
p
ar
t 
m
us
t 
ha
ve
 
a 
pr
o
pe
r 
a
p
pr
ec
ia
ti
o
n 
of
 t
h
e 
fe
lt
 n
ee
ds
 
...
. 

of
 
t
h
e 
St
at
es
 
an
d. 
m
ai
nt
ai
n 
cl
os
e 
t
o
uc
h 
wi
t
h 
e
d
uc
at
i
o
na
l 
a
ut
h
or
it
ie
s 

i
n 
t
h
e 
1l
el
d 
f
or
 
t
he
 s
uc
ce
ss
 
of
 
it
s 
te
ac
he
r 
tr
ai
ni
n
g 
pr
o
gr
a
m
me
s 
a
n
d 

ot
he
r 
ac
ti
vi
ti
es
. 

T
he
 
C
o
m
mi
tt
ee
 
fi
n
d 
t
ha
t 
a 
f
o
ur
-
ye
ar
 i
nt
e
gr
at
e
d 
c
o
ur
se
 w
as
 
st
ar
te
d.
 

i
n 
t
he
 
Re
gi
o
na
l 
Co
ll
eg
es
 
of
 
E
d
uc
at
i
o
n 
wi
t
h 
a 
vi
e
w 
t
o 
w
or
k 
o
ut
 

a 
pr
o
gr
a
m
me
 
of
 
e
xc
el
le
nc
e 
a
n
d 
e
x
pe
rt
is
e 
a
n
d 
t
he
re
-
b
y 
he
l
p 
t
h
e 

te
ac
he
r 
tr
ai
ni
n
g 
i
ns
ti
t
ut
i
o
ns
 
i
n 
t
h
e 
St
at
e
s 
t
o 
ha
ve
 
t
he
ir
 
tr
ai
ni
n
g 

pr
o
gr
a
m
me
s 
u
p
gr
a
de
d.
 
T
h
e 
u
n
de
rl
yi
n
g 
i
de
a 
wa
s 
t
o 
i
m
pr
o
ve
 
t
h
e 

q
ua
li
t
y 
of
 
te
ac
he
rs
 b
y 
a
d
o
pt
i
n
g 
t
h
e 
pa
tt
er
n 
of
 
i
nt
e
gr
at
e
d 
c
o
ur
se
s 
of
 

ge
ne
ra
l 
a
n
d 
pr
of
es
si
o
na
l 
e
d
uc
at
i
o
n.
 
T
he
 
Na
g 
C
ha
u
d
h
ur
i 
C
o
m
mi
tt
ee
 

(1
96
8) 
f
o
u
n
d 
t
h
at
 "
t
h
e 
e
x
pe
ri
me
nt
 
of
 
i
n
~
t
e
d
 
c
o
ur
se
s 
i
s 
a
n
d 

~ ..
.. 
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D

o,
 

IQ
tw

ay
s 

w
ill

 b
e,

 t
oo

 c
os

tiy
 t

o 
be

 r
ep

ea
te

d.
 

it
 c

an
, 

th
er

ef
or

e,
 o

ni
j: 

m
ak

e 
a 

m
ar

gi
na

l 
co

nt
ri

bu
tio

n 
to

 t
he

 im
pr

ov
em

en
t o

f 
te

ac
he

r 
ed

uc
a-

tio
n 

in
 I

nd
ia

".
 

Th
at

 C
om

m
itt

ee
, 

th
er

ef
or

e 
su

gg
es

te
d 

di
sc

on
tin

ua
nc

e 
of

 t
he

 c
ou

rs
e 

fr
om

 t
he

 a
ca

de
m

ic
 y

ea
r 

19
69

-7
0. 

Si
nc

e 
th

en
 c

on
fli

ct
in

g 
vi

ew
s 

ha
ve

 b
ee

n 
ex

pr
es

se
d 

by
 d

iff
er

en
t 

C
om

m
itt

ee
s 

in
cl

ud
in

g 
D

r. 
N

ag
 C

ha
ud

hu
ri 

hi
m

se
lf

 w
ho

 l
at

er
 s

ug
ge

st
ed

 r
eo

pe
ni

ng
 o

f 
th

e 
co

ur
se

. 
As

. 
Of

 n
ow

, 
th

e 
co

ur
se

 s
ta

nd
s 

su
sp

en
de

d 
fr

om
 J

ul
y 

19
76

 i
n 

al
l 

co
lle

ge
s 

ex
ce

pt
 i

n
 t

he
 R

C
E 

M
ys

or
e 

w
he

re
 t

he
 f

ou
r 

ye
ar

 c
ou

rs
e 

in
 

Sc
ien

Cl
e 

ha
s 

be
en

 c
on

tin
ui

ng
. 

Th
e 

C
om

m
itt

ee
 h

av
e 

be
en

 g
iv

en
 t

o 
un

de
rs

ta
nd

 t
ha

t 
a 

co
m

pr
e-

he
ns

iv
e 

as
se

ss
m

en
t 

of
 a

ll 
th

e 
co

ur
se

s 
pr

ov
id

ed
 i

n 
th

e 
Re

gI
O

na
l 

C
ol

le
ge

s 
in

cl
ud

in
g 

th
e 

fo
ur

 y
ea

r 
co

ur
se

 w
as

 m
ad

e 
in

 1
97

4 
by

 t
he

 
K

ap
ur

 C
om

m
itt

ee
 w

hi
ch

 f
ou

nd
 t

ha
t 

th
e 

co
ur

se
 h

ad
 b

ee
n 

ac
ad

em
i-

ca
lly

 s
uc

ce
ss

fu
l. 

C
on

si
de

rin
g 

th
e 

vi
ew

s 
of

 t
he

 N
at

io
na

l 
C

ou
nc

il 
fo

r 
Te

ac
he

r 
Ed

uc
at

io
n,

 t
he

 S
ta

te
 G

ov
er

nm
en

ts
 a

nd
 V

ic
e-

C
ha

nc
el

lo
rs

 
of

 U
ni

ve
rs

iti
es

, 
th

e 
N

C
ER

T 
ha

s 
re

ce
nt

ly
 d

ec
id

ed
 t

o 
re

vi
ve

 t
he

 f
ou

r 
ye

ar
s 

in
te

gr
at

ed
 C

O
U

IS
e 

in
 a

ll
 t

he
 r

eg
io

na
l 

co
lle

ge
s. 

Th
e 

C
om

m
itt

ee
 c

on
si

de
r 

th
at

 s
in

ce
 t

he
 e

du
ca

tio
na

l 
po

lic
y 

at
 t

he
 

se
co

nd
ar

y 
le

ve
l, 

pa
rt

ic
ul

ar
ly

 i
n

 t
he

 m
at

te
r 

of
 v

oc
at

io
na

lis
at

io
n 

of
 

ed
uc

at
io

n 
at

 th
e 

+
2 

st
ag

e 
is

 s
til

l i
n 

a 
st

at
e 

of
 fl

ux
, t

he
 N

C
ER

T 
sh

ou
ld

 
pr

oc
ee

d 
in

 th
e 

m
at

te
r 

w
ith

 c
au

tio
n.

 
Th

e 
C

om
m

itt
ee

 d
es

ir
e 

th
at

 t
he

 
ac

ad
em

ic
 c

on
si

de
ra

tio
ns

 in
 fa

vo
ur

 o
f 

th
e 

re
vi

va
l o

f 
th

e 
co

ur
se

 s
ho

ul
d 

be
 c

ar
ef

ul
ly

 e
va

lu
at

ed
 i

n
 t

he
 l

ig
ht

 o
f 

ex
pe

ri
en

ce
 g

ai
ne

d.
 d

ur
in

g 
th

e 
pe

ri
od

 t
he

 c
ou

rs
e 

w
as

 b
ei

ng
 o

ff
er

ed
 b

y 
th

e 
R

eg
io

na
l 

C
ol

le
ge

s. 
Th

e 
vi

ew
s 

of
 t

he
 

St
at

e 
G

ov
er

nm
en

ts
 a

nd
 t

he
ir

 f
el

t 
ne

ed
s 

sh
ou

ld
 

be
 

fu
lly

 t
ak

en
 i

nt
o 

co
ns

id
er

at
io

n.
 

..... ~
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E
d
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at
i
o
n 
a
n
d 
C
ul
t
ur
e 

(
Dc
pt
t.
 o
f 
E
d
uc
at
i
o
n)
 

Do
. 

'"'"
 

4 

T
he
 
C
o
m
mi
tt
ee
 
n
ot
e 
wi
t
h 
s
ur
pr
is
e 
t
h
at
 
i
nf
o
n
na
ti
o
n 
a
b
o
ut
 
t
h
e 

n
u
m
be
r 
of
 
tr
ai
ne
d 
sc
Ie
nc
e 
te
ac
he
rs
 i
.e
. 
t
h
os
e 
w
h
o 
ar
e 
b
ot
h 
q
ua
li
ft
e
d 

a
n
d 
tr
ai
ne
d,
 
is
 n
ot
 
a
va
il
a
bl
e 
wi
t
h 
t
h
e 
Mi
ni
st
r
y 
of
 
E
d
uc
at
i
o
n.
 
T
h
e 

a
va
il
a
bl
e 
st
at
is
ti
cs
 
s
h
o
w 
t
h
at
 
ma
n
y 
te
ac
he
rs
 t
ea
c
h
n
g 
sc
ie
nc
e 
ha
ve
 

n
ot
 
st
u
di
e
d 
e
n
o
~

 s
ci
e
nc
e 
to
 t
ea
c
h 
t
h
e 
s
u
bj
ec
t 
at
 
a 
pa
rl
i'
C
Ul
ar
 
st
a
ge
. 

F
or
 
i
ns
ta
nc
e,
 a
t 
t
h
e 
pr
i
ma
r
y 
st
a
ge
 n
ea
rl
y 
1.
55
 
la
k
hs
 s
ci
e
nc
e 
te
ac
he
'l
"s
 

ha
d 
n
ot
 
e
ve
n 
st
u
di
e
d 
t
h
e 
s
u
bj
ec
t 
as
 
pe
r 
fi
nd
in
gs
 
of
 
t
h
e 
T
hi
r
d 
E
d
u-

'l
la
t;
i
Dl
\8
l 
S
w
we
y.
 
T
he
 
n
u
m
be
r-
of
 
s
ne
bt
ea
o
be
f
S 
,(
wh
o 
h
a
d 
n
ot
 
st
u
di
e
d 

~
e
.
 
at
 
al
l)
 
at
 
t
ni
d
dl
e;
 
hi
g
h;
 
sc
ho
ol
 
'a
nd
 h
i
g
he
rs
ec
o
n
da
r,
jr
 
s
t
~
s
 

'
Wa
f:
 1
6
1.
: 
1,
84
1-
a
n
d 
1,
39
'1
 
re
s
pe
ct
i
ve
l
y.
 
T
h
e 
n
u
m
be
r 
of
 
te
ac
he
rs
 
~
 

t
e
.
e
c
b
i
;

~
~
e
 a
t
hl
g
h 
a
D
d 
hi
g
he
r 
se
c
o
n
da
r
y 
st
a
ge
s,
 
wi
t
h
o
ut
 
t
he
m-

~
 

v
~
 

~
 a
w
di
e
4 
-8
4i:
ie
nc
e 
u
pt
o 
gr
a
d
ua
te
 
a
n
d 

o
s
t
~
d
u
t
e
 st
a
ge
s,
 

'
W.
$
S 
8
& 
hi
g
h.
.a
s 
38
,7
55
 
a
n
d 
25
,5
38
 
re
s
pe
ct
i
ve
l
y,
 
lit
 w
as
 
st
at
e
d 
i
n 
e
vi
-

~
~

t
~
 t

e
r
A
i
b
~
 
i
n 
t
hi
s 
!'
e
ga
r
d 
wa
s 
t
h
at
 t
he
re
 w
er
e 
va
r
yi
n
g 

cr
it
er
ia
· m.
. 
ti
e 
St
a
_
a
c
c
or
di
n
g 
t
o 
wh
i'
ch
 
t
he
y 
s
h
o
ul
d 
be
. 
c-
on
si
de
re
d 

q
ua
li
fi
e
d 
i
n 
t
h
e 
c
o
nt
e
nt
 o
f 
sc
ie
nc
e 
a
n
d 
al
so
 
i
n 
t
h
e 
tr
ai
ni
n
g 
te
c
h
n
ol
o
g
y,
 

I
t
 w
as
 
a
d
mi
tt
e
d 
t
h
at
 "
it
 w
as
 
a 
bi
g 
ga
p 
w
hi
c
h 
m
us
t 
be
 
ma
de
 
u
p"
. 

T
h
e 
C
o
m
mi
tt
9f
! 
c
o
ns
i
de
r 
t
h
at
 
w
hi
le
 
t
he
re
 m
a
y 
b
e 
~
r
e
n
c
e
~
 

vi
e
w.
 
a
Dd
 
ap
pr
o
Ac
he
s 
a
m
o
n
g 
t
h
e 
St
at
e 
G
o
ve
r
n
me
nt
s 
i
n 
t
h
e 
m
at
t
er
 

of
· 
me
di
u
m 
of
 
i'
na
tr
uc
ti
o
n
or
 !
in
 
t
h
e 
me
t
h
o
ds
 
of
 
te
ac
hi
n
g,
 
t
he
re
 
ar
e 

c
e
n
at
n 
u
e
as
w
bi
c
h
ar
e,
 
so
· 
ba
si
c 
li
ke
 t
ea
c
hi
n
g 
of
 s
ci
e
nc
e 
a
n
d 
ma
t
he
-

ma
ti
cs
 
o
n 
w
hi
c
h 
t
he
re
 c
o
ul
d 
ha
r
dl
y 
be
 
a
n
y 
di
ff
er
e
nc
e 
of
 
o
pi
ni
o
n.
 

~
~
t
i
o
~
 
in
st
i~

~i
n 
wi
t
q 
oq
ati
qn
al 
re
sp
o. 
ns
i
bi
li
ti
es
. 
t
he
 
N
C
$'
.f
, 

. 
. 
 
. 
 

. 
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E
d
uc
at
i
o
n 
a
n
d 
C
ul
t
ur
e 

(
De
pt
t.
 o
f 
E
d
uc
at
i
o
n)
 

-
d
o-

mu
st 
t
he
re
f
or
e,
 
a
d
dr
es
s 
it
se
lf
 
t
o 
t
h
e 
es
se
nt
ia
l 
ta
9
k 
ot 
ra
is
i
n
g 
th
E}
 

te
ac
hI
n
g 
st
a
n
da
r
ds
 
i
n 
t
he
se
 
s
u
bj
ec
t
9 
a
n
d 
de
ve
l
o
pi
n
g 
t
h
e 
re
q
ui
si
te
 

c
o
m
pe
te
nc
e 
a
m
o
n
g 
t
h
e 
te
ac
he
rs
. 
F
or
 
ta
c
kl
i
n
g 
t
hi
s 
pr
o
bl
e
m 
it
 
is
 

es
se
nt
ia
l 
t
o 
ga
u
ge
 
t
h
e 
di
me
ns
i
o
ns
 
of
 
t
h
e 
pr
o
bl
e
m 
a
n
d 
c
ol
le
ct
 
n
ec
es
-

s
ar
y 
d
at
a 
i
n 
t
he
 f
ir
st
 
i
ns
ta
nc
e.
 
T
he
 
C
o
m
mi
tt
ee
 
re
c
o
m
me
n
d 
t
h
at
 

ne
ce
ss
ar
y 
st
e
ps
 
s
h
o
ul
d 
be
 
ir
ut
ia
te
d 
b
y 
t
h
e 
N
C
E
R
T 
i
n 
t
hi
s 
di
r
e
c
U
o
n 

wi
t
h
o
ut
 
de
la
y.
 
Ba
se
d 
o
n 
i 
a
n 
i
n-
de
pt
h 
st
u
d
y,
 
a
n 
un
if
or
m. 
se
t 
of
 

cr
it
er
ia
 
t
o 
de
te
r
mi
ne
 
t
h
e 
le
ve
l 
of
 
c
o
m
pe
te
nc
e 
ne
e
de
d 
f
or
 
te
ac
hi
n
g 

sc
ie
nc
e 
a
n
d 
ma
t
he
ma
ti
cs
 
at
 
t
h
e 
el
e
me
nt
ar
y,
 
se
c
o
n
da
r
y 
a
n
d 
hi
g
he
r 

se
c
o
n
da
r
y 
st
a
ge
s 
s
h
o
ul
d 
b
e 
\e
v
ol
ve
d 
f
or
 
t
h
e 
gu
i'
da
nc
e 
Of 
t
h
e 
St
at
es
. 

I
n 
re
ga
r
d 
t
o 
t
h
e 
o
ne
 
ye
ar
 
c
o
ur
se
 
i
n 
A
gr
ic
ul
t
ur
e,
 
t
h
e 
Na
g 
C
ha
u-

d
h
ur
i
C
o
m
mi
tt
ee
 
(1
96
8) 
ha
d 
s
u
g
ge
st
e
d 
t
h
at
 i
t 
ma
y 
be
 
r
u
n 
at
 
o
ne
 
or
 

t
w
o 
pl
ac
es
 
so
 
l
o
n
g 
as
 
t
he
re
 i
s 
a 
de
ma
n
d.
 
It
 w
o
ul
d,
 
h
o
we
ve
r,
 
b
e 

pr
ef
er
a
bl
e 
t
o 
tr
a
ns
fe
r 
it
 t
o 
t
h
e 
A
gr
ic
ul
t
ur
al
 
U
ni
ve
rs
it
ie
s 
or
 
C
ol
le
ge
s 
. ~
 

at
 
a
n
y 
ti
me
 t
h
at
 t
he
y 
we
re
 
pr
e
pa
re
d 
t
o 
ta
ke
 o
ve
r 
t
h
e 
re
s
p
o
ns
i
bi
li
t
y.
 

T
he
 
C
o
m
mi
tt
ee
 
fi
nd
 
t
h
at
 
de
s
pi
te
 
t
h
e 
de
ci
si
o
n·
 o
f 
t
h
e 
E
xe
c
ut
i
ve
. 
/ 

C
o
m
mi
tt
ee
 
ta
ke
n 
i
n 
Ma
rc
h 
1
9
7
3 
t
o 
c
o
nt
i
n
ue
 
t
h
e 
c
o
ur
se
 
at
 
Aj
m
er
 

o
nl
y,
 
t
h
e 
Re
gi
o
na
l 
C
ol
le
ge
 
of
 
E
d
uc
at
i
o
n,
 
B
h
o
pa
l 
af
te
r 
s
us
pe
n
di
n
g 
t
h
e 

('
ou
rs
e 
f
or
 
on
e 
ye
ar
 
i.
e. 
19
73
-7
4, 
re
st
ar
te
d 
t
he
 s
a
me
 
i
n 
1!
Y1
4-
75
 
wi
t
h-

o
ut
 
o
bt
ai
ni
n
g 
t
he
 
a
p
pr
o
va
l 
Of 
t
he
 
E
xe
c
ut
i
ve
 
C
o
m
mi
tt
ee
. 
T
he
 

E
d
uc
at
i
o
n 
Se
cr
et
ar
y 
c
o
nc
e
de
d 
i
n 
e
vi
de
nc
e 
t
h
at
 "
pr
o
ba
bl
y 
t
hi
s 
wa
s 

a 
m
uc
h-
t
o
o-
ha
st
y 
de
ci
si
on
. 
I 
a
gr
ee
 
t
h
at
 
t
he
re
 
s
h
o
ul
d 
ha
ve
 
be
e
n 

gr
ea
te
r 
di
sc
re
ti
o
n 
e
xe
rc
is
e
d.
" 

. 

T
he
 
C
o
m
mi
tt
ee
 
do
 
n
ot
 
se
e 
a
n
y 
j
us
ti
fi
ca
ti
o
n 
w
h
y 
t
h
e 
N
C
E
R
T 

s
h
o
ul
d 
ta
ke
 
u
p
o
n 
It
se
lf
 
t
hi
s 
re
s
p
o
ns
i
bi
li
t
y 
a
n
d 
a
d
d 
y
et
 
a
n
ot
he
r 

o
bj
ec
ti
ve
 
t
o 
lit
s 
m
ul
ti
fa
ri
o
us
 
ac
ti
vi
ti
es
. 
T
he
 
C
o
m
mi
tt
ee
 
c
o
ns
i
de
r 
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E
d
uc
at
i
o
n 
a
n
d 
Cu
lt
Ul
 
e 

(
De
pt
t.
 o
f 
E
d
uc
at
i
o
n)
 

.
d
o-

4 

t
h
at
 t
e
a
c
h
er
 t
ra
i
ni
n
g 
i
n 
a
gr
ic
ul
t
ur
al
 
e
d
uc
at
i
o
n 
c
o
ul
d 
b
e 

n
d
~
i
n
 

a 
b
et
t
er
 
ma
n
ne
r 
b
y 
t
h
e 
A
gr
ic
ul
t
ur
al
 
U
ni
ve
Ts
it
ie
s 
t
he
ms
el
ve
s 
w
hi
c
h 

ha
ve
 
g
ot
 
th
e. 
ne
ce
ss
ar
y 
fa
dl
it
ie
s.
 
T
h
e 
C
o
m
mi
tt
ee
 
t
he
re
f
or
e 
r
e-

c
o
m
me
n
d 
t
h
at
 
t
h
e 
w
or
k 
s
h
o
ul
d 
b
e 
as
si
g
ne
d 
t
o 
t
h
e 
a
gr
ic
ul
t
ur
al
 

u
n'i
ve
rs
it
ie
s 
as
 
ea
rl
y 
'a
s 
pr
ac
ti
ca
bl
e.
 

T
he
 
C
o
m
mi
tt
ee
 
fi
nd
 
t
h
at
 e
q
ui
p
me
nt
 
c
os
ti
n
g 
Rs
. 
7.
42
 
la
k
hs
 
a
n
d 

bo
ok
s 
c
os
ti
n
g 
Rs
. 
1.
10
 
la
k
hs
 
w
er
e 
l
yi
n
g 
s
ur
pl
us
 
t
o 
re
q
ui
re
me
nt
s 

d
ue
 
t
o 
cl
os
ur
e 
of
 
t
h
e 
f
o
ur
 y
e
ar
 
i
nt
e
gr
at
e
d 
c
o
ur
se
. 
It
 h
as
 
be
e
n 
st
at
e
d 

t
h
at
 
t
h
e 
q
ue
st
i
o
n 
of
 
di
s
p
os
al
 
of
 
t
h
e 
s
ur
pl
us
 
e
q
ui
p
me
nt
 
a
n
d 
b
o
Q
ks
 

ne
e
ds
 
t
o 
be
 
k
e
pt
 
In
 
a
be
ya
nc
e 
pe
n
di
n
g 
a 
de
ci
si
o
n 
o
n 
t
h
e 
q
ue
st
i
o
n 
~
 

of
 
st
ar
ti
n
g 
ne
w 
c
o
ur
se
s 
i
n 
t
he
 
co
ll
eg
es
. 
T
he
 
C
o
m
mi
tt
ee
 
w
o
ul
d 

s
u
g
ge
st
 
t
h
at
 
t
h
e 
q
ue
st
i
o
n 
of
 
ha
n
di
n
g 
o
ve
r 
s
o
me
 
Of 
t
h
e 
s
ur
pl
us
 

st
oc
ks
 
t
o 
t
h
e 
St
at
e 
I
ns
ti
t
ut
es
 
of
 
E
d
uc
at
i
o
n 
ma
y 
al
s
o 
b
e 
c
o
ns
i
de
re
d 

T
he
 
C
o
m
mi'
tt
ee
 
c
o
ns
i
de
r 
t
h
at
 i
n 
t
h
e 
c
o
nt
e
xt
 
of
 
t
h
e 
e
d
uc
at
i
o
na
l 

g
O'
al
s 
se
t 
o
ut
 
i
n 
t
h
e 
Si
xt
h 
Pl
a
n,
 
t
he
 e
x
pe
rt
is
e 
a
n
d 
re
s
o
ur
ce
s 
of
 
t
h
e 

Re
gi
o
na
l 
C
ol
le
ge
s 
s
h
o
ul
d 
b
e 
ut
il
is
e
d 
f
or
 
ac
ce
le
ra
ti
n
g 
t
h
e 
pr
oc
es
s 

of
 
u
ni
ve
rs
al
is
at
i
o
n 
of
 
el
e
me
nt
ar
y 
e
d
uc
at
i
o
n 
w
hi
c
h 
w
o
ul
d 
re
q
ui
re
 

c
o
ns
ta
nt
 
m
o
ni
t
or
i
n
g 
a
n
d 
fe
e
d
ba
c
k 
t
o 
t
h
e 
ce
nt
ra
l 
le
ve
l.
 
T
hi
a 
is
 
t
h
e 

ke
y 
ar
ea
 
w
h
er
e 
t
h
e 
Re
gi
o
na
l 
C
ol
le
ge
s 
ca
n 
a
n
d 
s
h
o
ul
d 
pl
a
y 
a 
cr
u-

ci
al
 
r
ol
e.
 
T
he
 
C
o
m
mi
tt
ee
 
t
he
re
f
or
e 
re
c
o
m
me
n
d 
t
h
at
 
t
h
e 
MI
ni
st
r
y 

of
 
E
d
uc
at
i
o
n 
s
h
o
ul
d 
i
n 
c
o
nj
u
nc
ti
o
n 
wi
t
h 
t
h
e 
N
C
E
R
T 
a
n
d 
t
h
e 

Na
ti
o
na
l 
C
o
u
nc
il
 
Of 
Te
ac
he
r 
E
d
uc
at
i'
o
n,
 
w
or
k 
o
ut
 
t
h
e 
o
~
r

t
i
o
n
.
A
~
 

~
~
t

 
an
c;l
 
t
h
e 
pr
J
Qr
it
ie
$ 
wi
t
h
o
ut
 

de
~

. 
.  
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C
o
ns
i
de
ri
n
g 
t
h
e 
i
m
pe
ra
ti
ve
 n
ee
d 
f
or
 
ta
ki
n
g 
ef
fe
ct
i
ve
 
st
e
ps
 
t
o 

u
ni
ve
rs
al
is
e 
el
e
me
nt
ar
y 
e
d
uc
at
i
o
n 
as
 
q
ui
c
kl
y 
as
 
p
os
si
bl
e 
t
h
e 
Co
m-

mi
tt
ee
 
m
us
t 
la
y 
e
m
p
ha
si
s 
o
n 
t
h
e 
de
si
ra
bi
li
t
y 
of
 
b
ui
l
di
n
g 
u
p 
t
h
e 
f
o
ur
 

Re
gi
o
na
l 
C
ol
le
ge
s 
of
 
E
d
uc
at
i
o
n 
as
 
c
o
m
pr
e
he
ns
i
ve
 
te
ac
he
r 
tr
ai
ni
n
g 

I
ns
ti
t
ut
i
o
ns
 s
o 
t
h
at
 t
he
y 
ar
e 
i
n 
p
os
it
i
o
n 
t
o 
pr
o
vi
de
 
t
h
e 
s
ki
ll
s 
t
h
at
 a
r
e 

ne
e
de
d 
f
or
 
u
p
gr
a
di
n
g 
t
h
e 
te
ac
hi
n
g 
le
ve
ls
 
i
n 
sc
ho
ol
s. 

A
B 
t
he
ir
 f
ie
ld
 
of
 
f
u
nc
ti
o
ni
n
g 
e
nc
o
m
pa
ss
es
 
n
ot
 
o
nl
y 
el
e
me
nt
ar
y 

e
d
uc
at
i
o
n 
b
ut
 
al
s
o 
hi
g
h 
sc
ho
ol
 
a
n
d 
t
h
e 
hi
g
he
r 
se
c
o
n
da
r
y 
st
a
ge
s,
 t
h
e 

C
o
m
mi
tt
ee
 
ar
e 
i
n 
a
gr
ee
me
nt
 
wi
t
h 
t
h
e 
vi
e
ws
 
of
 
t
h
e 
A
d
mi
ni
st
ra
ti
ve
 

St
af
f 
Co
ll
eg
e 
t
h
at
 
t
he
 
Re
gi
o
na
l 
C
ol
le
ge
s 
s
h
o
ul
d 
b
e 
de
ve
l
o
pe
d 
as
 

Re
gi
o
na
l 
Ce
nt
re
s 
of
 
E
d
uc
at
i
o
na
l 
Re
se
ar
c
h 
a
n
d 
Tr
ai
ni
n
g 
so
 
t
h
at
 t
h
e
y 

ca
n 
ef
fe
ct
i
ve
l
y 
f
Un
ct
io
n 
as
 
t
he
 
i
m
pl
e
me
nt
i
n
g 
a'l'
IIl
S 
b
ot
h 
of
 
t
h
e 

N
C
E
R
T 
a
n
d 
t
h
e 
Na
ti
o
na
l 
C
o
u
nc
il
 
of
 
Te
ac
he
r 
E
d
uc
at
i
o
n.
 

S
o
me
 
of
 
t
h
e 
i
m
p
or
ta
nt
 i
rr
e
g
ul
ar
it
ie
s/
dr
a
w
ba
c
ks
 
i
n 
t
h
e 
ma
f
ut
e-

na
nc
e 
of
 
ac
c
o
u
nt
s 
b
y 
t
h
e 
N
C
E
R
T 
o
ve
r 
t
h
e 
fi
ve
 
ye
ar
s 
pe
ri
o
d 
e
n
di
n
g 

19
78
-7
9 
as
 
p
oi
nt
e
d 
o
ut
 
i
n 
t
h
e 
a
u
di
t 
pa
ra
gr
a
p
h,
 
ar
e 
as
 
f
ol
l
o
ws
: 

(i
) 
De
ta
il
e
d 
e
x
pl
a
na
t
or
y 
n
ot
es
 
li
st
i
n
g 
t
h
e 
n
e
w 
a
n
d 
c
o
nt
i
n
ui
n
g 

ac
he
me
s 
Wi
t
h 
j
us
ti
fi
ca
ti
o
n 
t
he
re
f
or
, 
w
er
e 
n
ot
 
ma
de
 
a
va
il
-

a
bl
e 
to
 t
h
e 
Fi
na
nc
e 
a
n
d 
E
xe
c
ut
i
ve
 
C
o
m
mi
tt
ee
s.
 
T
h
e 

Ce
nt
ra
l 
G
o
ve
r
n
me
nt
 
to
o 
a
p
pr
o
ve
d 
t
h
e 
b
u
d
ge
t 
es
ti
ma
te
s 
a
n
d 

re
le
as
e
d 
gr
a
nt
s 
o
n 
t
he
 b
as
is
 
of
 
a
bs
tr
ac
t 
es
ti
ma
te
s 
wi
t
h
o
ut
 

g
oi
n
g 
i
nt
o 
t
h
e 
de
ta
il
s;
 

~
 
. 

(I
i)
 
A 
c
o
na
l
de
ra
bl
e 
pr
o
p
or
ti
o
n 
of
 
t
he
 e
x
pe
n
di
t
ur
e 
wa
s 
i
nc
ur
re
d 

i
n 
t
h
e 
~
o
n
t
 
of
 
1
4a
rc
h;
 

....
 

~
 

q
» 
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(i
ii
) 
T
he
 
a
d
va
nc
es
 
pa
i
d 
f
or
 c
ar
r
yi
n
g 
o
ut
 
va
ri
o
us
 
Pl
a
n 
a
n
d 
n
o
n·
 

Pl
a
n 
pr
o
gr
a
m
me
s 
we
re
 
tr
ea
te
d 
as
 
fi
na
l 
ex
pe
l1
di
t
Ut'
e 
. i
n 

ac
co
un
ts
; 

(i
v)
 

e
u
n
d
~
 o
f 
u
n
ut
il
is
e
d 
a
d
va
nc
es
 
af
te
r 
t
he
 c
lo
se
. 
of
 t
h
e 
fi
na
n-

ci
al
 
ye
ar
 
we
re
 
tr
ea
te
d 
as
 
n
o
n-
Pl
a
n 
mi
sc
el
1e
ne
ou
s 
re
ce
i
pt
s;
 

(
v)
 
S
ur
pl
us
 
re
ce
i
pt
s 
u
n
de
r 
o
ne
 
he
a
d 
of
 
ac
c
o
u
nt
 
we
re
 
ut
il
is
e
d 

t
o 
c
o
ve
r 
t
he
 e
xc
es
s 
e
x
pe
n
di
t
ur
e 
u
n
de
r 
s
o
me
 
ot
he
r 
he
a
d 
of
 

ac
c
o
u
nt
; 

I 

(
vi
) 
T
he
re
 
we
re
 
s
u
bs
ta
nt
ia
l 
va
ri
at
i
o
ns
 
be
t
we
e
n 
t
h
e 
ac
t
ua
l 
e
x-

pe
n
di
t
ur
e 
o
n 
pr
o
gr
a
m
me
s 
an
el 
o
ut
la
ys
 
pr
o
vi
de
d 
i
n 
re
vi
se
d 

es
ti
ma
te
s 
f
or
 t
he
 U
ni
ts
 
a
n
d 
De
pa
rt
me
nt
 
of
 
t
h
e 
N
C
E
R
T;
 

(
vi
i)
 
No
 
pr
oc
e
d
ur
e 
ha
d 
be
e
n 
pr
es
cr
i
be
d 
f
or
 w
at
c
hi
n
g 
t
h
e 
-p
ro
-

. 
gr
a
m
me
s 
of
 
e
x
pe
n
di
t
ur
e;
 

(v
ii
i)
 
S
u
bs
ta
nt
ia
l 
f
u
n
ds
 
we
re
 
di
ve
rt
e
d 
fr
o
m.
 n
o
n-
Pl
a
n 
t
o·
 P
l
a
n 

e
x
pe
n
di
t
ur
e 
i
n 
c
o
nt
ra
ve
nt
i
o
n 
of
 
Go
ve
ml
1'l
en
t'
S:
in
st
ru
.e
ti
o
Ds
, 

S
uc
h 
.
di
ve
rs
i
o
ns
 w
er
e 
ne
it
he
r 
br
o
u
g
ht
 
t
o 
t
h
e 
n
ot
ic
e 
of
 
t
he
 

Fi
na
nc
e 
a
n
d 
E
xe
c
ut
i
ve
 
C
o
m
mi
tt
ee
 
n
or
 
we
re
 
t
he
se
 n
ot
ic
e
d 

b
y 
G
o
ve
r
n
me
nt
 
it
se
lf
. 

Bd
uc
at'
OJ
l 
a
n
d 
C
ul
t
u 
e 

T
he
 
Mi
ni
st
r
y 
of
 
E
d
uc
at
i
o
n 
ha
ve
 
i
nf
or
me
d 
t
he
 C
o
m
mi
tt
ee
 
t
h
at
 n
o 

De
~

 o
f 

du
c

ti
o~

 
ne
w 
sc
he
me
 
is
 t
a
ke
n 
u
p 
b
y 
h
e 
C
o
u
nc
il
 
u
nl
es
s 
.i
t 
ha
s 
h
a
d 
t
h
e 
pr
i
or
 

a
p
pr
o
va
l 
of
 
t
h
e 
E
xe
c
ut
i
ve
 
C
o
m
mi
tt
ee
. 

A
r
~
 
fr
o
m 
t
hi
s 
o
ve
rr
i
Gi
n
g 

~
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tl
o
ns
i
de
ra
ti
o
n,
 
t
he
 
C
o
u
nc
il
 
i
n 
pr
ac
ti
ce
 
ha
d 
n
ot
 
be
e
n 
f
ol
l
o
wi
n
g 
a
n
y 

ot
he
r 
ri
gi
d 
se
ts
 
of
 
pr
oc
e
d
ur
es
."
 
T
he
 
Mi
ni
st
r
y 
ha
ve
 
c.
d
mi
tt
e
d 
t
h
at
 

"
u
n
de
r 
t
he
 v
ar
i
o
us
 
pr
i
ma
r
y 
u
ni
ts
 
of
 
ac
c
o
u
nt
s 
t
he
 c
o
nt
r
ol
 
of
 
e
x
pe
n-

di
tu
.r
e 
ha
d 
n
ot
 
be
e
n 
ve
r
y 
ef
fe
ct
i
ve
".
 
T
he
 
p
he
n
o
me
n
o
n 
of
 
r
us
h 
of
 
e
x-

pe
n
di
t
ur
e 
at
 
t
h
e 
fa
g 
e
n
d 
of
 
t
he
 y
ea
r 
ha
s 
si
nc
e 
be
e
n 
a
na
l
ys
e
d 
a
n
d 
al
l 

t
he
 D
e
pa
rt
me
nt
s 
of
 
t
he
 C
o
u
nc
il
 
ar
e 
c
o
ns
ta
nt
l
y 
be
i
n
g 
. a
d
vi
se
d' 
t
o 

st
re
m
nl
f
ne
 t
he
ir
 s
c
he
d
ul
e 
of
 
pr
o
gr
a
m
me
 
i
n 
s
uc
h 
a 
wa
y 
t
h
at
 t
he
y 
ar
e 

c
o
n
d
uc
te
d 
i
n 
a 
s
ys
te
ma
ti
c 
ma
n
ne
r 
t
hr
o
u
g
h
o
ut
 t
he
 y
e
ar
 
i
n 
or
de
r 
t
o 

a
v
oi
d 
r
us
h 
of
 
e
x
pe
n
di
t
ur
e 
i
n 
Ma
rc
h. 

It
 h
as
 
b
e
e
n 
fl
U'
1h
er
 
st
at
e
d 
t
h
at
 t
he
 
e
xc
es
s 
e
x
pe
n
di
t
ur
e 
i
nc
ur
re
d 

b
y 
t
h
e 
C
o
u
nc
il
 
wa
s 
m
et
 
o
ut
 
of
 
t
he
 s
ur
pl
us
 r
ec
ei
pt
s 
t
o 
me
et
 
t
h
e 
co
m-

pe
ll
i
n
g 
c
o
m
mi
t
me
nt
s 
of
 
te
xt
b
o
o
ks
 
p
u
bl
ic
at
i
o
n 
pr
o
gr
a
m
me
s 
of
 
t
h
e 

C
o
u
nc
il
 
a
n
d 
t
h
at
 p
ri
or
 
a
p
pr
o
va
l 
of
 
G
o
ve
r
n
me
nt
 
wa
s 
n
ot
 
o
bt
ai
ne
d 
..
 

T
he
 
C
o
m
mi
tt
ee
 
fi
ii
d 
t
h
at
 f
u
n
ds
 
t
o 
t
he
 t
u
n
e 
of
 
o
ve
r 
Rs
. 
91
 
la
k
hs
 

we
re
 
di
ve
rt
e
d 
d
ur
i
n
g 
t
h
e 
ye
ar
s 
19
73
-7
4, 
19
75
0-
76
, 
19
76
-7
7 
a
n
d 
19
77
-7
8 

fr
O
m 
:n
on
 .. p
la
n 
t
o 
Pl
a
n 
e
x
pe
n
di
t
ur
e.
 
T
he
 
E
d
uc
at
i
o
n 
Se
cr
et
al
"y
 
aS
8
Ur
-

e
d 
t
he
 C
o
m
mi
tt
ee
 
t
h
at
 i
ns
tr
uc
ti
o
ns
 h
a
d 
si
nc
e 
b
e
e
n 
is
s
ue
d 
to
 p
re
ve
nt
 

su
<!
h 
u
na
u.
t
h
or
is
e
d 
di
ve
rs
i
o
n 
of
 
f
u
n
ds
 
a
n
d 
t
h
at
 t
h
er
e 
ha
d 
be
e
n 
n
o 

s
uc
h 
i
ns
ta
nc
e 
af
te
r 
19
77
-7
8. 

T
he
 
Fi
na
nc
ia
l 
A
d
vi
se
r,
 
Mi
ni
st
r
y 
of
 
E
d
uc
at
i
o
n 
w
h
o 
is
 a
ls
o 
a 

Me
m
be
r 
of
 
t
h
e 
Fi
na
nc
e 
a
n
d 
E
xe
c
ut
i
ve
 
Co
ll
1
m.i
tt
ee
s 
of
 
t
h
e 
C
o
u
nc
il
 

as
s
ur
e
d 
t
h
e 
C
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t
h
at
 e
ve
n 
t
h
o
u
g
h,
 t
h
e 
N
C
E
R
T 

d
~
i
n
 
J
ul
y 
19
'7
7: 
t
o 

e
r
~
e
 
t
h
e 
t
w
o 
OI'
lt
an
is
at
io
ns
, 
t
h
e 
pr
o
p
os
al
 

ha
s-
be
e
n 
s
he
l
ve
d 
tt
ll
 c
o
ns
tr
uc
ti
o
n 
of
 
a 
b
ui
l
di
n
g 
t
o 
h
o
us
e 
t
h
e
m 
is
 

c
o
m
pl
et
e
d.
 
As
 
t
h
e 
C
P
W
D 
t
o 
w
h
o
m 
t
h
e 
w
or
k 
wa
s 
fi
rs
t 
e
nt
r
us
t
e
d 

an
d-
wi
t
h 
w
h
o
m 
Rs
. 
10
 
l
a
k
hs
 w
er
e 
de
p
os
it
e
d 
i
n 
M
ar
c
h 
19
76
 
w
er
e 

u
n
i

n
~
 
t
o 
de
al
 
wi
t
h 
t
h
e 
pr
i
va
te
 
ar
c
hi
te
ct
s,
 
i
t
 i
s 
n
o
w 
pr
op
O
Se
d 
t
o 

e
n
1l
r
us
tt
he
 
w
or
k 
t
o 
t
h
e 
C
hi
ef
 
E
nl
!i
ne
er
, 
Al
l 
I
n
di
a 
Ra
dI
O, 
'.' 
T
h
e 
C
o
m-

mi
tt
e
e 
c
o
ns
i
de
r 
tl
ul
t 
ma
tt
Je
rs
 
h
a
v
e 
be
e
n 
al
l
o
we
d 
t
o 
dr
if
t 
f
or
 t
o
o 
l
o
n
g 

a
n
d-
iii
 
i
s.
 ti
me
 t
t
u
~
t
n
e
c
e

s
r

 p
la
ns
 
ar
e 
fi
na
li
se
d 
e
x
pe
di
ti
o
us
l
y 
i
n 
c
o
n-

s
ul
ta
ti
o
n 
wi
t
h 
t
h
e 
Mi
ni
st
r
y 
of
 
W
or
ks
 
a
n
d 
_
Ho
us
in
g 
a
n
d 
t
h
e 
Mi
ni
st
r
y 

of
 
I
nf
or
ma
ti
o
n 
a
n
d 
Br
oa
dc
as
ti
n
g 
so
 
t
h
at
 t
h
e 
m
er
g
er
 
of
 
t
h
e 
t
w
o 
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3 

E
d
uc
at
i
o
n 
of
 C
Ul
t
ur
e 

(
De
pt
t.
 o
f 
E
d
uc
at
i
o
n)
 

Do
. 

4 

De
pa
r
me
nt
s 
ca
n 
be
 
af
fe
ct
e
d 
a
n
d 
i
h
e -
va
ri
o
us
 
pr
o
gr
a
m
me
s 
ca
n 
b
e 

ta
ke
n 
u
p 
i
n 
a
n 
i
nt
e
gr
at
e
d 
ma
n
ne
r.
 

T
he
 
C
o
m
mi
tt
ee
 
fi
nd
 
t
h
at
 
a 
pr
o
p
os
al
 
f
or
 
re
cr
ui
t
me
nt
 
of
 
te
c
h
ni
-

ca
l 
s
d
 
f
or
 t
h
e 
C
E
T 
wa
s 
m
o
ot
e
d 
i
n 
J
u
ne
, 
1
9
7
8.
 
W
hi
le
 
m
os
t 
of
 
t
h
e 

p
os
ts
 
ha
ve
 
si
nc
e 
be
e
n 
fi
ll
e
d 
u
p,
 
re
cr
ui
t
me
nt
 
t
o 
s
o
me
 
of
 
t
he
m 
ha
s 

b
e
e
n 
de
la
ye
d 
·f
or
 
w
a
nt
 
'o
f 
s
ui
ta
bl
e 
ca
n
di
da
te
s.
 
T
h
e 

C
o
m
mi
tt
ee
 

w
o
ul
d 
li
ke
 t
o 
e
m
p
ha
si
se
 
t
h
at
 t
he
 s
ta
ff
 
al
re
a
d
y 
a
va
il
a
bl
e 
wi
t
h 

t
he
 

t
w
o 
De
pa
rt
me
nt
s 
'
Vi
z. 
t
h
e 
C
E
T 
a
n
d 
t
he
 D
T
A 
s
h
o
ul
d 
be
 
f
ul
l
y 
ut
il
is
e
d 

a
n
d 
o
ve
rl
a
p
pi
n
g 
of
 
f
u
nc
ti
o
ns
 
a
v
oi
de
d.
 
A 
cr
it
ic
al
 
e
va
l
ua
ti
o
n 
of
 
t
h
e 

pr
o
gr
a
m
me
s 
u
n
de
rt
a
ke
n 
b
y 
t
he
m 
s
h
o
ul
d 
be
 
ma
de
 
wi
t
h 
a 
vi
e
w 

t
o 

e
ns
ur
i
n
g 
t
h
at
 a
ct
i
vi
ti
es
 
w
hi
c
h 
ha
ve
 
fa
il
e
d 
to
 
ma
ke
 
a
n
y 
i
m
pa
ct
 a
r
e 

n
ot
 
pr
oc
ee
de
d 
wi
t
h 
a
n
d 
ne
ce
ss
ar
y 
a
dj
us
t
me
nt
s 
ar
e 
ma
de
 
i
n 
t
h
e 
de
-
i 

pl
o
y
me
nt
 
of
 
st
af
f.
 

T
h
e 
T
hi
r
d 
E
d
uc
at
i
o
na
l 
S
ur
ve
y 
c
o
n
d
uc
te
d 
b
y 
N
C
E
R
T 
at
 
t
h
e 

i
ns
ta
nc
e 
of
 
G
o
ve
r
n
me
nt
 
wa
s 
i
nt
e
n
de
d 
t
o 
ma
ke
 
a
va
il
a
bl
e 
t
h
e 
ba
si
c 

st
at
is
ti
c 
f
or
 
pr
e
pa
ra
ti
o
n 
of
 
t
he
 F
if
t
h 
Pl
a
n.
 
Al
t
h
o
u
g
h 
a 
de
ci
si
o
n 
i
n 

tl
Ua
 r
e
ga
r
d,
 w
as
 
ta
ke
n 
as
 
ea
rl
y 
i
n 
J
u
n
e 
19
69
 
so
 
as
 
t
o 
e
ns
ur
e 
t
h
at
 t
h
e 

re
s
ul
ts
 
we
re
 
a
va
il
a
bl
e 
i
n 
19
72
-7
3 
t
he
re
 w
as
 
de
la
y 
i
n 
st
ar
ti
n
g 
t
he
 

w
or
k 
d
ue
 
t
o 
cl
li
fe
re
nc
e 
of
 
o
pi
ni
o
n 
be
t
we
e
n 
t
he
 M
i
ni
st
r
y 
of
 
E
d
uc
at
i
o
n 

a
n
d 
t
h
e 
Pl
a
n
ni
n
g 
C
o
m
mi
ss
i
o
n 
re
ga
r
di
n
g 
t
he
 u
se
f
ul
ne
ss
 
of
 
t
h
e 
s
ur
-

ve
y.
 
. T
h
e 
w
or
k 
c
o
ul
d 
be
 
st
ar
te
d 
o
nl
y 
i
n 
Oc
t
o
be
r 
19
73
 
a
n
d 
w
as
 

c
o
m
pl
et
e
d 
b
y 
e
n
d 
of
 
Fe
br
ua
r
y,
 
19
75
 
at
 
a 
t
ot
al
 c
os
t 
of
 
Rs
. 

1
0
1.
6
9 

~
.
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D
o.
 

T
he
 
C
o
m
mi
tt
ee
 
fi
nd
 
t
h
at
 i
n 
t
he
ir
 e
nt
h
us
ia
S
m 
to
 
ca
rr
y 
o
ut
 
a 
I 

"c
o
m
pr
e
he
ns
i
ve
" 
a
n
d 
"a
ll
 
i
nc
l
us
i
ve
" 
s
ur
ve
y,
 
as
 
m
a
n
y 
as
 
27
 
s
c
h
e-

d
ul
es
 
we
re
 
pr
es
cr
i
be
d 
re
q
ui
ri
n
g 
v
ol
u
mi
n
o
us
 
da
ta
 
t
o 
be
 
c
ol
le
ct
e
d 
a
n
d.
 

~ 
pr
oc
es
se
d.
 
T
h
us
 
a 
pr
oj
ec
t 
w
hi
c
h 
ha
d 
aJ
xe
ad
y 
be
e
n 
de
la
ye
d 
f
or
 
~
 

wa
nt
 
of
 
cl
ea
r 
pe
rc
e
pt
i
o
n 
of
 
t
he
 
re
q
ui
re
me
nt
s,
 
wa
s 
f
ur
t
he
r 
de
la
ye
d.
 
;
; 

B
y 
t
he
 t
i
me
 t
he
 d
at
a 
be
ca
me
 
a
va
il
a
bl
e,
 
it
 w
as
 
al
re
a
d
y 
l'
ut
da
te
d.
 

~~
 

T
he
 
C
o
m
mi
tt
ee
 
fi
n
d 
t
h
at
 e
ve
n 
t
he
 q
ue
st
i
o
n 
of
 
fi
na
li
si
n
g 
t
he
 n
\l
ll
l
be
r 
:;
; 

a
n
d 
t
y
pe
s 
of
 
re
p
or
ts
 t
h
at
 w
o
ul
d 
ne
e
d 
t
o 
be
 
br
o
u
g
ht
 
o
ut
 
wa
s 
p
os
t-

~ 
p
o
ne
d 
ti
ll
 t
he
 r
es
ul
ts
 
be
ca
me
 
a
va
il
a
bl
e.
 
T
he
 
C
o
m
mi
tt
ee
 
se
e 
n
o 

r~
 

re
as
o
n 
w
h
y 
t
hi
s 

t
~
 c
o
ul
d 
n
ot
 
ha
ve
 
be
e
n 
fi
na
li
se
d 
at
 
t
he
 t
i
me
 o
f 

~ 
dr
a
wi
n
g 
u
p 
t
h
e 
sc
he
d
ul
es
. 
It
 i
s 
st
il
l 
m
or
e 
s
ur
pr
is
i
n
g 
t
h
at
 
e
ve
n 

'r
; 

t
h
o
u
g
h 
t
h
e 
s
ur
ve
y 
w
or
k 
h
a
d 
be
e
n 
c
o
m
pl
et
e
d 
i
n 
Fe
br
ua
r
y,
 
19
75
, 
de
ci
-

si
o
n 
re
ga
r
di
n
g 
t
he
 n
u
m
be
r 
of
 
re
p
or
ts
 
a
n
d 
t
he
ma
ti
c 
st
u
di
es
 
wa
s 

ta
ke
n 
o
nl
y 
i
n 
Ma
rc
h,
 
19
76
. 
T
he
 
C
o
m
mi
tt
ee
 
c
o
ns
i
de
r 
t
h
at
 
t
h
e 
a
u-

c,;;
 

t
h
or
it
ie
s 
c
o
nc
er
ne
d 
we
re
 
re
mi
ss
 i
n 
n
ot
 
pl
a
n
ni
n
g 
t
he
 s
ur
ve
y 

o
r
~
 

pr
o
pe
rl
y.
 
T
hi
s 
is
 
re
gr
et
ta
bl
e.
 

~
.;
 
....
 

T
he
 
C
o
m
mi
tt
ee
 
fi
nd
 
to
 t
he
ir
 
di
s
ma
y 
t
h
at
 e
ve
n 
t
he
 p
ri
nt
i
n
g 
a
n
d 

?,I
"l 

p
u
bl
ic
at
i
o
n 
of
 
st
at
is
ti
ca
l 
re
p
or
ts
 a
n
d 
t
he
ma
ti
c 
st
u
di
es
/
ha
s 
be
e
n 
pr
o-

ce
e
de
d 
wi
t
hi
n 
a 
la
c
ka
da
is
ic
al
 m
a
n
ne
r.
 
As
 
i
n 
Ma
rc
h,
 
19
81
, 
o
ut
 
of
 
17
 

st
at
is
ti
ca
l 
a
n
d 
t
he
me
 o
ri
e
nt
e
d 
re
p
or
ts
, 
8 
h
a
d 
be
e
n 
pr
i
nt
e
d,
 
7 
ot
he
rs
 

we
re
 
re
p
or
te
d 
to
 b
e 
u
n
de
r 
pr
i
nt
 
w
hi
le
 
t
h
e 
re
ma
i
ni
n
g 
t
w
o 
w
er
e 
ye
t 

i~~
 

to
 
be
 
pr
i
nt
e
d.
 

~ 
:" 

;
'
 

T
he
 
C
o
m
mi
tt
ee
 
ta
ke
 a
 
se
ri
o
us
 
vi
e
w 
of
 
t
he
 i
n
or
di
na
te
 d
el
a
ys
 
t
h
at
 

oc
c
ur
re
d 
at
 
va
ri
o
us
 
st
a
ge
s 
i
n 
t
he
 c
o
ur
se
 
of
' 
ca
rr
yi
n
g 
o
ut
 
t
h
e 
T
hi
r
d 

E
d
uc
at
i
o
na
l 
S
ur
ve
y,
 
i
n 
pr
oc
es
si
n
g 
t
h
e 
da
ta
 
a
n
d 
p
u
bl
is
hi
n
g 

t
he
 
~
 

Re
p
or
ts
 
t
he
re
o
n.
 
T
he
 
C
o
m
mi
tt
ee
 
'r
e
q
ui
re
 t
h
at
 t
h
e 
m
at
t
er
 
b
e 
i
n
ve
s 
~
 

~
.

~
~

' 
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E
d
uc
at
i
OI
J.
t
d 
C
ul
t
ur
e 

(
De
pt
t.
 o
f 
Ed
uc
at
io
n)
 

0
0.
 

4 

. 
-

ti
,
Ue
dt
 t
h
pr
o
u
g
bl
y 
wi
t
h 
a 
vi
e
w 
t
o 
as
ce
rt
ai
ni
n
g 
t
h
e 
re
as
o
ns
 .
fo
r 
s
u
c
h 

de
la
ys
 
.a
Dd
 t
a
ki
n
g 
ne
ce
ss
ar
y 
re
me
di
al
 m
ea
s
ur
es
 
f
or
 
t
h
e 
fu
tu
r
E"
. 
T
h
e 

C
o
n
u
ni
tt
ee
 
w
o
ul
d 
li
ke
 t
o 
be
 
a
p
pr
is
e
d 
of
 
t
he
 o
ut
c
o
me
 
of
 
t
h
e 
e
n
q
ui
r
y.
 

I
n 
~
 .. e
QI
1
Ae
cti
on
, 
t
h
e 
C
o
m
mi
tt
ee
 
n
ot
e 
t
h
at
 o
bs
er
va
ti
o
ns
 
of
 
t
h
e 

Di
;~
to
;t
:

 ,
N
C
E;
B.
T 
ma
de
. 
d
ur
i
n
g 
t
h
e 
c
o
ur
se
 
of
 
a
n 

in
te
r~

rt
n:
te
nt

 
~
t
i
n

 O
,J;
L 

t
.~

 .
4t
b. 
Al
l 
I
n
di
a 
~
u
c

t
r
o
n

 
St
Jl'
ve
y 
he
l
d 
o
n 
21
 
J
ul
y;
 

19
77
, 
t
Q 
.t
he
 e

e~
 
t
h
at
 "
t
he
 
me
t
h
o
ds
 
a
n
d 
ma
c
hi
ne
r
y 
fo
Il
f)
we
d 
i
n·
 t
h
e 

ca
se
 
of
. 
ti
le
 T
.
Wr
d 
E
d
uc
at
i
o
na
l 
S
ur
ve
y 
we
re
 
n
ot
 
c
o
n
d
uc
i
ve
 
t
o 
t
b
e 

at
ta
i
n
me
nt
 
of
 
t
h
e 
de
si
re
d 
re
s
ul
ts
, 
r
at
h
er
 
t
he
y 
p
os
e
d 
hi
n
dr
a
n
c
e 

... 
re
s
ul
ij
n
g 
il
l 
c
o
nf
us
i
o
n. 
T
he
 
st
at
e 
a
ut
b
or
it
ie
s 

di
~

. n
Qt.
 
t
a
k
e 
t
h
e 
r
es
-
~
 

p
G
ns
l
bt
li
t
y 
f
or
 
t
h
e 
fi
g
ur
es
 
c
ol
le
ct
e
d 
a
n
d 
s
u
p
mi
tt
e
d 
b
y 
t1
:;l
li!
m 
t
o 
t
h
e 

Ne
E
R
T"
 
a
n
d 
o
nl
y 
de
pe
n
de
d 
u
p
o
n 
t
he
 N
C
E
R
T 
f
or
 
t
h
e 
fi
p.
al 
fi
g
ur
es
. 

TI
ie
.,
me
t
he
d 
pr
o
ve
d 
t
o 
b
e 
"c
os
tl
y"
. 

It
 b
Jl!
f, 
b
~
n
.
 c
t
~
e
d
 t
b
at
 a
 
de
fi
ni
te
 
i
m
pr
o
ve
me
nt
 i
n 
pl
a
n
ni
n
g,
 
d
e-

si
g,
rn
pg
, 
a
n
d 
~
 
of
 
t
h
e 
sc
he
d
ul
es
 
i
n 
re
la
ti
<
m 
t
o 
t
h
e 
s
pe
ci
ft
c 

o
b

~
c
t
i
e
s
 
wa
s 
ma
de
 
i
n 
t
h
e 
f
o
u
xt
h 
s
ur
ve
y,
 

Al
t
h
o
u
g
h 
t
h
e 
ma
c
hi
pe
r
y 
f
or
 
c
Q
Ue
cti
ng
 
t
h
e 
d
at
a 
i
n 
t
h
e 
fi
el
d 
h
as
 

ne
ce
as
ar
ll
yt
o 
b
e 
pr
o
vi
de
d 
b
y 
t
he
 S
ta
te
s,
 
t
h
e 
C
o
m
mi
tt
ee
. 
c
O
Mi
de
r 

t
h
at
 -t
he
 ·
fi
el
d 
of
fi
ce
r,
S 
of
 
t
he
 N
C
E
R
T 
a
n
d 
t
h
e 
Re
gi
o
na
l 
C
ol
le
ge
s 
s
h
o
ul
d 

b
e 
ac
ti
ve
l
y 
i
n
v
ol
ve
d 
i
n 
su
cn
, 
s
ur
ve
ys
. 
T
h
e 
St
at
es
 
no
, 
d
o
u
bt
 
r
e
al
is
e 

t
he
 i
m
me
ns
e 
us
e 
t
o 
w
hi
c
h 
t
he
 d
at
a 
c
ol
le
ct
e
d 
i
n 
t
he
se
. 
s
ur
ve
ys
 
c
a
n 

b
$ 
:p
ut 
i
n 
t
h
e 
pl
a
n
ni
n
g 
pr
oc
es
s. 

E
c
~
i
n

t
 
on
 
t
he
 
v
e

~
t

 a
n
d 
a
u·
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Do
. 

t
he
nt
ic
:i
t
y 
of
 
t
h
e 
da
ta
 
is
 t
he
re
f
or
e 
as
 
m
uc
h 
i
n 
t
h
ei
r 
o
w
n 
i
nt
er
es
t 
as
 

i
n 
t
h
at
 o
f 
t
h
e 
Ce
nt
ra
l 
G
o
ve
r
n
me
nt
. 

Ac
c
or
di
n
g 
t
o 
t
h
e 
Mi
ni
st
r
y,
 
t
h
e 
l
os
s 
of
 
Rs
. 
1.
4
2 
l
a
k
hs
 o
n 
pr
o
d
uc
-

ti
o
n 
of
 
sc
ie
nc
e 
ki
ts
 
me
nt
i
o
ne
d 
i
n 
t
h
e 
A
u
di
t 
p
ar
a
gr
a
p
h 
w
as
 
'
a 
na
-

ti
o
na
l 
l
os
s' 
be
ca
us
e 
t
he
 
ki
ts
 
we
re
 
di
st
ri
b
ut
e
d 
fr
ee
 
b
y 
U
N
L
C
E
F 

t
o 

s'
Cl
ro
ol
s 
i
n 
ce
rt
ai
n 
e
d
uc
at
i
o
na
ll
y 
ba
c
k
wa
r
d 
St
at
es
. 
T
h
e 
C
o
m
mi
tt
ee
, 

ho
we
ve
or
, 
fi
n
d 
t
h
at
 t
h
e 
c
os
ti
n
g 
me
t
h
o
d 
a
d
o
pt
e
d 
~
 
t
h
e 
N
C
E
R
T 
wa
s 

al
s
o 

~
u
t
 
a
n
d 
t
he
 t
ot
al
 p
ri
ce
 
pe
r 
ki
t 
w
o
ul
d 
ac
t
ua
ll
y 
b
e 
Rs
. 
2
0
0.
6
2 

as
 
a
ga
i
ns
t 
Rs
. 
2
2
3.
3
9 
w
or
ke
d 
o
ut
 
ea
rl
ie
r.
 

De
la
ys
 
i
n 
t
h
e 
a
va
il
a
bi
li
t
y 
of
 
t
e
xt
 b
o
o
ks
 
pr
e
p
ar
e
d 
a
n
d 
pr
o-

d
uc
e
d 
b
y 
t
he
 N
C
E
R
T 
h
as
 
be
e
n 
t
he
 s
u
bj
ec
t 
of
 
m
u
c
h 
p
u
bl
ic
 
cr
it
ic
is
m 

d
ur
i
n
g 
1!
he
 
l
as
t 
f
e
w 
ye
ar
s.
 
It
 h
as
 
be
e
n 
st
at
e
d 
t
h
at
 d
el
a
ys
 
d
ur
i
n
g 

t
h
e 
y
e
ar
s 
19
75
 
t
o 
19
80
 
w
er
e 
d
u
e 
t
o 
e
xt
ra
-
or
di
na
r
y 
pr
es
s
ur
e 
o
n 
t
h
e 

li
mi
te
d 
re
s
o
ur
ce
s 
of
 
t
h
e 
De
pa
rt
me
nt
s 
c
o
nc
er
ne
d 
o
n 
ac
c
o
u
nt
 
of
 
t
h
e 

ur
g
e
nt
 
ne
e
d 
t
o 
pr
e
p
ar
e 
a
n
d 
pr
o
d
uc
e 
-t
e
xt
b
o
o
ks
 r
e
q
ui
re
d 
f
or
 
t
h
e 
n
e
w 

a
n
d 
u
p
gr
a
de
d 
c
ur
ri
c
ul
u
m 
w
hi
c
h 
re
q
ui
re
d 
c
o
m
pr
es
si
n
g 
of
 
t
h
e 
t
e
xt
-

b
o
o
k 
pr
o
d
uc
ti
o
n 
pr
o
gr
a
m
me
 
i
nt
o 
a 
t
hr
e
e 
y
e
ar
 
s
pa
n 
19
77
-7
8. 
19
78
-7
9 

a
n
d 
19
79
-8
0. 
It
 w
as
 
al
s
o 
st
at
e
d 
t
h
at
 d
el
a
ys
 
i
n 
re
ce
i
pt
 
of
 
p
a
p
er
 
fr
o
m 

N
or
wa
y 
al
s
o 
af
fe
ct
e
d 
t
h
e 
pr
o
d
uc
ti
o
n 
pr
o
gr
a
m
me
 
d
ur
i
n
g 
19
79
 
a
n
d 

e
v
e
n 
m
or
e 
s
o 
i
n 
19
80
. 
It
 s
h
o
ul
d 
ha
ve
 
be
e
n 
re
al
is
e
d 
t
h
at
 n
o
n-
a
va
il
-

a
bi
li
t
y 
of
 
te
xt
b
o
o
ks
 i
n 
ti
me
 w
o
ul
d 
u
n
de
r-
mi
ne
 
a
n
d 
af
fe
ct
 
t
h
e 
w
h
ol
e 

e
d
uc
at
i
o
na
l 
s
ys
te
m.
 
T
h
e 
ki
n
g
pi
n 
of
 
a
n
y 
e
d
uc
at
i
o
na
l 
s
ys
te
m 
is
 
t
h
e 

a
va
il
a
bi
li
t
y 
of
 
te
ac
he
rs
 
a
n
d 
te
xt
b
o
o
ks
. 
Al
l 
ot
h
er
 
fa
ci
li
ti
es
 
ar
e 

a
nc
ia
ll
ar
y 
to
 t
h
e 
pr
es
e
nc
e 
of
 
a 
te
ac
he
r 
a
n
d 
t
h
e 
a
va
il
a
bi
li
t
y 
of
 
a 
t
e
xt
-

b
o
o
k.
 
He
nc
e,
 
if
 t
e
xt
b
o
o
ks
 a
r
e 
n
ot
 
a
va
il
a
bl
e 
or
 
ar
e 
n
ot
 
of
 
t
h
e 
r
e-

... c:..
.:>
 

<
0'
 



2 

53
 

5.
6
8 

5
4 

')
.
6
9 

3 

Mi
ni
st
r
y 
of
 E
d
uc
at
i
o
n 

a
n
d 
Ca
lt
ur
e 

(
D
e
pt
t.
of
E
d
u
c
at
i
o
n)
 

Do
. 

4 

q
ui
si
te
 
st
a
n
d
ar
d 
a
n
d 
q
ua
li
t
y,
 
t
h
e 
e
nt
ir
e 
e
d
uc
at
i
o
na
l 

s
st

en
i~

 w
o
ul
d 

b
e 
we
a
ke
ne
d 
a
n
d 
t
h
e 
p
ur
p
os
e 
of
 
i
m
p
ar
ti
n
g 
k
n
o
wl
e
d
ge
 
d
e
e
~
t
e
d
.
 
It
 

is
 i
n 
t
hi
s 
c
o
nt
e
xt
 
t
h
at
 o
n
e 
S
h
o
ul
d 
gi
ve
 
m
os
t 
se
ri
o
us
 
c
o
ns
i
de
ra
ti
o
n 
t
o 

t
hi
s 
m
aj
or
 
t
as
k 
of
 
pr
e
p
ar
i
n
g 
st
a
n
d
ar
d 
a
n
d 
r
el
e
v
a
nt
 
t
e
xt
b
o
o
ks
 
a
n
d 

t
h
at
 
t
o
o 
at
 
re
as
o
na
bl
e 
pr
i
c
e 
a
n
d 
at
 
pr
o
p
er
 
ti
me
. 
It
 i
s 
u
nf
or
t
u
n
at
e 

t
h
at
 
t
h
e 
N
C
E
R
T 
di
d 
n
ot
 
m
a
k
e 
pr
o
p
er
 
ar
r
a
n
g
e
m
e
nt
s 
t
o 
g
e
ar
 
u
p 
t
h
e 

m
a
c
hi
n
er
y 
f
or
 
e
ns
ur
i
n
g 
t
h
e 
ti
m
el
y 
a
va
il
a
bi
li
t
y 
of
 
t
h
e 
te
xt
b
o
o
k
R.
 

T
h
e 
C
o
m
mi
tt
ee
 
st
r
o
n
gl
y 
r
e
c
o
m
m
e
n
d 
t
h
at
 
N
C
E
R
T 
s
h
o
ul
d 
gi
ve
 
hi
g
h 

pr
i
or
it
y 
t
o 
t
hi
s 
ta
s
k.
 

T
h
e 
C
o
m
mi
tt
ee
 
n
ot
e 
t
h
at
 
ti
ll
 
19
80
-8
1 
b
ot
h 
t
h
e 
K
e
n
dr
i
y
a 

-
Vi
d
ya
la
ya
 
S
a
n
g
at
h
a
n 
a
n
d 
t
h
e 
C
e
nt
r
al
 
B
o
ar
d 
of
 
Se
c
o
n
da
r
y 
E
d
u
c
a-
"t
 

ti
o
n 
w
er
e 
pr
es
cr
i
bi
n
g 
t
h
e 
b
o
o
ks
 
o
n 
a 
y
e
ar
 
t
o 
y
e
ar
 
ba
si
s 
w
hi
c
h 
m
e
a
nt
 

r
e
pr
i
nt
i
n
g 
of
 
ea
c
h 
ti
tl
e 
e
v
er
y 
ye
ar
. 
H
o
we
ve
r,
 
t
h
e
y 
h
a
v
e 
n
o
w 
de
-

ci
de
d 
t
o 
pr
es
cr
i
be
 
t
h
e 
c
ur
r
e
nt
 
t
e
xt
 b
o
o
ks
 
f
or
 t
hr
e
e 
ac
:-
.d
e
mi
c 
se
ss
i
o
ns
. 

D
ur
i
n
g 
19
75
-7
6 
t
o 
19
78
-7
9,
as
 
m
a
n
y 
as
 
51
 
ti
tl
es
 
ar
e 
st
at
e
d 
t
o 
h
a
v
e 

be
c
o
me
 
s
ur
pl
us
 
d
u
e 
t
o 
t
h
ei
r 
wi
t
h
dr
a
w
al
 
b
y 
t
h
e 
C
e
nt
r
al
 
B
o
ar
d 
of
 

Se
c
o
n
da
r
y 
E
d
uc
at
i
o
n 
(
C
B
S
E)
. 
T
h
e 
v
al
u
e 
of
 
t
h
es
e 
ti
tl
es
 i
s 
Rs
. 
19
.9
8 

la
k
hs
. 

As
 
b
ot
h 
t
he
se
 
i
ns
ti
t
ut
i
o
ns
 
ar
e 
u
n
d
er
 
t
h
e 
di
r
e
ct
 
c
o
nt
r
ol
 
of
 

t
h
e 
C
e
nt
r
al
 
G
o
ve
r
n
me
nt
, 
t
h
e 
C
o
m
mi
tt
ee
 
c
o
ns
i
de
r 
it
 
u
nf
or
t
u
n
at
e 

t
h
at
 
s
uc
h 
a 
si
t
ua
ti
o
n 
w
as
 
al
l
o
we
d 
t
o 
c
o
nt
i
n
ue
 
f
or
 
y
e
ar
s 
t
o
g
et
h
er
 

ca
us
i
n
g 
w
as
t
e 
of
 
pr
ec
i
o
us
 
re
s
o
ur
ce
s 
a
n
d 
u
n
ne
ce
ss
ar
y 
h
ar
ds
hi
p 
t
o 

st
u
de
nt
s.
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D
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It
 w
as
 
st
at
e
d 
i
n 
e
vi
de
nc
e 
t
h
at
 
t
h
e 
t
e
xt
 
b
o
o
ks
 
pr
e
p
ar
e
d 
b
y 

t
h
e 
N
C
E
R
T 
c
o
m
pa
re
 
v
er
y 
fa
.
v
o
ur
a
bl
y 
"
wi
t
h 
a
n
y 
te
xt
b
o
o
ks
 a
n
y
w
h
er
e 

i
n 
t
h
e 
w
or
l
d.
 
B
ut
 
t
h
e
y 
d
o'
nt
 
se
ll
 
i
n 
t
h
e 
St
at
es
 
be
ca
us
e 
e
v
er
y 
St
at
e 

ha
s 
a
n 
a
ut
o
n
o
m
o
us
 
B
o
ar
d 
of
 
Se
c
o
n
da
r
y 
E
d
u'
at
i
o
n.
 
T
h
er
e 
ar
e 
t
e
xt
-

b
o
o
k 
C
or
p
or
at
i
o
ns
 
a
n
d 
ot
h
er
 
ve
st
e
d 
i
nt
er
es
ts
. 
It
 i
s 
c
o
m
m
o
n 
k
n
o
w-

le
d
ge
 t
h
at
 
t
h
er
e 
ha
s 
b
e
e
n 
a 
m
us
hr
o
o
m 
gr
o
wt
h 
i
n 
r
e
c
e
nt
 
y
e
ar
s 
of
 

pr
i
v
at
e 
a
ge
nc
ie
s 
p
u
bl
is
hi
n
g 
c
h
e
a
p 
a
n
d 
s
u
b-
st
a
n
d
ar
d 
b
o
o
ks
 
al
l 
o
v
er
 

t
h
e 
c
o
u
nt
r
y.
 
I
n 
fa
ct
, 
t
hi
s 
h
as
 
be
c
o
me
 
a 
pr
of
it
 
m
a
ki
n
g 
b
us
i
ne
ss
 
f
or
 

s
o
me
 
pe
o
pl
e/
or
ga
ni
sa
ti
o
ns
 
a
n
d 
is
 h
a
vi
n
g 
a 
d
et
ri
m
e
nt
al
 
ef
fe
ct
 
o
n 
t
h
e 

e
d
uc
at
i
o
na
l 
s
ys
te
m.
 
T
hi
s 
m
er
c
e
n
ar
y 
a
p
pr
o
a
c
h 
i
n 
t
e
xt
 b
o
o
k 
pr
o
d
uc
-

ti
o
n 
a
n
d 
c
o
m
me
rc
ia
li
sa
ti
o
n 
of
 
i
nt
er
es
t 
i
n 
m
at
t
er
s 

e
d
uc
at
i
o
na
l 

r
e
m
ai
n 
se
ri
o
us
 
i
m
p
e
di
m
e
nt
s 
t
o 
t
h
e 
gr
o
wt
h 
of
 
a 
h
e
al
t
h
y 
a
n
d 
p
ur
-

o
s
~
u
 
e
d
u
c
at
i
o
n
al
 s
ys
te
m.
 
T
hi
s 
dr
if
t 
m
us
t 
b
e 
i
m
m
e
di
at
el
y 
c
he
c
ke
d 

b
y 
al
l 
c
o
nc
er
ne
d.
 
T
h
e 
C
o
m
mi
tt
ee
 
c
o
ns
i
de
r 
t
h
at
 t
h
e 
N
C
E
R
T 
s
h
o
ul
d 

i
nt
e
ns
if
y 
it
s 
ef
f
or
ts
 
t
o 
br
i
n
g 
o
ut
 
q
u
al
it
y 
te
xt
b
o
o
ks
. 

It
 i
s 
al
s
o 
ne
ce
ss
a'l
'
y 
t
o 
i
n
v
ol
ve
 t
h
e 
e
d
u
c
at
i
o
n
al
 
a
ut
h
or
it
i
es
 
i
n 
t
h
e 

St
at
es
 
i
n 
a 
s
ys
te
ma
ti
c 
a
n
d 
c
o
or
di
na
te
d 
m
a
n
n
er
 
s
o 
t
h
at
 
t
h
e 
b
o
o
ks
 

pr
e
p
ar
e
d 
b
y 
t
h
e 
N
C
E
R
T 
g
et
 
wi
d
er
 
re
c
o
g
ni
ti
o
n 
a
n
d 
ac
ce
pt
a
bi
li
t
y 
i
n 

al
l 
St
at
es
 
of
 
t
h
e 
U
ni
o
n.
 

A 
st
u
d
y 
c
o
n
d
uc
te
d 
b
y 
t
h
e 
D
e
p
ar
t
m
e
nt
 
of
 
M
e
as
ur
e
m
e
nt
 
a
n
d 
E
va
-

l
u
at
i
o
n 
of
 
t
h
e 
N
C
E
R
T 
i
nt
o 
t
h
e 
ca
us
es
 
of
 
dr
o
p 
o
ut
s 
a
m
o
n
g 
Na
ti
o
na
l 

Sc
ie
nc
e 
T
al
e
nt
 
S
e
ar
c
h 
a
wa
r
de
es
 
d
ur
i
n
g 
t
h
e 
pe
ri
o
d 
1
9
6
7-
7
6 
f
o
u
n
d 

t
h
e 
dr
o
p 
o
ut
 
r
at
e 
t
o 
t
h
e 
'a
la
r
mi
n
g'
. 
It
 
al
s
o 
r
e
v
e
al
e
d 
t
h
at
 o
nl
y 
a 
fr
ac
-

ti
o
n 
of
 
t
al
e
nt
e
d 
sc
h
ol
ar
s 
h
a
v
e 
r
e
a
c
h
e
d 
t
h
e 
l
e
v
el
 o
f 
P
h.
D.
 
It
 w
as
 
i
n 
fa
ct
 

-
-
-
-
-
-
-

.
~
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5·
75

 
M

in
is

try
 o

f E
du

ca
tio

n 
an

d 
C

ul
tu

re
 

(D
ep

tt.
 o

f 
Ed

uc
at

io
n)

 

at
 t

he
 in

iti
al

 s
ta

ge
 i

ts
el

f 
th

at
 m

os
t 

of
 t

he
'-t

al
en

t 
go

t 
lo

st
 b

ec
au

se
 o

f 
th

e 
st

ip
ul

at
io

n 
th

at
 t

he
 s

tu
de

nt
 m

us
t 

of
fe

r 
ba

si
c 

sc
ie

nc
es

. 
O

f 
th

os
e 

w
ho

 a
ct

ua
lly

 a
.v

ai
le

d 
of

 t
he

 s
ch

ol
ar

sh
ip

, 
al

m
os

t 
70

 p
er

 c
en

t 
dr

op
pe

d 
ou

t 
at

 t
he

 B
.S

c.
 s

ta
ge

 b
eJ

au
se

 o
f 

th
e 

aw
ar

de
e 

no
t 

ge
tt

in
g 

fi'
!'s

t 
cl

as
s.

 

T
he

 C
om

m
itt

ee
 

ob
se

rv
e 

th
at

 a
s 

a 
re

su
lt

 
of

 
th

e 
re

vi
ew

 
of

 
Sc

ie
nc

e 
T

al
en

t -
Se

ar
ch

 s
ch

em
e,

 b
el

at
ed

 t
ho

ug
h 

it
 w

as
, 

th
e 

sc
op

e 
of

 
th

e 
sc

he
m

e 
ha

s 
be

en
 e

xt
en

de
d 

so
 a

s 
to

 c
ov

er
, 

be
si

de
s 

ba
si

c 
sc

ie
nc

es
, 

su
ch

 o
th

er
 b

ra
nc

he
s 

of
 k

no
w

le
dg

e 
as

 s
oc

ia
l 

sc
ie

nc
es

, 
en

gi
ne

er
in

g,
 

m
ed

ic
in

e 
an

d 
ag

ri
cu

ltu
re

. 
T

he
 r

et
en

ti
on

 r
at

e 
is

 c
on

se
qu

en
tly

 s
ta

te
d 

t 
to

 h
av

e 
im

pr
ov

ed
 t

o 
al

m
os

t 
ce

nt
 p

er
 c

en
t. 

W
hi

le
 w

el
co

m
in

g 
th

is
 

st
ep

, 
th

e 
C

om
m

itt
ee

 w
ou

ld
 l

ik
e 

th
e 

N
C

ER
T 

to
 s

ec
ur

e 
th

e 
as

si
st

an
ce

 
an

d 
gu

id
an

ce
 o

f 
ot

he
r 

ed
uc

at
io

na
l 

or
ga

ni
sa

tio
ns

/in
di

vi
du

al
s 

in
 c

on
-

du
ct

in
g 

th
is

 p
ro

gr
am

m
e 

an
d 

in
 e

va
lu

at
in

g 
th

e 
re

su
lt

s.
 T

he
 

C
om

-
m

it
te

e 
fu

rt
he

r 
su

gg
e,

!t 
th

at
 t

he
 N

C
ER

T 
sh

ou
ld

 k
ee

p 
lia

is
on

 w
it

h 
th

e 
N

at
io

na
l 

C
om

m
itt

ee
 o

n 
Sc

ie
nc

e 
an

d 
Te

ch
no

lo
gy

 
in

 s
o 

fa
r 

as
 

sc
ie

nc
e 

su
bj

ec
ts

 a
re

 c
on

ce
rn

ed
 S

O
 

th
at

 t
he

 
be

st
 t

al
en

t 
co

ul
d 

be
 

at
tr

ac
te

d 
to

 a
re

as
 w

he
re

 i
t 

m
ay

 b
e 

m
os

t 
ne

ed
ed

. 

T
he

 C
om

m
itt

ee
 r

ec
om

m
en

d 
th

at
 a

n 
ev

a1
ua

tio
n 

of
 t

he
 e

xt
en

de
d 

sc
he

m
e 

m
ay

 b
e 

un
de

r-
ta

ke
n 

pe
ri

od
ic

al
ly

, 
so

 a
s 

to
 a

sc
er

ta
in

 t
he

 i
m

-
p

ad
 o

f 
th

e 
pr

og
ra

m
m

e 
an

d 
ho

w
 i

t 
co

ul
d 

be
 m

ad
e 

m
or

e 
ef

fe
ct

iv
e.
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-d
o-

-d
o-

-d
o-

T
he

 
C

om
m

itt
ee

 o
bs

er
ve

 t
ha

t 
a 

co
m

pr
eh

en
si

ve
 r

ev
ie

w
 

of
 

th
e 

pe
rf

or
m

an
ce

 o
f 

th
e 

N
C

ER
T 

w
as

 m
ad

e 
in

 1
96

8 
by

 t
he

 N
ag

 C
ha

ud
hu

ri
 

C
om

m
itt

ee
. 

In
 1

97
4 

an
 I

nt
er

na
l 

St
ud

y 
G

ro
up

 w
as

 s
et

 u
p 

to
 m

ak
e 

a
n

 
in

-d
ep

th
 s

tu
dy

 o
f 

th
e 

C
ou

nc
il'

s 
w

or
k.

 I
n 

19
77

 t
he

 
A

dm
in

is
tr

at
iv

e 
St

af
f 

C
ol

le
ge

 o
f 

In
di

a,
 H

yd
er

ab
ad

 w
as

 e
nt

ru
st

ed
 w

it
h 

ta
sk

 o
f 

su
g-

ge
st

in
g 

m
ea

ns
 a

nd
 m

et
ho

ds
 o

f 
de

ve
lo

pi
ng

 a
n 

op
tim

al
 o

rg
an

is
at

io
na

l 
st

ru
ct

ur
e 

of
 t

he
 N

C
ER

T 
w

hi
ch

 w
ou

ld
 i

m
pr

ov
e 

th
e 

ef
fic

ie
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c
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oi
nt
e
d.
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t
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N
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E
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ct
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w
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e 
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c
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t
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is
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h
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N
C
E
R
T 
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b
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n
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n
c
e
d
e
d 
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h
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e
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r
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u
c
at
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o
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n
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n
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hi
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e
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n
c
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ef
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e 
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o
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tt
e
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 d
u
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n
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c
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n
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o
u
n
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b
e
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o
n 
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b
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u
c
h 
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o 

t
h
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h
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o
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e
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e
n
c
o
u
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e
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b
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b
a
d 
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e
n
a
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e
d 
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s 
i
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t
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i
o
n 

t
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a
c
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r
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a 
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i
n
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i
d
e
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n
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t
h
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a
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m
e
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e
d 
ki
n
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c
o
n
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o
n.
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T
h
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A
d
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ni
st
r
at
i
v
e 
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f 
C
ol
le
ge
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H
y
d
er
a
b
a
d 
h
a
d 
i
n 
t
h
ei
r 

r
e
p
or
t 
p
oi
nt
e
d 
o
ut
 
a
m
o
n
g 
ot
h
er
 
t
hi
n
gs
 
t
h
at
 
t
h
er
e 
w
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n
e
e
d 
f
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a 
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e
ar
 
de
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ti
o
n 
of
 
t
h
e 
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o
u
n
ci
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s 
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o
n
g 
t
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p
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c
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p
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p
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n
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c
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c
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h
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h
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p
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ca
ta
l
yt
ic
 
a
ge
nt
 
i
n 
t
h
e 
fi
el
d 
of
 

e
d
uc
at
i
o
n.
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h
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r
e
p
or
ts
 
h
a
v
e 

st
il
l 
n
ot
 
re
ac
he
d 
t
h
e 
i
m
p
or
t
a
nt
 a
n
d 
cr
it
ic
al
 
st
a
ge
 
of
 
i
m
pl
e
me
nt
at
i
o
n.
 

T
h
e 
C
o
m
mi
tt
ee
, 
t
he
re
f
or
e,
 
s
u
g
ge
st
 
t
h
at
 
a 
Ta
s
k 
F
or
ce
 
c
o
ns
is
ti
n
g 
of
 

t
h
e 
re
pr
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h
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c
o
ns
i
de
r 
wi
t
hi
n 
a 

st
i
p
ul
at
e
d 
pe
ri
o
d 
of
 
ti
m
e 
t
h
e 
ur
g
e
nt
 
pr
o
bl
e
m 
of
 
re
st
ri
ct
I
n
g 
of
 
t
h
e 

N
C
E
R
T 
t
o 
re
st
or
e 
t
o 
it
 t
h
e 
d
y
na
mi
c,
 
cr
ea
ti
ve
 
a
n
d 
na
ti
o
na
ll
y 
us
ef
ul
 

I
ol
e 
of
 
ef
fe
ct
i
ve
l
y 
he
l
pi
n
g 
t
h
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h
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 m
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n
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h
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h
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b
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o
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c
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 m
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b
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g
ge
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i
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t
h
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T 
s
h
o
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d 
ei
t
h
er
 
b
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e
d 
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ut
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o
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l 
i
m
p
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at
ut
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b
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t
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pr
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at
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T 
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i
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ol
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d
e
q
u
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y 
"r
ec
o
g
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n
d 
re
s
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e
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b
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h
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o
ve
r
n
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b
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h 
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r
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n
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h
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